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LOK SABHA

Saturday, August 24, 1974/Bhadr a 
2, 1896 (Saka)

The Lok Sabha met at 
Eleven of the Clock

[Mr. S p e ak e r  in the Chair]

PAPERS LAID ON THE TABLE

R e p o r t  (1974) op t h e  T a r i f f  Com
m iss io n  on  th e  R e v ie w  o f  D y e -  

s t u f f s  Lndustky and a s ta te m e n t .

THE MINISTER OF COMMERCE 
(PROF. D. P. CHATTOPAD- 
HYAYA): I beg to lay on the
Table—

(1) A copy of the Report (1974) 
of the Tariff Commission on 
the Review of Dyestuffs In
dustry, under sub-section 
(2) of section 16 of the 
Tariff Commission Actf 1951.

(2) A statement (Hindi and 
English versions) showing 
reasons (i) for not laying 
simultaneously the Govern
ment Resolution on the 
above Report, and (ii) for 
not laying simultaneously 
the Hindi version of the 
Report.

[Placed ?n Library, See No. LT- 
8270/74].
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11.01 hrs.

SUPPLEMENTARY DEMANDS FOR 
GRANTS (GUJARAT), 1974-75

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI K. R. GANESH): Sir, I beg
to present a statement showing Sup
plementary Demands for Grants in 
respect of the State of Gujarat for 
the year 1974-75.

11.02 hrs.

DISCUSSION RE FLOOD AND 
DROUGHT SITUATION IN THE 

COUNTRY

MR. SPEAKER: We will now
take up Discussion under Rule 193.

Shri Dinesh Chandra Goswami.

SHRI MD. JAMILURRAHMAN
(Kishanganj): Sir, on a point o f
order. With your permission, I 
would like to say this. Sir, on 12th 
of August I gave a notice to the Lok 
Sabha Secretariat signed by me and 
supported by my two colleagues Shri 
R. P. Yadav and Shri Jagannath 
Mishra seeking a discussion under 
Rule 193. Then, Sir, on my notice, 
you were kind enough, the Lok Sabha 
Secretariat was kind enough to invite 
me to a meeting of the Business 
Advisory Committee. In pursuance 
of that invitation. I attended the 
meeting. But what happened actually?

MR. SPEAKER: Is this a submis
sion or a point of order?

SHRI MD. JAMILtJRRAHMAN: I 
am making my submission. You 
were kind enough to allot seven
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hours time. But, what happened 
actually? When the list was publi
shed,, neither my name was there 
nor the names of Shri R. P. Yadav 
and Shri Jagannath Mishra were 
there.

MR. SPEAKER: They come in the 
order in which they are given.

SHRI MD. JAMILURRAHMAN: 
There was no ballot. I was told 
that the names of the persons, who 
gave the notice in the printed form, 
were published.

MR. SPEAKER: Your notice was
for allotment of time.

SHRI MD. JAMILURRAHMAN: 
That was under rule 193.

MR. SPEAKER: What difference
it will make?

SHRI MD. JAMILURRAHMAN: I 
may not get a chance to speak.

MR. SPEAKER: The other notices
■came much earlier than yours and I 
•cannot mention all the names. Your 
notice was for allotment of time and 
'time was allotted. That cannot 
•change the order.
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MR. SPEAKER: It is note a point
of order.

SHRI DINESH CHANDRA GOS- 
WAMI (Gauhati): Mr. Speaker,
Sir, on this important day of our na
tional life when the new President 
of the Republic of Indiaj Shri 
Fakhruddin Ali Ahmed, has assum
ed office with an abundant measure 
of good will and regard from the 
people of this country and from the 
members of this House, I take this 
opportunity of inviting the atten
tion of the House to an equally im
portant national problem, i.e. the 
problem of floods and droughts in 
this country. I start with an expres
sion of thanks, a sincere appeal and 
a note of apology. My thanks are 
to you, Mr. Speaker* for giving us 
this opportunity to discuss this mat
ter. My appeal is to the members 
of the House, particularly to the 
opposition to the effect that let us 
for once not turn this into a politi
cal debate, as we have tried to do 
in the case of many debates in the 
past. By trying to turn it into a 
political debate with allegations and 
counter-allegations, the opposition 
may be able to achieve the limited 
objective nI' e :" ' ’ th - Go
vernment by focussing on its failures 
or we may be able to score a point 
by substantiating that the Govern
ment has taken all the measures
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possible, but I think that will not 
help the cause of the millions of 
distressed people whose cause we are 
trying to focus through this dis
cussion.

My apolpgy is to this House is be
cause, though the discussion is on 
both flood and drought and as the 
initiator of the discussion I should 
deal with both these aspects, I will 
deal with only the aspect of flood 
because, so far as the present dro
ught situation is concerned. I have 
no personal knowledge and so I will 
leave it to my friends who have per
sonal knowledge about it.

The question of flood has become 
an. annual feature in this country 
and this year is no exception. But 
the only exception this year has been 
the magnitude of the problem be
cause we have found the country 
being ravaged by unprecedented 
floods, particularly in the North 
Eastern region, where millions and 
millions of people are suffering tre
mendously under the impact of 
flood. Right from the hilly regions 
of Arunachal Pradesh to the coastal 
area of Kerala there has oeen in
describable, destruction to crops, 
properties lives and ao on and so 
forth. $

I will try to place on record some 
facts as to the totality of destruc
tion in this country. Of course, I 
will be brief about the destruction 
and damage in other parts of the 
country except my state as my other 
friends would be placing them. I 
•will simply give some statistics and 
figures.

So far as Bihar is concerned, the 
area affected officially is 15,000 hec
tares and the unofficial estimate of 
the population affected is 8 million 
and the minimum estimate of da
mage to crops is Rs. 5 lakhs. In 
Kerala the damage is Rs. 5 crores to
6 crores. 32 people have died there. 
The damage by land slide in Idikki* 
has been estimated to be Rs. 2
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crores. In Maharashtra the situation 
can be gauged by the fact that 49 
human lives have been lost. In 
Manipur the lives lost is 3 and 
damage Rs. 1.06 crores. In Orissa 
the damage is to the extent of 
Rs. 52 lakhs. In West Bengal 10 
lakhs of people in two or three dis
tricts are suffering tremendously be
cause of food shortage. Gujarat has 
been ravaged by Narmada. In 
Madhya Pradesh the district of Ho<?- 
hangabad has been very badly 
affected. There has been marginal 
damage in Punjab, Rajasthan and 
Arunachal. Though it may seem 
paradoxical, rt is a matter of sur
prise to us that this year we had 
floods even in the hilly regions of 
Meghalaya also. This can be Com
pared to something like snowfall in 
Calcutta. From that you can gague 
tfTe magnitude of the problem.

Similarly, in the neighbouring 
country of Bangladesh there has 
been tremendous floods. I am re
ferring to the problem of floods in 
Bangladesh because floods in Bangla
desh is related to floods in India. We can 
imagine the extent of damage in 
Bangladesh when we hear the voice 
of anguish of Sheikh Mujibur Rah
man,, esteamed Prime Minister, that 
the entire post-liberation gains have 
been washed away by the floods. I 
take this opportunity of conveying 
our sincere feeling of distress to the 
affected people of this neighbouring 
country, a distress which we all of 
us share today in 'this cotintry also.

Coming to my own State, which 
has been affected most by the floods, 
I must place on record certain statis
tics. The area affected by floods in 
my State of Assam has been 10,000 
sq. miles. The crop area affected is
3.25 lakhs hectares. The number of
villages affected is approximately 
0,000 and population affected 40 
lakhs. Along with floods we had also 
devistation by erosion. Land erosion 
has taken away 50 sq. miles. A
further area of 100 sq. mile.', is un
der threat and as the water will
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subside, this area is likely to be 
eaten away by the Brahmaputra, 
The number ot families affected by 
erosion are about 6,000. The damage 
caused to houses, public institutions 
etc, has been assessed according to 
moderate estimates at Rs. 5 crores. 
The value of crops lost is Rs. 40 
crores. The damage caused to 
roads, embankments etc. come to 
Rs. 5 crores, making a total of 
Rs. 50 crores.

You can very well imagine the 
plight of the State of As$am. Assam 
is a State with very limited resour
ces. If on account of the annual 
floods—because, we are now having 
the fourth wave of flood this year in 
quick succession—we lose Rs. 50
crores how can the economy of the 
State and the people bear its im
pact. You can judge the magnitude 
of the problem from the fact that so 
far 4,286 educational institutions 
have been either damaged or destroy
ed. On that account alone the loss
comes to Rs. 2.10 crores. We have to 
provide relief to 39,000 people in 
camps. The loss of cattle is 3,254
and the houses damaged come to 13,550. 
On account of the ravages of these 
unprecedented floods I have seen for 
myself people coming in streams from 
the villages to the nearby cities like 
the city of Gauhati or other urban or 
semi urban areas in search of a mor
sel of grain. I Have with' tile a very 
touching report of a news item from 
the Times of India.

I know, there may be some exag
geration in this report. But even a 
assuming that in spite of all the exag
geration if there is some element of 
truth in the report, it makes indeed 
a very sorry reading and it make1' a 
shocking news. This is Times of India 
dated 20th August, 1974, which say'':

“We never had to stir out of our 
houses for anything. But acute 
food scarcity has forced us to come 

/here and beg from door to door for 
food to save our children from

Starvation. . W e asfym edLfla& v 
in# alitts, but in  villages. i4ee 
either iioi available or its .price is; 
bejfeftd our rea ch ..

This harrowing picture was painted by 
a group of women from Ha jo village 
in the district of Kamrup in the State 
of Assam from which I come.

A very significant and a very impor
tant aspect of the report is:

“Abject proverty and near-starva
tion conditions have forced many 
villagers to abandon children sur- 
repitiously at the doorsteps of well- 
to-do people ___”

Also, the report says:

“Though the city has no red light 
area, the railway station premises, 
some hotels and vast stratches of 
the Brahamputra banks have turned 
into dens of vice. Some taxi-drivers 
are allegedly engaged in trafficking 
in women.”

I have also heard from a very relia
ble source which I have no reason to 
doubt that trafficking in women has 
taken place because these women 
have got nothing to fall back upon to 
maintain their livelihood. I feel that 
the entire House, irrespective of party 
affiliation or considerations, should 
take this serious thin^ into con.- idera- 
tion and should try to find out ways 
and measures as to how not only the 
misery but the social evil that is crop* 
ping up because this problem can be 
tackled effectively. v

I have seen for myself, because of 
heavy floods and erosion, people leav
ing their homes and hearths. I  have 
with me also the Assam Government 
publication, ‘Tears Rollins Down” 
which I will present to Mr. K. C. Pant 
showing the devastation of floods, by 
photographs. While I was in Gauha
ti, I saw a photo in one of the news
papers in which an old lady of about 
75 years of age, a middle-aged lady 
about 40—45 years of age and her son,

* a young boy of about 11-12 years 
of age of my constituency were
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shown leaving their home and 
marching to Gauhati with bund
les on their heads in search
of food and shelter. The young
boy who was carrying a bundle was 
almost o£ the same age oi my eldest
daughter. At that time, a feeling
came to me with a sense of anguish 
that suppossing this thing would have 
happened to me, if I had to leave my 
home and hearth with rny children, my 
wife and my ailing and old mother, 
how would I have felt. I, therefore, 
feel that we should seriously take into 
consideration this matter.

When I looked at the photo of the 
young boy, he was almost asking me 
with innocent face. “ I have been 
born in this independent country. Have 
I not the right to have a little shelter, 
a piece of cloth and a grain of food 

.for me”, When I looked at the photo 
of an old lady, with wrinkles all over 
her face, I found her face speaks 
nothing. Probably, her whole life has 
been a liie of suffering. But when I 
looked at the photo of the middle-aged 
lady, I felt as if she was asking me, 
“ We have given you all the powers. 
We are not asking for more. What are 
you doing to give us at least the mini
mum of shelter, clothing and food?” . 
At that moment of anguish, in an 
acute feeling of distress, I asked my
self; “Do we justify our presence here 
if we are incapable of doing anything 
for this suffering humanity.”

When I say this, it is not with the 
intention of criticising the Government. 
But I feel we should reflect our an
guish in this House. I know, in Mr. 
K. C. Pant, we have a Minister who 
knows the north-eastern region much 
more probably than any other person 
because in the capacity of the Home 
Miniser he had to deal with the prob
lems of that region for many years. 
He is a man who has not only the 
knowledge of the human aspect of the 
problem but also the knowledge of the 
technical side of the problem. There
fore, it is not with a sense of criticism 
that I am placing these facts, before 
the House. But I feel that our anguish 
must be reflected in the highest forum
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of the country. One may say that it 
is all because of the fault of the Gov
ernment because the Government has 
not done anything. 1 wrill not subs
cribe to that view. Because I know 
the Government has in its limited and 
humble way tried to tackle the prob
lem. Controlling measures have been 
taken and this Bulletin of the Parlia
mentary Rsearch and Information Ser
vice gives some information which 
says:

•‘While it may not be possible to 
control flood completely, all efforts 
should concentrate on the minimisa
tion of loss. Till the end of March, 
1973, nearly 7,375 kms. of flood em
bankments and 11,134 kms. of drain
age channels were constructed, 
nearly 4,600 vilages were raised and 
197 towns were brought under pro
tection schemes.”

Of course, a lot has been done by 
the Government with regard to con
trolling the floods ahd still the ques
tion may arise why in spite of these 
efforts the ravages of floods are on the 
increase. I have been able to find out 
three reasons: (1) there has been a 
rising accumulation of silt in the river 
beds and offtake channels which make 
them prone to water spilling over dur
ing monsoon. (2) I have been told 
by experts and knowledgeable persons 
that the bed of Brahmaputra is rising 
every year and also the beds of the 
tributaries are also rising every year 
and, therefore, the ravages ahd the 
intensity of the floods in Assam and the 
neighbouring areas are on the increase 
as the years are passing by. Another 
reason is that because of the pressure 
of population, more and more people 
have started inhabiting the low-lying 
flood-prone areas which was normally 
not done and the third factor which is 
more important and on which, I think, 
the Government should concentrate 
now very seriously is hhe inadequate 
steps taken for soil conservation and 
the indiscriminate felling of frees. 
There have been reports that this 
year's floods are in the nature of flash 
floods. Flash-floods have a very inte
resting definition it is said to be



I I  Flood and Drought AUGUST 
Situation (Disc.)

[Shri Dinesh Chandra Goswami]
nature’s revenge on man for his wilful 
destruction of its delicate system of 
checks and balances. I feel that im
mediate steps to avoid deforestation 
and the conservation of the forests are 
very much necessary. What is more 
necessary is a proper State legislation 
and its implementation and the strong 
will of the government and I do not 
know why the Government uptill now 
is not really placing much importance 
in this direction. . . .

SHRI B. V. NAIK (Kanara): It is a 
State subject—forests.

SHRI DINES CHANDRA GOSWAMI: 
The Parliament has the guiding power 
even if it is a State subject.

If we look to the intensity of the 
damages, we find that since 1955 to 
1971—I do not have the recent statis
tics with me—the country has suffered 
a loss of Rs. 2,400 crores and this does 
not take into account the losses of the 
Government due to remission of land 
revenue, etc., and expenditure on 
roads and buildings, etc. The annual 
average loss of life which is indeed a 
very tragic figure has been placed at 
7-30 during the period of 1968-1971 and 
when the floods are more, I am told 
the average loss has been more.

The whole question now is: what are 
you going to do about it? As you 
have already rung the bell, I will now 
concentrate myself only on the aspect 
of the solution of the problems of my 
own region—that is, the Brahamputra 
river basin.

The question of Brahmaputra river 
basin is engaging our mind for a long 
time. We have realised that this prob
lem of Brahmaputra cannot be solved 
unless some solution at the interna
tional level is attempted at. And I know 
such solution has been attempted with 
success at the International level, in 
case of many other rivers of similar 
nature I wish to draw the attention 
of the hon. Minister to the success 
of the intemaional efforts in the 
case of Mekong rirter which has many 
a feature parallel to Brahmaputra.

If you permit me some indulgence 
Sir, I wish to place certain facts, 
so far as Mekong and Brahma
putra are concerned, to show similari
ty of features. For example, Brahma
putra passes through three countries— 
Tibet— 166 km. India—800 km. and 
Bangladesh—420 km. Mekong also pas
ses through five countries—Burma, 
Laos, Thiland, Cambodia and Vietnam 
and the annual offtake of water in 
mekong is not less than in Brahma
putra which is assessed at 3,82,107 mil
lion cubic metres and that of Mekong 
at 4,75,000 million cubic metres. In 
1951 when the Bureau of Flood Con
trol of ECAFE decided to take some 
international rivers for investigation, 
they took the Mekong river and I have 
heard somewhere that they were in
clined to take up Brahmaputra rather 
than Mikang but decided it again 
because they thought that it would not 
be possible to bring India and Pakis
tan together for joint venture.

A committee was formed to research 
and investigate the areas and after the 
Committee submitted the report, all 
these countries set together, formed a 
preparatory Committee and the project 
got liberal assistance from the United 
Nations and other organisations. I beg 
of the hon. Minister to take note of 
this and try to explore the possibilities 
of getting assistance from international 
organisations, including the United 
Nations to tame Brahmaputra. Today 
we have got a very favourable climate 
for a joint efforts between India and 
Bangladash is concerned. The joint 
River Valley Commission of India 
and Bangladesh is already doing 
good work in this direction. In 
a recent statement one of the experts 
of Bangladesh, Mr. Abas, has said 
“the methods which were not prac
ticable earlier for the solution of this 
problem are now open because of 
the readiness of the two riparian 
States to cooperate.” Please look to the 
immense potentialities of the river. 
Instead of being a river of sorrow, a 
river of tragedy, we make it a river of 
great help to ihe economy of this coun
try. The hydro electric generation 
potential o f Brahmaputra has been
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assessed at 6.5 million kilowatts, but 
so far only 0.5 per cent has been de
veloped. In these days of power crisis, 
imagine the magnitude of the loss that 
we are suffering. So far as irrigation 
is concerned, the total cultivable area 
in Assam is 22,85,000 acres and the 
irrigable area today is less than 13 
lakh acres. The entire area can be 
irrigated provided some efforts is made 
regarding channelisation of Brahma
putra.

I would like to know from the hon. 
Minister what has really happened to 
the Brahmaputra Flood Control Bill. 
This has become now, as it appears, a 
million dollar question. We know 
that, even if you, bring the Bill be
fore the House today, the Brahma
putra is not going to be controlled 
tomorrow. But we want that the Gov
ernment should make a beginning 
somewhere to tackle the problem. 
With its limited resources it is not 
possible for the State of Assam to 
tackle the problem. Even the Ganges 
passes thnough many resourceful 
States and they can probably takle 
the problem in a much more effective 
way than what we can do to tackle the 
problem of Brahmaputra, which 
is dealt with by the poor State of 
Assam alone. The hon. Minister’s pre
decessor, Dr. K. L. Rao, assured this 

House that he would bring a Bill. The 
hon. Minister also has assured us. I 
would like to know what exactly is 
the position now and where the 
matter stands. What has happened to 
the Barak Project? This is a project 
which has been pending for long and 
about which Mr. Chowdhuri will 
speak in detail; so, I will not go into 
it.

How long will you allow the inter
state disputes to come in the way of 
settlement of these problems? After 
all, the time has come when you have 
to think in terms of national interests. 
The States should not allow their 
petty, local interest to come in the 
way; they must be made to sacrifice 
their interest partially in the interest 
Of the nation. I feel that the Central

Government should come with a 
strong hand in this regard.

I do not want to take much time 
of the House. Lastly, I would submit 
that, apart from long term Treasures, 
my State today is also in need of 
short term relief measures. We want 
relief in a big scale. The estimated 
relief requirement today is about Rs. 1 
crore of gratuitous relief, apart from 
various other relief measures like 
medical, clothing etc. In villages 
woman have only tattered clothes on 
thern̂  and it may be possible for them 
to remain with tattered clothes indoor 
but when you open camps, naturally 
they need some clothings. Medicai 
relief is also necessary. The details of 
relief, which come to about 12 crores 
will be supplied by my friends. I 
hope, the hon. Minister of Irrigation 
will try to impose upon his other 
colleagues the need for immediate re
lief measures.

I would conclude by saying this. 
When the country suffers from exter
nal aggression, we do not sit idle 
saying that we cannot io  anything 
because we do not have resources. 
Equally, when the country suffers 
from such a natural aggression, I 
think, it is not proper for us to say 
that we cannot do anything because 
we do not Bave resources. As we find 
resources to fight any external aggres
sion, this House is duty-bound, the 
country is duty-bound, to find re
sources; a way must he found to 
combat this problem because by pro
perly combating this problem, I feel, we 
can transform the negative effects 
to high-yielding, positive effects. With 
this appeal, I conclude.

SHRI NOORUL HUD A (Cachar): 
Floods and drought have become 
annual features all over the country. 
It is a measure of the failure of the 
Central Government as well as of th(* 
State Governments for the last 27 
yet*rs that uptill now they are not able 
to check any flood of any State or of 
any river. We never expected that 
Government will be able to eliminate 
flood altogether from the face of tht-
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country but we definitely expected 
that the Government should check tha 
flood of one river at least in the whole 
country and even that they have failed to 
do. In West Bengal, the districts of 
Cooch-Bihar, Jalpaiguri, IVlurshidabad, 
West Dinajpur, Malda, and parts of 
Midnapore districts hav© bean affected 
due to flood. Storm and gale has 
swept off parts of 24 Farghanas and 
Midnapore which have left a trail of 
misery and damage worth crores of 
rupees. In West Bengal alone crop 

damage was Rs. 122 crores and 11.88 
iakhs hectares of land were under 
water. In U.P., 81 crores worth of crop 
and other, properties wer* lost. 12 
people died. 1349 villages wera inun
dated. In Bihar Rs. 56 crores worth of 
crops and other properties were dama
ged. 61,000 houses were washed away. 
4146 sq. miles were affected involving 
52 lakhs of people.

Then 1 come to Majuii which is the 
world’s biggest river-island in Sib- 
sagar district in Assam- 50,000 people 
are msurooned- In Assam 9 districts are 
affected, namely, Gopalpara, Kamrup, 
Darrang, Lakhimpur, iDibrugarh, Now- 
gong, Sibsagar, Cachar and Mikir 
Hills. 29,000 sq. KMs of land have 
been affected and there were tour 
successive waves of flood. Even Garo 
Hills and Mikir Hills (which were 
not previously affected by floods) 
have been affected this time and there 
were extensive damages caused.

Newspaper reports have told about 
the damages in various places, how 
peopel have been turned into desti
tutes, how mothers and sisters have 
been turned into prostitutes; that is 
the condition we have come to. Only 
day before yesterday in Poona we 
have seen that helpless people have 
been digging up graves in search of 
saleable bones. That has come out 
in the papers.

Sir, the whole country beginning 
from Manipur, West Bengal, Bihar, 
U.P. to certain southern States like
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Karnataka and Kerala has been
terribly affected. We hear so much 
about flood control schemes and 
measures and things like that. But 
I am sorry there is a complete 
failure on the part of Government to 
implement them. My friend, Shri 
Goswami was asking as to what has 
happened to Brahmaputra flood control 
scheme. Only about a month or two 
ago we saw in the newspapers that 
the Government had not been able to 
fixed up the responsibility as.to which 
Government would be in  charge of 
the Flood Control Scheme, It is 
either the sole responsibility" of the 
State of Assam or the Central Go
vernment which has to step into, the 
shoes if Assam fails to protect None 
of them is serious and earnest in 
taking up the responsibility. Natural
ly, our attention has been drawn to all 
these failures of the Government. Of 
course we do not want to make a 
political capital out of this situation. 
Government should see to it that in 
all seriousness and earnestness— 
whether it Is in Assam or anywhere 
else,—they take steps to control the 
floods in time. The Government has 
failed totally to check the floods and 
starving millions of our countrymen. 
Many have been rendered homeless 
due to floods. They have failed to take 
the assistance of the military and 
other forces in times of need. We do 
not see at all any serious efforts on 
the part of government to tackle the 
flood situation in our State of Assam, 
West Bengal or in any other part of 
our country.

Sir, you would have seen another 
situation. Press reports have been 
published regarding scanty relief 
measures that are available to the 
States which have (been misappropriat
ed by vested interest people and by 
the people connected with the ruling 
party. That is the situation in our 
country. We try to draw your atten
tion and the attention of the House to 
the seriousness or the grrMty of the 
situation and asked the Central Go
vernment to immediately rush food, 
medicines and other assistance to
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State Governments and also to speed 
up the same. But, to our disappoint
ment the same has been misappropri
ated and this was made use of lor their 
own purposes. My next point is this. I 
would ask the Central Government— 
the Minister concerned is present 
here—as to what they have done with 
regard to Brahmaputra flood control 
measures and the Barak Dam Project 
which are pending for a long time. 
Take for example Mahanadi Project 
or for that matter, any project in 
DSihar and other regions. The Go- 
vemment should come out with con
crete measures so that projects can be 
taken up with all seriousness and 
completed in time. I  can only say that 
Government is lacking completely in 
its determination to tackle this situa
tion. I know that these problems can
not,, (be solved within two to three 
months or six to nine months. What 
l»ave . they done in the last 20 to 25 
years? I do not want to quote any 
further as this is time-consuming. 
Everywhere this is agitating the 
minds of the people. We do not have 
much time at our disposal to quote 
many more things. I would request the 
hon. Minister for Irrigation and other 
concerned ministers as also the Finance 
Minister and the Prime Minister to 
see to it that floods which are an 
annual feature in north-eastern regions 
or in Bihar and U.P. do not recur. 
These involve a loss of crores of rupees 
worth of crops and other materials 
and properties as also the lives of 
hundreds of people. The official figure 
of those that have been killed in Assam 
is put at only 45 whereas, unofficially, 
more than 80 to 90 persons have been 
lost in Bihar, North-eastern regions and 
other places all over the country. That 
is the situation that is developing. So 
I charge this Government that they 
are b^nrtless and cruel and they are 
completely inefficient to tackle the 
flood situation, drought and other 
situations that have inflicted damage 
to property and lives of people. Sir. 
Rice in being sold at Rs. 4.50 per kilo 
in north Bengal and Calcutta. In Bihar 
end ?"**rala rice is being sold at Rs. 7 

per kilo.

Therefore, in conclusion 1 would 
like to ask the Government to come 
out with concrete proposals and 
render immediate assistance to the 
people affected by floods and drought 
ail over the country. The official assis
tance rendered by the Central 
Government to different States should 
be made effective and it should bp 
seen that the funds are not mis
appropriated Public men of social 
status should be associated with these 
flood relief measures. I hope thy 
Government would spell out the 
various measures today on the Floor 
of the House so that the same may 
be discussed and future recurrence of 
floods may be avoided.

SHRI DHARN1DHAK DAS (Man- 
galdai): Mr. Speaker, Sir, at the
outset I thank you for admitting this 
discussion on floods thus giving due 
importance to this subject of great 
national importance.

Sir, with an anguish of heart I am 
going to deal with this subject. This 
month is very important ior our 
nation. During this month of August, 
on 9th August, we celebrated the day 
of national revolution that eventually 
brought us Independence. We cele
brated the 15th August on which day 
we achieved our Independence and 
today, the 24th August, is also an 
important day being the coronation 
day of the 5th President of the Indian 
Republic. On this day, we are dis
cussing a problem of great national 
importance, namely, floods. I am much 
pained because I was a soldier of 
that national revolution in which the 
rural masses were in the forefront 
bearing its brunt and today we have 
to see those people suffering havocs 
of floods so many years after inde
pendence. Before I deal further with 
the subject, I want to mourn the! loss 
of so many lives. According to the 
Background Note 109 persons died in 
these floods in different States.

So, this should be take,» as a day,,of 
resolve. Actually it is so. We have



[Shri Dharnidhar Das]
already taken the resolve to fight in
flation. These floods are aggravating 
inflation. Already these floods 
have raised prices and already there 
has been shortage of food. When 
our country is passing through a
serious economic crisis, when wo
need increased production, when we 
have undertaken planning to develop 
the economy with a socialist objective, 
just at that time, annually, accord
ing to Government’s assessment, we 
are losing Rs. 125 crores worth of
food crops and property. This pro
ves our helplessness.

Civilisation is the conquest of 
nature. But we have been still 
victims of nature, and we have not 
been able to control or conquer these 
rivers. The rivers which were rivers 
of blessings and prosperity at one 
time have now become rivers of 
sorrow. We have to exercise our 
thought over this subject, particular
ly when our economy is in a very 
critical state.

Regarding the present floods, X 
visited certain areas, and there I 
have seen three main problems of 
immediate concern, namely inunda
tion, erosion and shifting of the rivers. 
At a village called Namdonga- 
Balilesa which is about three miles 
away from Nalbari town, the whole 
river Pagladia shifted about half a 
furlong from its original position. On 
27th June, in the evening, the engi
neers went and assured the people that 
they were quite safe and there was no 
danger of further erosion. In the 
small hours of 28th June, erosion 
began rapidly, and at about 10 
a.m. in just five minutes’ time, the 
whole village was washed away and 
there was no trace of even a single 
house. One person had just narrat
ed how it happened. His was a con
crete (building and he thought that 
water would just pass over it and it 
would not at least be washed away. 
But to his surprise, he found that in 
five minutes everything disappeared 
and the entire area became a va‘st 
sea. The mood of the people is
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rather more painful. Somehow they 
climbed tree tops; they also took
shelter on the embankments. When 
I met them, they said ‘It should have 
happened at night, not in the day 
time’. This is how people are feeling 
about their life.

I would like to quote Mahatma 
Gandhi. He said many years before 
independence about the peasants who 
constitute 80 per cent of our popula
tion who really performed the 
national revolution, not so much 
these town or city people; he said 
national independence was the fruit 
of the struggle and sacrifice of these 
people. About them, Mahatma 
Gandhi said that they had lost the 
lustre of life; they had lost the 
fascination of life. “They are fast 
losing the will to work, to think and 
even to live; they are living a life of 
living ,death.f’ This is the position 
of the majority of the people in the 
villages.

I want to emphasise one point. 
What are we going to do about them 
in our planning? We have huge 
unemployment in the villages and 
massive poverty. No doubt, the 
floods are one of the causes. These 
villages which were described by 
Mahatma Gandhi as dung-heaps, are 
after independence still remaining in 
the same condition; rather some of 
them are living in greater poverty.

At the same time, according to 
Government’s own statistics, the 
economy is working for 10 per cent 
of the rich class in the cities. Pt. 
Jawaharlal Nehru as Prime Minister 
himself said: “We haye constructed 
so many dams and so many projects 
with thousands of crores of rupees 
invested in them. Where has all in
creased wealth gone?’ The answer 
was given by Mahalanobis; 50 per 
cent of the national income assessed 
on the basis of the taxed income in 
the corporate sector went to 10 per 
cent of the rich class in the cities. 
Ninety per cent became poorer.



The root cause of all the problems 
Including floods lies here. What can 
the Ministry of Irrigation and Power 
do? Money is not allocated to this 
department. Even in a capitalist 
country like America, to solve the 
problem of unemployment and
development—that was a period of 
crisis for them in 1930s—Roosevelt 
adopted two plants; the Tennesse 
Valley Authority and the Soil Con
servation Scheme. Flood Control and 
electrification were achieved soon.
Electrification is the first thing to be 
done to develop a planned economy. 
In the Soviet Union, before they
started the five year plans in 1928, 
they had the plan of electrification of 
villages in the entire country adopt
ed in 1920. Hydropower plants and 
river planning gained precedence 
over other things. Similarly agri
culture was given first priority. In 
China, I visited a dam near Peking
generating hydropower and controll
ing flood, and facilitating a similiar 
development as in USSR. ‘Agricul
ture first’ was the policy. They gave 
importance to agriculture* They 

treated agriculture as the founda
tion and industry as the leading
sector. Flood control, irrigation, 
soil conservancy were basic task of 
the New Economic Policy. Today, we 
have to seriously think about our 
economic policies, about our economy, 
which is giving rise to enormous 
concentration of wealth in the hands 
of few capitalists while generating 
black money to the extent of Rs.
10,000 to Rs. 14,000 crores, which is 
causing inflation, hyper inflation and 
soaring prices and hindering the im
plementation of our developmental 
projects for want of • financial re
sources.
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In the country, there is both drought 
and flood. It seems to be a paradox 
that both flood and drought occur 
together. This paradox is there in the 
capitalist economy, where there is 
uneven distribution of everything; 
uneven development is the law of the 
capitalist eceonomy with the conse-
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quent regional imbalances. In our 
country, these imbalances are there 
and there is uneven distribution of 
not only national wealth but also 
national water. Sir, flood control 
should be treated as a national sub
ject so that water can be distributed 
to the needy areas, where it is more 
needed, to the drought prone areas. 
There has been a demand that this 
national subject should not be left 
to the States, which creates more 
inter-State disputes. Sir, Assam 
Government has been pressing the 
Central Government to take over the 
Brahmaputra Flood Control Commis
sion. Here, the Members of Parlia
ment from Assam have been demand
ing, during the last several Sessions, 
times without number, that the 
Brahmaputra Flood Sontroi Commis
sion should be taken over by the 
Central Government."! am very happy 
that Mr. K. C. Pant Minister of Irri
gation and Power has given the 
assurance that probably, a Bill will 
be introduced in this Session. Then, 
it will be the responsibility of the 
Central Government. He seems to have 
said that this will require a big amount. 
But, that amount will not exceed Rs* 
800 crores. This is not a big amount 
compared to the annual loss of so 
many years. This year, Assam 
Government has made an assessment 
of Rs. 50 crores as a loss due to flood 
damage alone.

MR. SPEAKER: You please
conclude. You have taken more time.

SHRI DHARNIDHAR DAS: Sir, I 
am mentioning some very important 
points.

According to an assessment made 
by the Assam Government, they 
would require Tts. 10 crores for under
taking repairs to damaged roads and 
bridges etc. Sir, the sixth Finance 
Commission is standing in the way 
of the weaker States in the matter of 
flood relief. It has not considered 
financial allocation in terms of social
ism which is the objective accepted by 
this Parliament and our party parti-
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cularly. According to the principle of 
socialism, weaker States have to be 
helped fciy the Centre to bring them 
on par with richer States, advanced 
States. So, this should be looked into 
by the Minister, i.e. the demand of 
the Assam Government for providing 
Rs. 10 crores. They do not have funds. 
Should they be left in this condition?

MR. SPEAKER: We see the flood 
in your speech, which is coining at 
the end. I am unable to Stem it. It 
is much better if you conclude. You 
have taken almost double the time.

SHRI DHARNIDHAK DAS: This is 
sa new point This should be discussed 
by the House and we should f in d a  
way out. The Central Government 
should help the States in the matter 
of flood relief. So, I would t, request 
the: Minister as well as the Members 
Of this House to give thefo thought to 
4 his,. This should be considered in :the 
interest o f  very backward and weaker 
States like Assam.

■ -i <
12.00 hrs.

For repairing the damage^ to the 
roads and bridges, Assam Government 
has requested the Centre to give 
relief to the tune of Rs, 10 crores. 
For providing gratuitous relief and 
other relief taken together, Assam 
Government requires R's. 10 crores. 
This is beyond the means of the State 
Government. Therefore, I request the 
Minister to take this matter to 
the Cabinet level, because the Finance 
Commission has laid down certain 
policies. The Cabinet should find a 
way out to give relief to Assam and 
other States which are unable to bear 
the burden by themselves.

My last request to the Minister is 
that the Brahamaputra Flood Control 
Commission should be taken over 
immediately by introducing a Bill in 
this Session itself and there should 
be a long-term project. It may 
require Rs. 800 crores, but that will 
b€l ; a permanent solution to this 
problem.

SituaUdn (Disc.)'

. t itt ( s jw n :) , m m

suiter «n3TTrr % 3T?, TT * 7STFT %■ 
par-re ?rf I

%%fm p n t  ^fr % at
% TfRt 11 tffapn-

w  *rr?r fw r  <ftf§cr
f  i

Srfrn ^  ^  srrcff
v *  for if m i  | $ i©

**4 11 sfam if %^r $  % m m

fsr*r
?rC |f, w . srst
Treft *rr$- ?rfoi'f if «rra % ^^rr?r 

if ^  | f
aisr ir ^  wtct

STWRVgf if 3 ?T7*ft 9LFf|«rfY
% ^TrT STl"

aa 3f w  § lit
if ^  arwr^v §f  s m f  ciw a  

z£  i frfo*r f& v m  3r
?rr% 3 7 #  ^Tferf % =̂r?r 
I  if ’’TTgqT %  tfksmT WK

w  ^  ^  ^  tit %
% fa^r faTr v r  spT
w m  ?np 1 1  f̂ TT^nr *r 
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^ i f f  sfTR f*T5T r̂FMr ?ftr’ n̂fr̂ r
f̂r $t r r  ft  5mmr i *t srrr̂ r

ifi f̂t f t  *Tf I  1 rft X «rs®7 fTrf.tf- 
;̂r f t  Î'ft ’ r W  % |

f^ l7  if ^T fT  W  H'fT | I ?ft 
<m wr ^qrr | v[\x arf «fv
f^nrr n^r 11 <ft w  f ^ jT  ?t
srr ^r?rr 1 1  <twt M r ^ r  %
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eft 5srn% %;r f t  tfspm |  ?rfr 
xt mk *r nr tft £Tf tw ? £ m  i g rift 
*r£»*r r̂r t i t i  n ft  f>rr w f t ;

^ ff  <feT '^fr f m  i rfr w  
f ^ %  tit srm̂ r % f  ttt q-H tT.qp, ft , w
fo r *t qfft-r w ?  r w  ^  £ 1 
srrn: mqr *rf «rj^T r i  ?ft *mr s t-iti 
^•Jsrrare ^  i

f^x— ift mwt TT^r % rf\x mf 
?rrcr^!r |  * ft  if mr
w r  w i  $wt rfr 5m  srtfrTR tgt 
t o  ^ t r t  w r  crr?r ‘̂pt «ff*r *r it 
jfan? 1 1 mm *t^ p tt ??>
m  1 f ®  ?;?TPPi sft vM  i rfa'q 
w tfV  ^rfi % <m  ^r?r % f<w #zrn: f*,
3TPTir ^cTT tit sK?t I , rfr 53TTO W
#rr 1 %-far-r 3 f  cfr 'Ji^T?fr f t  ^ t ,  w vfr 

% ^ r  qr cttt. ^ fr?rn  % w-t qr 
m rrmj mv[ %\x q r m r smft
fffFTcTT '4t T f^  STr̂ i «ft STFI 
^rf aTftf f i n ^ R  s?*=nvr |, % shrt?;
f^TFT?R |  t o t  3 f  r*fr r̂rosr f t  srr^rt 1 
sffafr srrr ^ t eft * rm  ft% ^r 
m r r  * 0  % srf q-g^ tfr *f%*rr ?frr g f  

nm f r r m  tft m f^ r f t f t  >

fa f  rc *t ^  sfft *ff wr«i?r 1 1 wwt 
s m t ^  ^Tft qT JTtr %, ^ i i r  
’srflrsr̂ rw F fra w  ^ft ^ ? t# t r̂?, far 
%m ^K 1

^r^nrw r̂r % sit? ft ^  H;r ^r^Tn 
fawn I  cfr ^ ■̂r?fr ^r^fr m  mi 
wjt, ^ €\ ^rfr 2T?fTr f%r f^ r r  

r̂r ^ft F rr^ f |  ^  % ^ftm ^ w r^rrw  
'jft ^rrsr qr^r fe rr 1̂

f t  q r ?rrt ^Tptsff rft qr^Ttir 
f t  f ,  ^fir ^  qfr^rrr 1 1
«tr % qf^r % f t  ^'tf 5snv?t^ |
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wrf*P ? ? j  % ^rWf % 7:m  f?r̂ rr % Tv 
^HRr fltrfl' % ftip T̂k sn̂ 'lcv '̂ ^  t,

^TTK VK % ?'Ti Wi *T3T ^
^Ffr 113T37 -;:r ivan'T tr#r |  h; w  
q-iTFr t t  igrrq 'fl-̂ pr P, m ^fr t
TT|̂ I if I'm  Vi ?f^Fn I  
%:gT w-1% <mi* ’4rfr JF'Tr | ?nr f^R%- 
qpi <fr¥?T I  ^  yj-gr *ft r̂«TT 

'Tt  I  1 f^TT ^ t TO.TT V3t5tf%’T 
r̂< Hi^^f, rr f̂f "3«^r %}*m n‘#f 11 %f3T

H wf ^ r  fi^Tr 1 1 ~3̂ .̂ sr̂ sr *r «i^r *ft
«ft%.' ^";m-|T W  it #
I  prf̂ .n ,■ 1? ^  q7! 'T^rT »ft
W  % 1 t spft ir %?r €r %?? 
t o : i t  T?r fg**T?r n#r 1 1 ^ m  *1 

T flR  qZnT ?ftT f ^ ' t  WTflT 5T-T.T qT |  I 
?rfrr n̂q- t r t t  

r,v r̂r k  cfr n f t  w ^ t
%% % r~cr t^TR n i t  f . 5R^ W Ft

WT^T q̂ tT mVZZrr.

1 v m  m v  g r w  w -m  \  m  ?ft 
M  ̂ |>cr ̂ fT £1 sfTC ’iT im ^ fT ^ tq r  
ffVTfrT <T?T f t  ^Tf f, %73fa 5RRTTT

cfr k, W t  «f'T|r fff f t  T̂PT f^fTT 
%3Ft I  sfr ffnr T?f |  

cr|fT ̂ qT?T 3T^rT q iift 1 w t?  ?nft ?rnT 
f^ îTn % m *  % irT 35TRK 3R3T f

“Ftf
m*rTO3T ?rft f> fr 11  ^  ^  %

^ ^  ^  ^  f^^ rr ^ t ^ r:
ftcTT I  I f*TTT V ?j % r - ;: wfJiTTT if 3T>.
f r ? ^  w^rnr^T^ ^  ^ r e r  ^  f w n r  

f t  w  1 ~?£Ft ^spfr w f w f  % q̂ f̂f
?rTJT f 'W ;iR '•iT¥ ~̂3TT f«r<-T m ~  oJT t̂
m  m, i w  ftrsrftRT ^ €to q?ro 

to , *r%?r i^T^nT—
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T̂TTt ’TT M«K<!s'*f i T̂T̂ IT P̂TT I 5I«T 3̂'T̂ t
srrT&f, W ^ T 's r r  *&fh 

+H4d'< % t w ^ r r t  ^  ^rfa* *Rr wf W f  

srretft «r eft f w f  ^ r  *r ? fa r  «fr 
f i  i %^wr®ncV f t  t fk
^ ^ R r r r ^ s r r  i w f 3>rfaar *pra?rv.ifcr
t^otr^roiTo % i ^  ^  w ,
ittz ft f t  rrm, %ft fr<ffa w>t mw  
*r%mmr gg-% «rre ^  fa srm  *r 
srfaw $t n-q 11 spTts?? <rc * m
Tfr t  l« ff  t  ̂ f^TTr 4 f  T$T g fa  WWfT
s?r srr | 3 * #  ¥t f t e  t  i fsrfrc 
r̂X̂ TT % tTfT̂ rf<T f  ?RT ?r̂ Tf f) HT̂ 'H

tr^ *ft rrq-o i^To tjo ?ffT n^To cfto *H?

fatft $  * &  ^ t  1,arata 5 ?r Spft 

^TR?TSP, fa f^ ^ q T fa v T t T O H T  
^ p e ft  | ̂  tftcT | ?ft *Tf ̂ f e n r  *rr st^tst 
1 1  fatft % w  *irrsr |, fa?ft ^r ’j f  

?=rfr I , «nrr I  « ft it  I  -*r s?ft 
*Tfiqi: ^ r ^ r  11 3*rit 4tf?r ^t 

<t?T ^  flrTT 1 1  XTT fa* *Tf I  fa  3*FT
^jttst w t  f r̂nrr, *w tft sft i "ft q f  
9r t̂ §*rto ^  mrr 11 ( a m m )  3r 
^ 1% % faq ?rf q? t g ^rfa^r t^crfr % 
ftflT ff^r i

W fa q  f̂t *rrc ^  | 33$  
srsfw crs§r % *q *r tt^ct sf i ^rt ̂ t
f  w  ~rf I  fa  sp̂ r qr *?rt*r ^

w 'F fj *nn «rr fa  *fr?r w  f^ n ^ r  
ijt'fr anr *ftr r̂f̂ T̂ ?r % f ^  %fa?r 
?nft ?Rrf®.ft ^ 1 1  w?

i i  5(|rr %? t  v< ■-. 5 ^ 1  f©
rror =ni rJf ^rj?r ?  ?  fa  ’I'-i. ht 
spt% faet ?r  ̂ ^rrf cW ^
€<Tm fcfn'i *i * 5iV \Z VVXV  3 -%
f%rq cfiTfr ^r ^  Mt fn-pr tkti h|t ^i 
eft sr4 , r̂r f?«n v ^ w w tq fw 'T ^ r n  
m  f !  ^^TT, ^ T ,  ?̂ T Krft #3ft

^  | s r k ^ ^ m  sr|?r̂  ?r&-
% % g>C T ^ ffn i^ ««r?ar t  ^ fs r ir  
a ftfcwf % w  ^  f̂ rq: t  ^ripT f  
%?s^r ^ . ^ r * r  sn^fr ^ %
crrfa (T?tT 5i®^ t  f̂i iTt'-" <rg%
spqi irr n?wf % w  ®r &  7 r̂r«ta Jr 
^<r f ^ r ^  f e w w s r i  iftx irn r  ̂ r  
^  ^  fa  faB fair &  m  w r 
fir# 11 Q.sr ir sft fa  8 m i z  «t% 

^  it f ;  n m  |T ^  i
?nf’5v; it, W

=f,T m m  '+ir<n «fK 5r^r?i. ^t m m
| I fJT Wik Wk 2f̂ TF%i7T %
f -̂n ypR m T i  % W
f îTT^T % % ?WT ft  5T?T-
5̂ r mt q;sfr t r r t  t o  *pk eft
g #  vnrfr % fan;, #iT?rr^r % f^q =r?
Sts i r  srf̂ nrrrr t  w * &  '€ ^ T 
% fexr cTT̂ T'T % it T̂ ^TrMt }

‘«n.s spt 
f t  t̂t̂ ttt, T̂pttI  t̂t 

f t  s r m i ,  f t
sm m  wtl, ĉ T *TRcT % faTT*T *T f̂ TT 
erf cr=p srfrT r w  wisra' fm r i 
^n?r r̂>r «fk  vr f^ rm
fff%55rR ^T T̂«Tî T ^  3 fT ^  t 
grfa -̂ w  arfr ^rpRT
cfrr I  t fafeiTl rr^rj % 3TJTH it 3Tf 
?rri «t era- f ^ f r  f^iT^ -4Y
?rr4 2r jqk cr  ̂sfr̂ ĴT #*TR f t  «ft
fa  TFJt-^ST sfF5R2 ST'TT̂ T STT?T t

*rpsfr ?t r4t <T§?r ^  7-iT̂ r 
| %fa?r 'itfat Tsreri *r fa^r
?iq-T i ?rr̂ r x ft %
HITS' ?ftT ^  ^  ^n%  t
%f^r ^ ff3: ^tfft % spttft

f ?ft ff^crr^r *r fg ^ r
f> TfT ^ ?T^R .

-<rlTOT fc iflf '«?%% 'T̂ ’fr *r
q-<r fi^ft ?r>: t o !' ifiv
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#  W W  *f$f ft'ft I t  %
sr«7H  *reft f w r  «rr 
u tw h ft  fanT «tt fa  wr%- 
frfoptrr % *tt* $  ^  wKzrftft i
'tftX *Ft*ft, ifW5TT, s fa
TTC?ft m  Wt T̂tFTT | ! ^  % f^ r 
snrr̂ r t o t t  % w j  **. ^  ^  * f w  
fffr P̂T ^ T  *fk  w t
gfr ^rfvnrn | m  vt t o h  *f
3ft, f^cT <fT ?faS f5T f t  3 T W  
apfff^ f?5T?PT % «TT?ft 5Tf5r«ff
if f ^ f t  wfrar far f t  *r$<ft | sfe
^  ^  ^  ^  ?ft T O I

t|ttt i «*nft ?T$r 
*rr*r% *>t tm t r̂̂ r i %ft n̂#rwrRt 
% *rft %qw w w c  % sftiff % 
STcTSffa | f  f ,  *  ^Tf'TT *f«fV T̂FT *f? 
STTrf ^  ?rk '̂TTST <|? *>T7tl
•̂[̂ TT I  ^T Wt ^  ir

<TTO?T t  «ftr fPfTTT «fr I  
^  spT frr?n | | *HT T̂RcT %
3ft TTo %o r̂To TR  ĴFT  ̂ HT̂T ^t 
5TfrT sflf?f ^ qf? 3*1 «Ft ijf^^T fetJT 
n̂ TT 5ft f¥T Srf̂ JfTT'T f*T TOT*T $  
arasr ^T I

*mt, *jwstt, ^  w k
TT f̂t ^  qrsff *rfoff tftft
sft3T5FI % fa?t ?TT'T W  STHT 371% 3fT 
T.| | tff $  if?ft ^ft % 3TFRT ^TfrlT 
g, ?ft7 3ft STTS ^FT % 3PTFl <̂ t 
whr farts | ^t % W  ^  ^ T (  
«n?*r «rc% jpt %m #*ttt t  fa  
fcw  *t ?rr*r 'sft m>f ?ftr ^  qr. 

^*T | «Tf H f̂ '̂ TT I
MR. DEPUTY-SPEAKER: Now,

there are about 54 names sent to me 
by the Whip of the Congress Party..

SHRI MADHU LIMA YE (Banka): 
You can add my name also.

MR. DEPUTY-SPEAKER: II you
come to this side.

1877 LS—3.

1896 (SAKA) Flood and Drought 34 
Situation (Disc.)

Now, even if I give five minulevS 
to each speaker, it will be round 
about 5 hours and the time allotted 
for the Congress Party is 4 hours 10 
minutes. I have just mentioned this 
so that the Members may keep this 
in mind.

Now, for a change, I have here the 
name of Dr. K. L. Rao who has been 
a Minister in charge of this Ministry 
and he has not been speaking since 
he left the Ministry. We may learn 
something from him and in his case 
I may depart from this five minute 
limit. But I will request Dr. K. L. 
Rao to finish his speech within ten 
minutes.

Dr. K. L. Rao.
DR. K. L. RAO (Vijayawada): I

would to like to express my great 
appreciation to the hon. Minister, 
Shri K. C. Pant, and his Deputy 
Minister, Shri Siddheshwar Prasad 
and the officers for the excellent 
work they are doing under very 
great strain.

[Flood control work was un-known 
to India as a Central subject. Cen
tre has been taking interest and 
responsibility since 1954. It was 
Pandit Jawaharla! Nehru who had 
initiated the Idea and from that time 
on, quite a large number of works 
have been done. Why I mention 
this is because some new Members 
may not know exactly what has been 
done. In these two decades since 
1954 we have constructed many 
works which have given beneficial 
results. For example, Dibrugarh 
would not, have been there had the 
flood protection work not been done. 
Likewise, if Hirakud dam was not 
constructed, the delta would have 
been merely a sheet of water in
stead of what it is to-day. Likewise, 
if the Kosi project has not been 
done, the Kosi would have been 
causing greater havoc as also would 
have occupied the bed of the Kamla 
Balan, if not Darbhanga,

If similarly Ukai project is not 
built on Tapi river, Surat would 
have been drowned. So, quite a
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large number of works axe done. 
But still many more problems are 
there. The problem of flood is quite 
intense. The fact is that this year 
there was normal rainfall. It was 
nothing extraordinary. In spite of 
that we find that very Great amount 
of disaster has occurred in many 
States. It is high time that a fresh 
look is taken and a new approach 
made to thofie problems. I would 
submit what I have been thinking 
on this subject, for the consideration 
of the honourable House. The flood 
problem can be divided into three 
major groups.

The first group consists of the 
river systems below the tropic of 
cancer which passes very near Bho
pal. There are a few more pro
blems to be tackled in this region. 
For example Narmada which is giv
ing trouble in Hoshangabad and 
Broach has to be controlled by con
struction of a dam at Bargi. Nar
mada dispute is under tribunal but 
Bargi dam can be sanctioned and 
taken up. What I say is, both Guja
rat and M. P. will accept the con
struction of the Bargi dam. In view 
of the importance of the project the 
tribunal will accept its sanction. If 
that is done flood can be controlled. 
With this construction of Bargi and 
completion of Tawa the floods would 
not be there in Narmada.

Orissa is a State where we have 
cyclone and depression almost every 
year. It is almost an annual per
formance. If there, are no depres
sions and cyclones in Orissa coast 
there will be no rainfall in most 
parts of the country. There are four 
major rivers which, are giving trou
ble in Orissa. They are: Brahmini, 
Baitharni, Burbalang and Survarna- 
rekha. These are the four major 
rivers. They will continue to do so 
unless we undertake construction to 
control them. There are good dam 
sites on these rivers, for example, 
the Bengali dam on Brahmini and 
Bhimkund dam on -Baitharni and 
Chandil dam on Survarnarekha. 
These are possibilities which can
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save Orissa from flood damages. 
Rengali has been sanctioned, and this 
must be expedited. In Burbalang 
there are not good dam sites and tb 
deal with the problem of draining 
the excess water in the river, 
we have got to construct ade
quate outlets in the railway em
bankments, in the national highways 
and other cross structures. If this is 
done, the problem of Orissa, which 
is suffering from flood damages, will 
be over. Works on Survarnarekhs 
will assist in flood control of both 
Balasore district iri Orissa and Mid- 
napore districts of West Bengal. Ac
cording to me, the estimate wou?.d 
come to about Rs. 100 crores. The 
Centre should help the State with 
these funds. We have got excellent 
engineers in the country. If there is 
no money nothing can be done. No 
flood control can be achieved. What 
has to be done in the national in
terest has to be done quickly.

The second group of rivers is in 
regard to the Ganga system. The 
areas are eastern UP and North 
Bihar. Ganga river system eovcrs 
both these UP and North Bihar 
areas populated by some 40 million 
people. The land here is the richest 
land in the world but the people are 
very poor. There is not even elec
tricity. Why? Every year flood 
comes there. It is a case of ac
cumulation of poverty, not pro
sperity. You have to tackle all these 
problems of these areas at a national 
level. These areas are Eastern U.P. 
and North Bihar where there are 
certain major rivers.

Sharda, Ghaghara, Rapti, Rohini 
and Gandak are the five rivers which 
are annually in floods and which in
undate extention areas. These rivers 
drain water from Nepal. One more 
thing to remember is this, these are 
the rivers which flow through more 
than one country and which may be 
called international rivers. They are 
different from other rivers of India. 
Ghagra river Is much bigger than 
Ganga at Allahabad, It comes fast. 
The rivers coming from Manasarover



Lake are very big and you 
■cannot expect them to be quiet. 
They create troubles for us unless 
■we take measures to control the 
stivers. I have thought of a mini- 
atnum programme to be undertaken 
for the next ten years. For example, 

tfake the river, Ganges. There is no 
problem at all upto Allahabad be
cause it is a mild and good river. 
Sometimes there may be floods and 
inundation of large areas as at 
Hasanpur. These should be pro
tected by Construction of embank

ments. That is the problem that we 
have for this river up to Allahabad. 
The State Government can do this. 
•There are three places where the 
-erosion takes place extensively. They 
.are: Ballia, Mansi and Dhulian. 
These are the three places where the 
-erosion takes place very vigorously 
and unless we construct protection 
•works it can not be stopped. It 
means money. We have got to take 
up the responsibility for it. There is 
no use by simply saying this or that 
should not be done. Take for exam
ple Mansi erosion. The width of 
land left between the river and the 
National Highway is hardly from 
400 to 500 feet.; if this is eroded, we 
would lose communication in Eastern 
India, North Bengal and Assam. Rapti 
is the worst as this creates a large 
amount of havoc. Practically the 
■whole of the water comes to the 
fertile plains. Every year there is 
a trouble because of the fury of this 
river in Eastern UP. Gorakhpur area. 

Therefore, you have to construct a dam 
across this river. We have to arrive 
.fit some agreement with Nepal Gov- 
>ernment for the purpose. I hope the 
Minister is aware of it. Also the Nepal 
Government is aware of it. There is 
one site where a dam can be construct
ed vrihich may be beneficial to both of 
us—to us as well as to Nepal—by way 
o f irrigation in Nepal and flood 
control in India. ' That has to be 
pursued.

As I said some international co
operation is necessary to solve the 
problem of floods in Eastern UP. 

fend North Bihar. Three countries
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are involved in this—India, Nepal 
and Bangladesh. Whatever we do, 
that would be beneficial to Bangla
desh. So, international cooperation 
for the flood control is necessary. I 
will give an example of the Columbia 
river. There it gives prosperity 
to the U.S.A. It rises in Canada and 
flows through U.S.A. We should take 
note of this important achievement 
The agreement provides for the 
construction of dams on the Colum
bia in Canada by U.S.A. These dams 
are for the benefit of the flood con
trol areas in U.S.A. Likewise Canada 
is building dams for generator of 
hydro-Power. The water is made 
use of there for additional genera
tion of power in U.S.A. This water 
is paid by U.S.A. Like that, we too 
can arrive at an agreement. We do 
not want to deceive anyone. There 
should be an international under
standing with our neighbours soon. 
Take for example Karnal and Pan- 
cheswar dams on the Sarda for 
which no agreement has been made 
so for. The hon. Minister knows 
that something stands in the way of 
taking up the projects. There is a 
possibility of constructing a dam on 
the Rapti. The question is about 
Nepal’s agreeing to this. There 
would be loss of land in Nepal due 
to submersion. That problem is 
there. River Gandak is causing a lot 
of havoc. Every year the loss is be
ing caused which runs into several 
crores of rupees. At several places 
like Chittoni and Piprchi. The 
only solution for controlling Gandak 
is construction of a bridge. That 
project has been sanctioned by the 
Railways. I would request the min
ister to associate the Ministry's ex
perts in the hydraulic modelists to 
find out the best location, with pro
per location side movement can be 
etopped. The location of Mokamah 
has something to do with the vast 
erosion taking place along with the 
river downstream. The location is 
very important. I suggest we should 
take advantage of the construction 
of the Railway Bridge, so find out 
the best location.
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Now I come to North Bihar. North 

Bihar is attacked by seven interna
tional rivers—Gandak, Bagmati, Buri 
Gandak, Kamla, Adwara system, 
Kosi and Mahananda. Nobody can 
help ensuring flood control unless we 
take some steps to receive Nepal’s co
operation, There is a possibility but the 
work has to be done. For example, on 
Bagmati there is a place called Nur- 
thore suitable for construction of a 
dam. The silt in the river is very 
rich and should not be trapped. It 
should be allowed to go through 
sluices as at Krishna Raja Sagar and 
old Aswan Dam. It is the richest 
silt in the world and we do not want 
to lose that silt. It is all in Nepal 
territory.

I want to draw the attention of the 
Minister in regard to Kosi. Kosi Is the 
most difficult river next only to Yellow 
river of China. It is called river of 
sorrow. Earlier it was flowing near 
Purnia. Now, it is flowing 75 miles 
West. We provided the slit trap 
by providing embankment 10 miles 
apart. At that time we calculated 
the project will be effective for but I 
am very happy to say it is not showing 
any tendency to shift for another 20 
years. But this will give problem 
at the end of the century. In the mean
time we should investigate and carry 
out constructions at Balka, Karhera 
Bara Kshetra or any other detention 
dam on Sun Kosi. There are number of 
projects all along but fortunately or 
unfortunately they are all in Nepal 
territory.

There is another problem. There 
are three lakhs people living bet
ween the embankments in Kosi. At 
the time of the construction of the 
project we thought that the people 
will go out. But problem of rehabili
tation still persist which has got to be 
taken into consideration.

Coming to the third group— 
Brahmputra system—ft Is the most 
difficult one. It is one of the most 
difficult problems in the world be
cause it is in a highly complicated re
gion, lhat is to say, it is a region where
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earthquake is of the maximum in
tensity in the world when it occurs  ̂
Secondly, there are a lot of moun~ 
tains. These mountains are young, 
and there are a large number of 
mountain slides which give a heavy 
silt charge. Thirdly, there is no 
adequate width the whole velley is* 
abo ut 50 miles—for the river to 
meander and manoeuver, These are 
the inherent difficulties. The problem 
is a difficult one. But I am not one 
of those who feel any sense of despair 
about it. We should do something 
about it. What should we do? At
one stage we were thinking of con
structing a series of dams on the 
tributaries. But it is a very difficult 
problem. One has got to look into that 
matter very carefully ■ For example, 
Subansiri site is a first class granite 
foundation area. But to construct a 
dam of 800 feet in an earthquake 
area and at a place where the
hills may slide down is a very
dangerous thing. Unless we 
study it very thoroughly, we should 
not do it. Therefore, I would sug
gest that we should make a very 
thorough study of this problem from 
every angle, from the economic 
angle, from the safety angle and 
from every other angle in order to 
see whether we can do lhat.

The Pagladia project has been san
ctioned already but it should be ex
pedited and constructed as early as 
possible so that we know, taking it 
as a pilot project, what will happen. 
If we construct a project of that 
type on a tributary, we shall know 
what its impact is on the whole sys
tem. From this point of view, T 
would put it as a pilot project. It 
is a very valuable one and, therefore,
I feel that we should try to build it in 
one or two years and not prolong it 
over any longer period.

But there is one hope so far as 
the Brahmaputra is concerned, that 
is, there is a place where we can 
construct dams very nicely on the 

Brahmaputra with a good effect, and 
this is on the Tsang-Po which is the 
name for the river portion in the Tibet
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region. There, we can construct a dam 
•with complete safety, because it is 
flowing in a plateau; 11 you construct 
a dam there it will hold back the water. 
But that is in the Chinese territory now. 
I do not see why we cannot befriends 
with China. Alter all, China and 

India have been friends for centuries. 
I t  is only for the last ten years that 
there has been misunderstanding. 1 
had the privilege of visiting that 
country and I had receivtjd the most 
•extensive hospitality and they showed 
me all the great works. I hope for an 
opportunity to visit again that country 
to see how those works have been 
effective in control of floods. I think 
that with the great flair that our 
Prime Minister has for settling 
amicably with all our neighbours 
along with our External Affairs 
Minister, they should be able to 
restore friendship between India and 
China, even if it be for the purpose 
o f constructing a dam on the Tsang- 
Po. A dam on the Tsang-Po will 
give positive results to us. That is my 
feeling. Of course, I have not gone and 
seen that area. But since it is in a 
plateau, the earthquake will have no 
disastrous effect on it. There is also no 
danger of any technical difficulties in 
the construction of the dam. If the 
water is held back, it will have a very 
good effect. In these floods, what we 
desire is this. We do not want to hold 
back all the water. We want to hold 
back only the peak water or the top 
water.

For example on the Yangtse river, 
at a place called Shesi-Yi the 
Chinese have constructed a regulator, 

not on the main river but on one bank, 
and whenever the flood level goes 
above a certain level, theiy allow the 
water to go into that sideways there
by giving a diversion. That has pro
ved very greatly successful. So, what 
•we want really on the Brahmaputra 
is this. If during the floods about 25 
lakhs cusecs of water is flowing in 
the Brahmaputra, if we could only 
hold back about 3 lakhs cusecs, that 
will do the trick.

Of course, we must conduct very 
extensive and heavy geomorphologica]

studies for this purpose. We must con* 
tinue the geomorphological studies al
ready slarted on the Brahmaputra. We 
have done some work in this direction, 
but we should do more. In geomor- 
phoiogy, we trace the origin of 
the river and analyse how it has come 
about. Geologists tell us that the 
Brahmaputra from its source near 
Mansarover lake is used to go 
and join the Mekong and the Salween 
rivers and H had never entered Assam. 
If it had not have entered Assam, 
we would not have had any trouble 
at all. There is one river called the 
Dihang river in India which went on 
eroading at the head, and in course of 
time it has joined the Brahmaputn*. 
This is called river Piracy, and this 
river has gone on and brought down the 
whole water to us. These things have 
been revealed by geomorphological 
studies. So, we should do very exten
sive investigations in this regard.

As I said, the minimum work that 
we have to do in that part of the coun
try is to strengthen the embank
ments. The embankments there are 
very weak. That is why we are get
ting breaches. In fact, we spend 
crores of rupees every year on repair
ing the breaches, and after six months, 
they again get breached, and again we 
repair and the thing has gone on this 
way. This is the story that we have 
been having and repeating for all these 
ten years. So, we should built 
the embankments to the} standard 
completely. But there is always the 
difficulty of acquring land. Nobody 
allows us to take the earth there. But 
we should insist and see that the em
bankments are constructed to standard.

Secondly, there are some important 
gaps to be filled. In Nowgong, there 
is one gap which must be filled up. 
Pigladia detention reservoir must be 
completed quickly. Complete in
vestigation must be done at Subansiri 
in order to know whether we can take 
it up or not. This I would put as the 
minimum programme of work for that 
part of the country.

Also in the Barak river, there is no 
other alternative except to construct 
the dam. We have been thinking 6f



' Flood.««d
Situation (Disc.) Situati&n (Dm.)

this lor long. Unless you do that, 
Chachar district And Silcher town will 
be absolutely at the mercy of the river 
and every year this will go on hap
pening. You can prepare your speech 
on flood damages in advance of the 
seasons so regular are the floods in 
Barak.

SHHI R. S. PANDEY (Rajnandgaon): 
Please shift from Brahmaputra and 
come to Narmada also.

DR. K. L. RAO; As for the Barak 
dam, the earlier it is done the better. 
It will also help very greatly Bangla
desh. It would be a gesture of great 
friendship which this one single struc
ture would provide. It will immedi
ately have a beneficial effect on the 
Surnam and Meghna velley.

The Brahmaputra Group III is esti
mated to cost about Rs. 350 crores to 
be spent in that part of the country. 
This will include the construction of 
the Barak dam.

I want to say a word about organisa
tion. We have got two organisations 
already. We have got the Ganga Flood 
control Board and the othe. organisa
tion for the Brahmaputra. Whatever 
you do, you must create complete auto
nomous bodies from two organisations 
completely independent with complete 
powers and responsibilities and 
finance, so that for Group II and III 
they can go ahead in an undisturbed 
way for ten years—the amount of 
money envisaged is for ten years • 
Rs. 200 crores for the Ganga 
system and Rs. 350 crores for the 
Brahmaputra system. Ten years, two 
organisations—this will complete all 
the necessary work. That is the mini
mum I would put as the programme of 
flood control of tht| difficult parts of 
our country.

The national policy should be that 
these works should be done by the Cen
tre. Other works can be done by the 
respective States.

There is one other point. We say 
India is very rich. Rich in what? 
Rich in the human resources. What 
are you doing with the human resour
ces? We are not making use of it ex
cept for voting in the elections. There

is no other use we are making of the«e 
human resources. If you want t o  
make use of these resources, you must 
study tne methods adopted in China, 
and USSR and see what they have 
done. They have utilised this human 
resource in a most wonderful way. i  
have seen a work in China where 13 
lakh people were employed and they 
were working in a most devoted manr 
ner and completed the work in 80 days, 
whereas here it would have taken 8 
years. Therefore, it is very important 
for us to utilise this human resource,' 
to the best possible extent. The only 
way it can be done is to ensure that 
every man above 18 or 20 or 25, what
ever it is, must do the work for one oi 
two years as a sort of service. Floods 
control is a field where you can intro 
duce it very nicely. I think a start can 
be made in Assam in that respect. 
Everybody should work for one or 
two years in some capacity or other, in 
investigation, in planning, or in con
struction.

During the second world war, I stay
ed in England. There everyone had to> 
do fire watching compulsorily. Whether 
one is a topmost professor or a lec
turer or anybody else—I was a 
research fellow there—everybody had 
to do it by turns. You go in the 
evening to the place assigned and stay 
for the whole night and if there is any 
lire caused by Moltov’ ‘baskets’—thejr 
used to call incendiary bombs by this 
name—we had to go out and put 
out tite fires. People were trained be
forehand for this work. We enjoyed 
that very much. We used to have dis
cussions on various subjects when there 
was no bombing. Likewise we 
should have a survey and work out 
details. Otherwise, for such emer
gencies you have to rush in the army 
people. People have to be trained 
beforehand for this work. For Group
II on the Ganga systcfrn, we must have 
necessary boats, medicines and other 
essentials stored at a central place. 
There must be an organisation which 
will take care of these things before 
the monsoon sets in. So I submit that 
all this can be looked into before oc
currence of flood*. '
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Again I would submit that we must 
have a national' flood control policy. 
For Group II and 1X1, I have described 
what is necessary to be done. For 
Group I, you have to provide only the 
money. That will do.

Below the Tropic of Cancer, there is 
no trouble from floods. Only in Kerala 
there is some trouble on account of sea 
erosion. We are losing valuable land 
there on account of sea erosion. First 
class lands in Kerala and sea erodes 
them. The Estimates Committee of 
Parliament had many times agreed 
that the required money should come 
from the Centre. But the Planning 
Commission says that it should come 
trom the State Funds. The State is 
not able to do this and m®«t valuable 
lands are being lost to every vear.

As far as Group I is concerned, one 
need not worry about it. We can pro
vide Rs. 100 crores and forget about 
it. But Group II and Group III re
quire careful watching. In fact, solu
tions have also to be found for Group
III. An International Corporation is 
necessary. We should have friendship 
with both China and Nepal and we 
have got to negotiate with them. Un
less we do this, there is no use feeling 
that floods will be a thing of the past. 
But if we do that, India would be very 
safe. Then Twentyfirst Century can 
start without these troubles.

MR. DEPUTY-SFEAKER: I think Dr. 
Rao's departure from the Government 
has been a gain to the House. He has 
been able to speak with candour and 
without inhibitions of office.

"'SHRI M. S. SIVASWAMY (Tiru- 
chendur): Mr. Deputy-Speaker, Sir, on 
behalf of my party, the Dravida Mun- 
netra Kazhagam, I wish to participate 
in the Discussion on the Flood and 
Drought situation in the country and 
express my views.

The States of Bihar, Uttar Pradesh. 
Gujarat and Assam have had to face 
the fury of flood this year also. The 
floods in these States' have taken a 
heavy toll of human lives and cattle. 
They have brought untold misery to 
millions of people living in these 
States. The floods are not a rare 
phenomenon of this year only. The

floods have been a recurring feature 
year after year. We in this House have 
also been discussing tne navoc caused 
t>> floods every year. Sir, 1 have 
to regretfully point out that, expect 
for this annual routing the floods 
have not yet been controlled by 
vigorously implementing a Master 

Plan with a massive investment 
in the interest of general welfara 
of millions of our countrymen who have 
been the regular victims oI the floods.

A Perspective Plan for Flood Control 
for the Decade ending March, 1981, a 
pamphlet published by the Central 
Water and Power Commission of the 
Ministry of Irrigation and Power, gives 
a graphic picture of the flood havoc 
during the period 1953 to 1971. I 
would like to quote certain statistics 
from this pamphlet, as it will help the 
Members to realise the extent of loss 
suffered by the country on account of 
recurring floods. It will also bring 
home the fact that the Government 
have not taken serious steps to control 
the menace of floods. During this 
period of 19 years, the total area 
affected by floods was 131.5 lakhs hec
tares. The cropped area affected was 
61.4 lakh hectares. The population 
affected by floods was 587 lakhs. The 
number of houses damaged in floods 
were 23.04 lakhs. The value of crops 
damaged was Rs. 419.6 crores; the 
value of damage to public utilities was 
of the order of Rs. 129.1 crores. The 
total loss on account of damage to 
crops, houses and public utilities was 
Rs. 627 crores. The agriculturists, the 
people in general and the Government 
have all suffered this loss of Rs. 627 
crores. The Government have incurred 
an expenditure of Rs. 228 crores upto 
the end of March, 1971 on flood control 
works. On an average, the damage 
caused by floods is of the order of 
Rs. 33 crores per year and again, on 
an average, the Government's expendi
ture on flood control works has been 
Rs. 12 crores a year. I would like to 
know whether this does not reveal the 
callous attitude of the Government in 
the matter of controlling floods. As 1 
mentioned in the beginning, the Gov
ernment have prepared the perspective

•The Original speech was delivered in Tamil.
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plan for Flood control for the decade 
ending March, 1081 with a capital out
lay of Rs. 540 crores. I would appeal 
to the hon. Minister of Irrigation and 
Power that he should ensure full ita* 
plementation of this perspective plan 
and the entire amount of Rs. 540 crores 
should be spent on flood control mea
sures.

Even this 10-year perspective plan 
may not yield a permanent solution to 
the recurring problem of floods. The 
northern parts of our country are in
undated by flood waters on account 
of frequent downpour and at the same 
time the southern parts of our coun
try are suffering for want of rains. In 
one part of the country there are 
roaring floods and in the other there 
is acute drought. Several hundreds 
of crores of rupees are lost both in 
floods and in brought. A Master Plan 
with a capital outlay of a few thou
sands of crores is a must, if the Gov
ernment are keen to find out a perma
nent solution to the problems of flood 
and drought. I would like to warn 
the Central Government that, if such 
a Master Plan is not formulated and 
implemented earnestly, the flood 
waters will continue to devastate our 
country and the drought also will con
tinue to sear our country.

On 12th November, 1973, the Union 
Deputy Minister of Irrigation and 
Power laid on the Table of this House 
a statement on the damage caused by 
floods and cyclones in the country 
during the monsoon of 1973. The 
country had suffered the highest dama
ge from floods in the year 1973. In 
1973, the State of Assam suffered a 
damage of R's. 16.5 crores; Bihar—20 
crores; Gujarat— 119 crores; Madhya 
Pradesh—69 crores; Orissa—40.6 crores; 
Rajasthan—101 crores; Uttar Pradesh— 
Rs. 68.5 crores; West Bengal—15.6 
orores. All other Stages suffered* a 
loss of Rs. 33 crores during 1973. The 
total damage on account of floods 
during 1973 was Rs. 485 crores, out of 
which the damage to crops was of the 
value of Rs. 364 crores. Every year 
the floods come and create havoc. Valu
able humap lives are lost; any num-
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her of cattie dies; lakhs and lakhs of 
houses are washed away. In view of 
the fact that during 1973, the loss was 
of the order of R's. 485 crores, I would 
like to know from the hon. Minister 
the concrete steps that have been taken 
during the past twelve months for con
trolling the floods.

During the past 20 years, the coun
try has lost nearly Rs. 1000 crores on 
account of recurring floods. The nor
mal feature of floods is that they come 
in the same rivers year after year. 
Godavari in Andhra Pradesh; Brahma
putra in Assam; Ganga, Sone and Gan
dak in Bihar; Narmada in Gujarat and 
Madhya Pradesh, Brahmni, Baitarani 
and Subarnareka in Orissa; Ganga, 
Rapti and Ghagra in Uttar Pradesh— 
these are usually the rivers that flood 
the country during the monsoon. What
I wish to emphasise is that the Gov
ernment are not caught unawares of 
these recurring floods. The rivers are 
the same year after year. The floods 
come only during the monsoon. In 
fact, so far as the floods are concern
ed, it is a monotonous routine. Natural
ly, it is expected of any Government 
worth the name to take precautionary 
steps before the floods come and also 
to implement flood control works ex
peditiously before the monsoon. The 
Government are not helpless, like the 
people before the onrushing floods, and 
they have adequate number of techni
cal personnel and competent Engineers. 
It should not be beyond the competence 
of the Government so far as flood 
control works are concerned. The 
Government have got both machinery 
and men to control the recurring floods.

During the past four Five Year 
Plans, the Government have invested 
Rs. 7500 croreg or so in the public 
sector Industries. The (Reports of these 
public sector industries come before 
this House and it is common know
ledge that there is annual loss of Rs. 
500 crores or so in these public sector 
industries. While the Government can 
afford to incur such heavy losses 
annually in these public sector indus
tries, I wonder why the Government 
have not cared to invest adequate sums 
for controlling the floods, which will 
save hundreds of crores of rupe«f to
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the country and which will also save 
many hundreds of valuable human 
lives and cattle. The fact that the 
Government have not permanently 
solved the problem of floods even after
27 years of our independence is to be 
strongly condemned by the entire 
House.

13 hrs.
Yesterday, when I was sitting in the 

D.M.K. Parliamentary Party Office, I 
heard a Press Correspondent telephon
ing to the Statesman the news which 
he has gathered from official sources 
that the Government of India have 
requested the Government of he 
U.S.S.R. to supply urgently 20 lakh 
tonnes of foodgrains, as the floods this 
year have damaged large quantities of 
agricultural crops. Even after 27 years 
of our independent existence, should 
the country continue to depend on the 
tender mercies of foreign countries in 
the matter of foodgrains? Should the 
Government beseech the foreign Gov
ernments to send urgently foodgrains 
to India? What is the reason for this 
sorry plight? Even after four Five 
Year Plans, the Government have not 
given adequate importance to the 
matter of eliminating the menace of 
floods from the country, which year 
after year damages lakhs and lakhs 
tonnes of foodgrains. If only the Go
vernment had implemented flood control 
measures during these Four Five Year 
Plan periods with vigour and verve, 
they would not be in the awkward 
situation of begging for foodgrains 
from other countries.

On the other hand, the RaPti- River 
Project is under the consideration of 
the Government for the past two 
decades. Nobody knows when the 
stage of consideration will be over and 
when will this project be implemented 
to save Uttar Pradesh from ravaging 
floods. Similarly, Narmada river 
water dispute is under the perennial 
consideration of the Government, like 
■the perennial floods in this river. Per
haps, the Government may settle the 
Narmada river water dispute, after

the State of Gujarat is completely des
troyed in its floods. Likewise, the 
sharing of Cauvery river water bet
ween Tamil Nadu, Karala and Kama- 
take has not yet been settled. Such 
procrastination on the part of the 
Government of India is proving very 
dear for the ctountry.

Sir, the Central Planning Commis
sion has expressed the view that 75 per 
cent of the total flow of our rivers are 
going waste into the sea, even though 
the Planning Commission itself 
has prepared five Five Year Plans. 
If this is the situation, not only from 
America and Russia but also from 
neighbouring countries like Ceylon 
and i$urma, we will continue to beg 
for foodgrains. Out of the total area 
under cultivation in the country, i.e. 
about 390 million acres, 100 million 
acres is provided with irrigation faci
lities. Even a major portion of these 
100 million acres is affected by floods 
during monsoon. Out of the remain
ing 290 million acres depending on 
rains a major portion is affected by 
drought year after year- In the 
North the rivers overflow, but in the 
South particularly in Tamil Nadu, 
Andhra Pradesh and Kerala, the rivers 
are dry for want of rains. I will refer 
to a few Headlines in the newspapers 
of July, 1974 only—Starvation deaths 
in Patna; Entire Madhya Pradesh 
affected by drought etc.

Sir, the Geological Survey of India 
has conducted a significant survey 
revealing that the country’s ground
water potential is 180 million acres 
feet and if it is tapped, it can fill a 
tank of 500 miles long, 100 miles wide 
and 5 feet depth. I would like to 
know the steps taken by the Govern
ment to exploit this huge ground
water potential available within the 
country. The Northern States of our 
country suffer from a surplus of water, 
while the Southern States do not have 
water for agriculture. Ganga—-Cau
very link-up is being discussed both 
Inside and outside this House during 
the past two and half decades. The 
Government of India have not taken 
up this project seriously. In Soviet
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Russia, 25 years affo the floods in the 
rivers Moscow and Vodga used to 
cause terrible damage. The Govern
ment linked up these two rivers and 
thus permanently solved the problem 
of floods there. Not only Ganga— 
Cauvery link-up should be undertaken 
by the Government of India, but also 
all the northern rivers should be link
ed up with the southern rivers. Then 
only the twin problem of floods and 
drought can be solved permanently. 
It is not enough to have a discussion 
of 6 hours or 7 hours in this house 
after the floods and drought have 
ravaged the country. The Government 
of India must formulate a Master 
Plan for this purpose and implement 
it forthwith for the permanent solu
tion of floods and drought in the 
country.

SHRI LILADHAR KOTOKI (Now- 
gong): Mr. Deputy-Speaker, Sir, con
strained with the time-limit that you 
have been pleased to impose, I will 
try to compress my ideas on this sub
ject in making a few straight submis
sions to the Minister and the Govern
ment for consideration.

The flood devastation of Brahma
putra is well-known to this House and 
to the country which has been related 
here by my predecessors from Assam 
and Dr. K. L. Rao. As soon as the 
flood started, I wrote a letter to the 
Prime Minister and endorsed a copy 
to the Minister here and the Chief 
Minister. I visited my constituency 
twice during the floods. It is one of 
the worst-affected areas. This time 
the damage in Assam has been too 
much; the devastation has been much 
too great, perhaps the greatest ever 
since 1950, when we had the Great 
Earthquake and since when the floods 
in Brahmaputra have become a per
ennial affair. According to the esti
mate of the State Government., this 
year’s damage on account of floods 
would be of the order of Rs. 50 ciores. 
hitherto it had been of the order of 
Rs. 10 crores in average. So, Sir. this 
is the picture. What I am worried is

not so much about flooBs, but about the 
assurances which Were given but not 
implemented. As early as 5 Decem
ber 1969, in a statement by the Prime 
Minister to this House and to the 
other House, assurance was given that 
a comprehensive plan would be made 
and adequate resources would be pro
vided for the implememtattQn of the 
comprehensive plan; a Commission for 
that purpose would also be constitu
ted. The Commission has been set up 
as early as 1970. They have drawn 
up some schemes, but not a single 
scheme has been implemented for want 
of funds.

Secondly, floods have been a regular 
feature. But the piece-meal, inade
quate, short-term measures like weak 
embankments and inadequate sluice 
gates on embankments, have caused 
greater devastation than by normal 
floods This has been our experience. 
These are also the findings of the sev
eral Committees; even the Committee 
of Ministers set up by the Government 
of India in their report has said it. 
Therefore, unless these piece-meal 
measures are rectified by filling ud the 
gaps and missing links and providing 
suitable sluice gates things are not 
going to improve. Dr. K. L. Rao also 
has spoken about it, he was in charge 
of the Ministry of Irrigation and 
Power, and, therefore, he knows much 
better than I do.

The Minister of Irrigation and 
Power, Shri K. C. Pant, in his reply 
to my letter written to the Prime Min
ister, hag been good enough to say 
that it is very necessary that a com
prehensive plan should be made. It 
is also admitted that the State has no 
resources. They have made repeated 
representations to the Centre to take 
it over. I do not know what is the 
difficulty in the Central taking over 
this; I want the hon. Minister to make 
this very clear to the House. It is not 
merely for the sake of taking over 
that we are asking the Centre to take 
over. Taking over by the Centre 
means that they will provide adequate
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resources t© tackle this gigantic pro
blem of Brahmaputra. Even the 
Centre will not be able to solve the 
probern unless it is provided with 
adequate resources. That is why I 
have taken your time to refer to what 
the Prime Minister herself has com
mitted; at that time she was the Min
ister of Finance also; she is also the 
Chairman of the Planning Commis
sion. Therefore, I appeal to her 
through this House to implement the 
assurance given to this House. In her 
reply to me she has said that it will 
require a very large outlay, and 
therefore, it has to be done in a phased 
manner. While appreciating that it 
will involve a large outlay, I have sug
gested that the formulation of the 
comprehensive plan and its imple
mentation should be expeditionsly un
undertaken. Then we should be able 
to go to the people and say that we 
have made a plan, but it is a huge 
one and it will take time. In fact it 
has taken time and people are suffer
ing. Therefore, my humble appeal to 
the hon. Minister is that this matter 
should be taken up at the highest level, 
something concrete must be decided 
upon and the House should be taken 
into confidence so that we know where 
we stand and when these problems are 
going to be tackled.

May I submit a very concrete, rea
listic, practicable and immediate solu
tion to this problem? This comprehen
sive plan must be there. It will take 
time. Therefore, what I would submit 
as a matter of relief—it could even be 
an integral part of it—is this. Sanc
tion must be given forthwith to har
ness ail available resources of water, 
both surface and underground, so that 
irrigation could be provided to the 
flood-affected areas to enable the peo
ple to raise the rabi crop—winter 
paddy and other crops and vegetables 
as also wheat:—so that they may get 
some succour.

The last point is regarding relief. 
Hitherto, the formula which was a 
nice formula, although not adequate,

was that 75 per cent of the total relief 
was given by Centre for each State—  
a Central team made on the spot study 
and out of their total assessment 75 
per cent was given by the Centre—50 
per cent as grant and 25 per cent as 
loan and the remaining 25 per cent 
was to be borne by the State. The 
recommendation of the Sixth Finance 
Commission, which has been a bolt 
from the blue for the States, is that 
the Centre cannot give any financial 
help by way of relief. May I, request 
the Government to reverse this re
commendation? I think the Govern
ment has not accepted the recom
mendation but if they have accepted 
it, they must reverse it and revert to 
the old practice and extend the relief 
which is so essential. Mr. Goswami 
has referred to the acuteness of the 
distress. There should, therefore, be 
no more technicality for granting 
relief. That applies equally to the 
drought-affected areas also. People 
from the other States where floods and 
drougth have affected have also asked 
for help and I resume my seat by 
appealing that similar relief should be 
extended to all the flood and drought- 
affected areas also.

MR. DEPUTY-SPEAKER: Very
good. Short and sweet.

Now, I think I should call two 
members from the Congress and one 
from this side.

Shri Narasimha Reddy.
SHRI P. NARASIMHA REDDY 

(Chittoor); I have heard with rapt 
attention the authoritative discourse 
delivered by Dr. K. L. Ra0 in regard 
to the too frequent scourge of floods 
and drought through which the coun 
try is passing. We have noted the 
fact that this recurring scourge of 
floods and drought is increasing in 
its virulence and lessening in its 
periodicity.

We have heard last year in a dis
cussion on the same subject an alarm
ing picture given to us. In 1971 the-
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[Shri P. Narasimha Reddy]
loss sustained by this country on 
account of floods, was estimated at 
Rs. 630 crores and it is also a record 
figure for the past so many yelars. 
Soon on its heels in 1973 we have got 
anothr calamity in the shape of floods 
involving the country in a loss of Rs. 
500 crores. In this year of 1974 also 
*we have floods and drought in this 
country which we do not know what 
dimensions of loss will result in.

Therefore, it is crystal-clear that, this 
twin scourge of floods and drought is 
not only increasing in its extent of 
devastation but is occurring at lesser 
intervals frustrating all developmental 
efforts in this country.

It is in this connection that we must 
realise that auhoritative bodies like 
the Finance Commission and the Plan
ning Commission which have applied 
their mind to this increasing menace, 
have come out with certain suggestions 
and pleas for a re-oriented, changed, 
total approach to this problem.

This morning, I think hon. Member 
Shri Madhu Limaye briefly made a 
reference to one such suggestion that 
emanated from the Planning Com
mission and the ad hoc way in which 
the relief is being given to meet this 
problem of flood control has under
gone a total change and that the Plan
ning Commission has recommended—I 
do not know whether the Government 
has accepted it or not'—that hereafter, 
effective from September 1973, no such 
•ad hoc grants for drought relief are to 
be given and the way in which 
we have so far applied our ad hoc re
lief measures to meet such calamities 
has been to an extent infructuous and 
has not come upto our expectations 
in so far as they could adequately 
meet the challenge.

I hope you will bear with me if I 
make a small quotation from the Sixth 
Finance Commission’s report, with re
ference to this sort of ad hoc approach 
£>eing taken and the way we have been

channelising aid and relief works for 
fighting this problem. They said :

At the same time we are convinc
ed that the present arrangements fo 
providing assistance to the States for 
meeting expenditure on relief ope
rations in terms of the policy enun
ciated in 1866 need to be completely 
overhauled. The existing arrange
ments suffer from 2 serious defects. 
Firstly, the States have no incentive 
for economy in expenditure on relief 
or maximising results for the expen
diture incurred. They to get as 
much as possible by way of Central 
assistance for drought relief because 
in the overall scheme of fiscal trans
fers from the Central to States, this 
is almost the only element for which 
no clear guidelines have (been laid 
down for Statewise distribution and 
therefore in respect of which there 
is considerable room for exercise of 
discretion. Secondly the schemes on 
which relief funds are utilised are 
not always integrated with the over
all plans for development of the 
areas prone la droughts or floods.

This suggestion merits serious consi
deration at the hands of the Govern
ment. Infructuous expenditure which 
is involved in such ad hoc schemes 
of things should be avoided. The na
tion’s economy should be insulated 
from the ravages of flood and drought 
which are coming up every year. I 
appeal to the Government and I re
quest the Government to evolve a long 
term measure built into the State 
plans so that this problem can be solv
ed effectively and without any wastage 
or loss of valuable life and property.

Now, the question of drought does 
not receive the same sort of attention 
because it ia not spectacular or drama
tic. In fact it is more devasting. I 
come from an area, Rayalasema, which 
is a chronic drought-prone area, a 
hunting-ground of famines year after 
year. We have been talking so much 
about permanent eradication measures 
but nothing much has been done and
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nothing substantial has been done. 
The Finance Commission has rightly 
drawn attention to this aspect of the 
matter. They said:

The need of the hour 5s a massive 
time bound programme of action 
which aims at substantially reduc
ing if not completely eliminating the 
vulnarability of the drought and 
flood prone areas to these calamities. 
There is reason to fear that the 
needs of drought prone areas have 
not received the recognition due in 
our earlier plans.

This fact should be realised and steps 
should be taken to meet the situation. 
Drought-prone areas continue to be 
neglected in our country and nothing 
much has been done so far. It is 
strange that we have the paradoxical 
situation of flood in one place and 
drought in another place. We find 
some interesting factors here.

Ours is a rich country which is, of 
course, inhabited by a poor people. 
We have rich rivers and river water 
systems are there. But yet, there are 
droughts and floods. These are fac
tors which are well within our control. 
And we should 'be able to overcome 
them. Inter-State water disputes have 
held up very many muti-purpose pro
jects which also act as a threat to flood 
problems. It has been estimated that 
nearly twenty million hectares could 
have been protected if only we have 
these irrigation projects thereby con
trolling the rivers. Inter-State river 
disputes are holding up many of our 
projects. Could we not overcome this 
sort of an unseemly and unwise rivalry 
so as to go ahead wth the projects? 
If this is done, we could get rid many 
of our troubles on account of floods. 
There was a proposal to the Ministry 
that, if necessary, the Constitution 
should be amended and all inter-State 
rivers should be declared as national 
assets and national control should be

brought over them. It is hightime 
that this proposal receives the atten
tion of the Government. A Constitu
tion amendment, if necessary, has to 
be brought B0 that these inter-State 
river disputes are taken out' of the 
political arena.

Sir, the flood and drought have to 
be effectively controlled in a systema
tic manner on a war footing. It is no 
use our discussing this year after year. 
As pointed out by Dr. Rao delivering 
speeches here are not going to solve 
the colossal and mounting problems of 
this country. Action is called for. I 
appeal to the Irrigation Minister to 
take up such a line of action as he 
deems necessary to meet this situation.

smf* T O  (qpfsfRj : 
TTTttra ^nrrfr % 2? anf after
"71 srt{ % w i f e  =£t ST
% fa*-? s*  h

'TW ffa tftlRTW *ft «ft<T 
Ilf I STyfrf % *ft 3fT
5WR v  r̂ ntf srq?fr M itrrsfW  w  

3?r *r fofrar tft sr  % fenrsi €t 
ft  i 1972 -73  irqit' 

3ft fr *7f f. n
TOT P, :

The total damage during 1972 due to 
cyclone & floods was Rs. 149 crores, of 
this

“The damage due to floods is 
Rs. 74 crores and the balance was 
due to cyclone. The average annual 
damage during the period 1953—1971 
was Rs. 1.26 crores and the maxi
mum in one year being Rs. 632 
croreg in 1971.”

Sfl SRHT ?t sf* f  fatfW f¥ cRf !% 
% fa*  spPTC f T W  T ^ -
cff̂ T JTtamrqf spTT?ft 7ft 3tft 5r«T|T ^ 
STffr ^ tft r̂ RTST % faq  StST ^  I
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[«fr sren* *rm ] 

f t  *rnr 
OTffT #  srfar ?r$r ; w fw  v t m

sfRFT § f  | i
The Minister’s Committee on Floods 

and Fi’ood Relief, Vol. I, page 17 state 
.as follows:—

“Against the average annual loss 
ef 73 human lives, the annual flood 
loss, during the four years, from 
1968 to 1971 has been above 1,000. 
The maximum loss of human lives 
took place in 1968 when as many as 
3,498 lives were lost.”

S TW  % f a w  ^  *R anpft W  *Tf i

*ptt m
ir  ?rff wx |  ? 

-m w  | i zvi*
$  w r  k  ?rrfaF n  frqy 
f  5TT? % far w ?

$  '3ft Jrfrsrr |  im
*rr fro n *  *r m  ^  %
foifacr <*r ?r ^  % fsrq w t %*tr ^ifr- 
f?n?*r c rw  n$r ? ? s rth t ^x
w t  $ 1 #  fa m f jt^trzt *?r 
faqtr <rc w r *  % srk w  *r m  <?r 
^srer ft '^trt t?.-r ^  % 7^ ifriFRT
*pt p f i^ R  T t  rTTPF t^T $T O T  3T? 
¥ t  i t ^ c t  «pt * n w  *  ^7?rr q t  1

ITT^-T iTfrW, WTf m m *,  
~Q*rm, fe iW ’ X'W % f t  ^  sf?* 
%T*r ?rk star sr%5r n  vfr ^r?ft f  1 srft 
?T* WSl'jar tit STTf *FT 5T3PJ I  T̂<rrr; % 

KT*r»flr<4 *rs«i % qr -?rrqft 
irn sr ?t^ t | 1 sr^t 5pf Tfs^fi :-nrr?t 
3ft sra | s s  % far*  *r

^ | 1 ~^x  st̂ vt €r
Jr 8 1 Tfr? 50 t> «tPt f  f  £ sh str 

Air 5 Hr»i 20 f^rrr fcrori: cr w  
*rifr r l  ? e , 535 »7t>if ^  26 -rm

«Tf % fq Ilk 10 siflM W* m

f , ?t*rr ?To rriToflrfo ^  fr r ^  st f ^ r  
w f  1

t  ^ ^ rr i % ^|?r |srr

3ft i t r t  si^?r % 'f  qv- q f ^ i  ^n ft 
f w  |  ^iT ^  m

% 3r> m t v r m  W n  | t  n f  |
srrt ^  \

$r STTflf̂  % qr I  %  ^
•pt x>k 1 - »f^r v'V ^ra % spR^ im v  
5,-^f gn 'ifw  fsr>T v  q ^ r ?

% f  ?r rfrscft f f  «psft n f  |  «ftr qrnft 
q*r »mr | fsrfr % *rc«r 49r?m

%Ti q 3T> T̂HTTT ^  e?W|f cR’f  T̂TcfT |  
TT m ^lW T 3 ^  |> | I T̂RTTT

^ *̂TFfT |t | I Jfc-
TtT ^  V, ^Tsn'r.'RTS, ftl̂ «TT, f  E«7T
srrfc % vr? sj^q- |?rr | q 'k  grr«f 

Sifa | f 1 1 % ^t ^
1 1 it8*t sk?t ̂  ^^3 fT R nr «fV 

m m  ^crrvf «rt | j ^
ifferar, i f t * ,  xzwm , a w ,
iv m ,  ^CR'TT, qST 5.T̂ TT, T I^H^IR ,

wrf? M r  m  »rq 1 1 ^q f n ^  **? 
r̂rrnr ^  srsm^i f?«ff?r sjtrt

>if | ??1N: ^  % wqT^fr $7 smw 
wx %zrr 1 1

SR ?T ?TT% RT?cT VX ^ T  f  I f^T^R 
*pY ftqfcT % #  W%  f ^ R  JIft
|q  q?rr ?nrtfr f« i lT  *r$ 
t  espH 5f̂ V |  far far^R % ?rm iTFT% 

r f tw tfT ¥ r  sq^fTT f w  1 1 qsr ̂ r -  
y m  % « rrw t ^ r r  ̂ a r r  1 1 fk% n  

ir  wxiwx m ft 1 1 mtfi <rx f^ 4 m  
qT% % f?fq ^  f W R  f  *T % fl^PTT W«T
«nff> w  * f t  ?TnT trrq 11 x *  h  wr »ft
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t  m  f  ffc m m v *  tft
11 w :  % t t  % i s % 14 fa

SWf*<T |Cr| | f^TT TOTTT
% q«rf qrfVtr̂ i src% wrenf *fit ** tt

| fersrSr w  arr<m t e r  m r  | %
4v $  $  It f W  ^t? % s w r fa c T fjt  
s fa  i 32 swf* ?ft *  $t *rc> 
t  s ik  sr«T^*t *jrO ?rfa §£ | *> t
??srf *w £  srk  gr<r <*Rr<?r
f3 R T ^ r T W 5 ff f^ ^ c r r |  i ?RTf fft n f  
11 *r*$or m f  $j- & &  tft  T><rrf ?rmr?r 
f t  <rf *ft <tfh: ?$r srscJnfw % w o t  

t̂i<V tft ?rrCt <R*m ^  »rf 11 $
%  70 87 9TO $ t £ffcT

| I cT̂  S?̂ >q cT«jr iw m >  *f 
M  ?mr?> 1  sj ^  %  <?HW
i srct : o  € t  srfcr 11 ?r

% ^r ^r^rr, w rm fa , * r f w  srrfa
^flT ft-^TT ¥V Pffeff I  $  $t 3T$

srrf | s r%  %* s r r w r  $  ?n f 1 1

«nw % §> %??frTr^ J? f  f̂ vTT | fa> 5TT3
$  3 t r  fsrfTT $  cr*rr§t *r5rr«=rr ^  t e r  11
*I*TT *Ft 3T? ?r tft cT3Tf> JT̂ rmr ^  t e i
11 % r  sfTr fr*r<T
«ftr tft sre.Tr §> »rf 1 13r> ar% ^?rr?ff 
«r *i*it % t e r t  % i  tft snr srr? *pY

t  «rr 11 *r?ft sto %® (J5ro 
% i?»rr tft srrcr fsns t e r  | i
r̂tffV % ^ t e r  ^  3f> ^ r ^  >̂crr | tftx  

qwrs ^rq>r ?rr?r | 
4 ^  ntHT ?trt ?r4> «py arcr #

f^ > r| t^ r i%  t  5 ^ ?r  % fa<r ^ r
f*? n r̂r ?r ̂ > r  ? ^ r

| i  fM r % % ^ fe fr r  fsr r̂
% m zv ?  v® *  m  f m  ^ r  m m l  t
^ ^ r ^ t e T t ^ f T K  frHn"a$5TffiT 

l s s n ^ ^ V w r f  
$  ^  »t?nr $ m  | ?rk  i t  $rw  ^ r

»Ojhii 7̂ % ffc r f . .^ r r  I  t e  % ^rTW 
s * rfw r RM®?rr ^ f^ rT
fsr% % urccr̂ rr tit wvm  tinr 
a rrr $  fasfrr arr*fr f  i q?rr f r  
|> rr 11 ^rrTw grsR'V
«ts t^t 11 zrf jfr^nrr $

*rr<mr |  f?r favj f^  *rm
w l w w i i i f  ^  fr r% h t tin t 

*Bt wr |  &  ?x 'e m  f w  wr s% irtT 
f f t t  ztYstjt ^?rrf m  i w  

% *fr: 15 ^ fTT T [ sp> | 
5f?r ^3ffT qspf 3m>r ^ ^ r f^ r  #  |  f ^ r r  
q ^s |  ??>t
7 -  8 (ispf sHTV ^ f3f% ^  |

fgreff ^  |  fT
*TP?r ^2?fy WTrff | ,  ^  ’ > 3TT»T % wft 
m f f  wr? vBr  ̂f  ?r>?: *rV r ^  ?ri*r^

"TT^nT^r 3rT§r | |  5rr-fV I  i 3|> W tf =̂ ?T>
^?u 5 ^»rrei Ter |  - 3 ^  p r  «r<rr 
^  | %f%?r ?r^  §> $  5j /-fc} f ^  w
?(V'TT % ^.r^ r f^r-r w;> m<V ^  m<T% 
*urr % ^  $  f s r ^  srrcft |  w r  
f^n? ^  aptf far^^r ^ r4^w  f^ |f^% ?7r^ 
^  3 m  * \ | ,  ^ r  ^ c t  f ,

TrffaTT ^  ^ r r ?
75̂  ^  «rer fw«r w  $  ?nRV«ir f w  
«rr f ^  ^*r% #  s ^ fs rr T̂r ^rrq,
fsr^r 5fWf qft ?nprftT 5sftr 9T «nr ^  
f > 3rr^ |  f^rqr fx |f^ rs 7 F r 

STT'TT cfRTJT̂ T f̂ <5T*̂  cfrF^ 
?T»r??n wrr f 1® ^m^T’T f i  i 

wrx  5« r^r %3r«rr ^  W  %
w ^» rc r ^fR t % 5^-srk % f r̂cr 0 1 eft 
^*r $  *r?re «fft tftr  f r ^ r r r  
W% f^ r ^  *r m^'Tr ^ r fe q fo  ¥ t 

w rm  % ^rrw  tsfr ?r>r s r f ^  
frf«nfqrr ?ft^ f  ’a rw  m rr  ?rmrr, sx  

rrgtf ?rh: t o k  f ,
j^erfa € t  ^rrtr i ^ r



63 Flood and Drought AUGUST 24, 1074 Flood and Drought 64
Situation (Disc.)

s t w t  sr*rr? *r*ar] 

a m * *  vft a n * * #
1 1 $  s# £sr^ srm T  £  i 5m
1961-62 STT I

$  *PTT % a ?  T* WTT sjrfocf g
SF2TJT ^ cflf^r g, sftr ^Tf % 
ftrTT | I Jf Jf *fr

| I ^ TTtTFrT 3Ft SRTR %
m *m  1 1 3r tft 
|, *r*pr *  ^st?t *P2^ 1 1

SRT% % faq  STT'cft q^tft sfl̂ nTT *f EJTR
fcqr «rr sfh; w r  *sr# fo*q % i
?TTfft 19 72 -73  fTcft£ Jf STFHt

srr:

“The total expenditure incurred 
on these protective measures covering
82 km. of the coastline is R's. 11.5 

crores.

w r  T w r fa  m ^ T  *r stft%
% m r  %^r 1 3 . 2 1  ^ r f f  ^  ^ 1

# 1 1 . 5  ^  %7 r̂ ^
»rq 1

197 3 -7  4sftfTqV$srTq% * ^ 7 ?  

5ft«R W*m 5TTfe 3ft f*Tfw*r

$  I , r tk srm j? W  qft q v  s n w  

?mr%f2frsfTR#| i ^  <tt 5 93

^  ^  £i*n 1 ^qpfi frqV  *r
*TT% ^  T | :

In this project it is proposed to 
divert the waters of Roro-chu Jalichu 
streams and carry the diverted water 
on the left Bank of Rorochi through a 
water conductor system.

“The water of Tak-Chom Chu will 
be carried through a water conduc
tor system to the surge shaft.” .

The project is estimated to cost 
Rs. 5.93 crores.

Situ atu to  (D isc .)  

w w tr  37T srzmr ^  | fa  w  s t ft
$TSTT

sft snrq 1 T3R jt? f w f  $rm  if l i  
^T fj ijqft | tftr
ftrfsR,^ Jf 5 ’ 93 WTTTf €1 

jftSR'T SRTSnftft c ftW T ^  
it q?ft jfr^RT ?r$r 3rt *Rrcfr |, Fm  §  
STOTTO % ^ 'fe fF  % *T|^RT? 
®<?rmr % '*r*rr*r sifstt f t  *1% ? *r?r 
^  n W ff  ̂  fTfn ffcft I  
?PR ^ * R t =f'T 'jftf f^TT :jfTtT>, eft ?F3t 
w f f  ^1 TTfw ft  ^nrnfi 1 swt ^rfJiir 
r̂xfVvnr ^sr % frrq ^'rf ift^rfn ^Tq^rr ?

t  ?t 29 cTPTfaj fn’ifiT 37 7 % 
q-? sr^r ^r^rr m  %  #wTrq- #  

fT¥ =pV P̂TmT «(<Nv ?T sr>Jcfl' 
§■ I ■tTTn’ffi % % f^rq fR̂ rTT ?T R̂T

f̂ rJTT I  I TZZ %I FT ?T4%
wuz % ?wq-- r̂r •?% 1 1 f ^ F  ^r
TOHT ^TK ^
Trff^ ^  #3 Tf?t 155TF ^Tf %
^ w f ^  TT?fr V 4m>h f  I *h' i? w  

« f  sfte^R- <T# ^TiT i qr 
ĉTnT ’SfW?Tn' 3R? % f^q

q??Y kpVjt m  zrq n %^t
^Tr?q i

wpi % fsrfF €\ «ft m^'T. c r^ r  
f  i  | , ^  tr t ^rnrf Jr ^  f t  11 asrur" 

wfz^n  q-'tT gfrrrrT rsmf *r 
% ? t t t  ^|?r m r f i  f 1 1 1 r t t  
f̂ f̂qTTT % fr?r ^tt f t  *n*r?r
% ̂ TF«T ̂  W t  $  tfamff f t  |  11 ^Tf!TT 
f  f̂ p ^  ^Tr?f^>
3TF?re ^ f i f m  ^ f%:̂ r ?r ^
»[5 1 1  3 it  ^ i ? r  ^rmf ^  vmSr

%f t̂n F  % oT?T-3ft̂ T
% 5mr«r f̂ rFr̂ fT'sr
?TT fTJT art«r ^  VT I  I
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^  j$*rr* | fa  t o t t  w  
ŝwTferar s f fs  

& ^fefR ' w  % f w r

i t '

«Fff ^  'TtfaW W  t , *T* 
^ t t  w m x  % <fcrraT 11 *r 
^rfHT ff: w < \ f4wr ^rnr i

fa^rw € t  Pwrtfi- w r r r  t  ^  f  t
T̂ fnTT | I ^

fa r f 'H v r  %, W  ¥f feWJ^RT 
^  %, *T •»¥^r^r w m  rt*t f w T

sftc Trarctt* *fc f€^Tr % ^
lrfoihr*|HlWf % gRT f * # «  % 9ff

i f ^ r r % ^  i
f  fsr €s %:t w ri I «r *rc 

ir w r  1 w  % f vw; m r  % #w?r t t  
%r< 9TPJT FT t̂ fj|~i' % VTTtT

# '< w ? r  % w  * 1  f^rr 11 

I 9 7 i  *tfy *m  % f ^ m r  w  ^Th 
3:|t aHnrr 11 |r 5TT ? f£ ?h  ^
if, fwfTT % t o  ^ ri % -mm %m 

■jrrTmTvT f  i

?w r t o t r  wwr % tfreftw ? =??? 

w  srcrf #  s,7^wr ^  ?rt are# =nrr 

|, %f^T faSTT ^T W Z  flTWT rr̂ T ?rsfr 

ap̂  i M  I w f^ r  *T i f #  % f f f^ r  

w t m  |  f«; wf shot ^  re» €v

p i t  ^  .f?rn ^rf^rffir *tf %  sfr* w r f  

•«rr*$r #  * w i t  ^ t ,  wt̂ ri m w w  ^

W T#r ^ c fr #  f.% i

MR. DlSPUTY-SPEAKER: We can 
do with less of flood of words. We 
have enough ftoode outside.

4h*i Chlhtawwni Fanigrahi.
1877 LS—4.

SHRI CHINTAMANI PANIGRAHI 
(B!iubaiieewftr)«; &on. Djej?uty- 
S#eaker, Sir, I rise to hrinig to the 
notice of the Hon. Minister and the 
Government the distress that the peo
ple of Ons&$ *re suffering today. It 
is due to both drought and floods. 
Sir, durii^f tfhe l^£t one century, 
Orissa had drought or flood alterna
tively 45 times. It means, every two 
or three years, we had either drought, 
flood or cyclone. The latest news foul- 
letin of All India Radio from Cuttack 
says that the price of rice has gone 
up to a very high level. According to 
the reports with me, it is selling at 
Rs. 4 per Hilo. This is for the firafc 
time in the history ©I Orissa, the rice 
granary of our country, that rice is 
selling at Rs. 4 per kilo. There are no 
market arrivals. Therefore, the most 
distressing condition prevails and it is 
because of hoth drought and flood. 
This year the distress is mor© acute 
because ralniaJl was not normal and 
addiotg to the draught conditions, there 
were floods which affected Cuttack as 
well as Keonjhar, Mayurbhanj and 
Balasorc districts. Even, drinking 
water is a problem in Ganjam district 
because of drought. The condition is 
most serious. The hon. Minister should 
give urgent attention to the immediate 
problems that the people of Orissa are 
facing.

Sir. because yoii have allotted me 
less time, I would -----

MR. DEPUTY -^SPEAKER: I have 
not; your party has.

SHRJ CH3NTAMAI>n PANIGRAHI: 
You were also food enough to see that 
some important contributors are ac- 
commodated. Here, I would bring to 
the notice e i  the hon, Minister tha£ 
out of a little over 3,000 panchayats, 
865 panchayats have been declaimed «s 
distress areas fey the Government of 
Orissa. Ifven' this report is not com- 
.plete, as reports are coming in slowly 
from the district headquarters. I can
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say that the condition is distressing in 
all the 13 districts including those dis
tricts where the State Government 
says that there was a little above nor
mal rainfall like Puri district and my 
areas which I visited recently like, 
Jatni, Khunda, Chandka areas. Bol- 
garht Begunia, Nayagarh, Daspalla and 
Kandapada. I can see starving condi
tions in many places. Therefore, it 
needs immediate attention from the 
Government. Here, I would like to refer 
to what the Director of the Central 
Rice Research Institute at Cuttack said. 
When one pressman from Delhi went 
to see all these places, he said that 
during his stay in Orissa for the last
28 years, he never saw such a summer 
in the rainy season. This shows how 
distressing the condition is. Here, be
cause of drought, sowing operations 
were delayed and transplantations 
could not take place and whatever 
seedlings were there, have withered 
away and along with that, the hopes 
of the peasants and farmers have also 
withered away. The problem is most 
acute because 65 p-er cent of the people 
in Orissa live below poverty line and 
they constitute the largest number of 
the weaker section of the Indian 
population. They have been most 
seriously affected because of the 
drought and flood conditions. The 
agricultural labourers are not getting 
even wages. They are the worst hit.

Here. I would bring to the notice of 
the hon. Minister the.flood situation 
also. According to the prescription of 
the Sixth Finance Commission, Rs. 1.5 
crores has to be provided by the 
Orissa Government and that an equal 
amount will come from the Central 
Government. This will be completely 
inadequate and I hope the Govern
ment will try to see that the recom
mendations of the Sixth Finance Com
mission do not hold good so far as 
relief work is concerned.

Sir, there is this drought prone 
area programme. Today, 19 per cent 
of the total area in the country i8

drought prone. This enhances region
al imbalances in the country. Under 
this programme 72 districts in 7—9 
States were selected. Under this pro
gramme, every district must Have an 
agency of the drought prone area 
scheme. These agencies should adopt 
an integrated approach to fight the 
drought menace. But nothing has 
been done in this regard.

Since the first plan todate, the out
lay on flood control in Orissa comes to 
about Rs. 9 crores only including the 
approved outlay for 1973-74, out of a 
total outlay of Rs. 285.34 crores for 
the whole country. This is a very 
meagre amount. How can effective flood 
control measures be taken with this 
amount? The average annual damage 
due to floods in the country during 
1953—61 was Rs. 55 crores. The aver
age annual damage during 1962—71 
came to Rs. 183 crores- The average 
annual damage due to floods in Orissa 
has been worked out at Rs. 7.2 crores. 
In the perspective flood control plan 
for the decade 1971—81, for Orissa, the 
provision is fourth plan schemes 
Rs. 3.5 crores, priority schemes 28 
crores and other schemes Rs. 28 crores, 
making a total of Rs. 59.5 crores. It 
was further stated In the perspective 
plan that, between 1971 to 1974 
Orissa should have spent Rs. 13.5 
crores on flood control measures. And 
out of this Rs. 11 crores were to be 
met outside the plan. But this has 
not been done. Why? Today the total 
cropped area in Orissa is 8,328,000 
hectares out of which only 7.39 per 
cent have been provided with flood 
protection arrangements* Similarly, 
out of 4.7 million' hectares of paddy 
crop, only 18.1 per cent have been 
provided with irrigation.

The Ministers’ Committee on flood 
control suggested a list of priority 
schemes to be taken up during the 
fourth plan as a result of the 1971 
floods in Orissa: These are 1. Con
struction of a dam at Rengali on 
Brahmani and 2. Construction of dam

24, 1974 Flood and Drought ^
Situation (Disc.)
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at Bhimqund on Baitarani. These 
were to be started during the fourth 
plan, but nothing has been done so 
far. The other schemes to be taken 
up during 1974—81 are:

Raising and strengthening of exist
ing embankments on rivers other than 
Brahmani and Baitarani Rs. 4 crores. 
Construction of new embankments 
Rs. 4 crores. Subamarekha flood con
trol scheme Rs. 15 crores. Brahmani 
cut scheme Rs. 1 crore. Improvement 
to the surrounding of Chilka lake Rs. 1 
crores. Raising of villages Rs. 1.5 
crores. Other schemes Rs. 2 crores. 
The total comes to about Rs. 28 crores. 
But nothing has been done so far aa 
these programmes are concerned. I 
humbly submit to the hon. Minister 
that whatever programmes you are 
formulating they should be imple
mented. Today Orissa is in great dis
tress. You must send your study 
teams to go there and find out the ac
tual position and act accordingly. Let 
them come to our assistance and also 
include Manibhadra scheme for pro
viding irrigation to a vast area.
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SHRI p. M. MEHTA (Bhavnagar): 
Mr. D^puty-Speaker, Sir, floods and 
famine have become, more or less, a
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iShri P. Mehta] 
permanent feature in this country. 
Our Five-Year Plans have failed to 
control the flood* and famine. These 
calamities have always affected the 
general economy of the country, and 
I do not see any sign that the Govern
ment will be able to control the floods 
in the flood-prone areas and the 
drought in the drought-prone areas.

Gujarat is facing calamities one by 
one. It had droughts in 1972 and 
1973 and it also faced Government- 
made calamities by the misrule of two 
successive governments since 1972. 
Now Gujarat is hit by natural calami
ties: the south Gujarat is hit by floods 
and the north Gujarat is hit by 
drought. In south Gujarats about 700 
families from Baroch district and 
about 600 families from Baroda dis
trict are affected. More than 100 vil
lages are affected. Evacuation opera
tions are .going on and the administra
tive government is trying its best to 
save the lives of the people. But the 
floods have destroyed all the crops, 
the whole agricultural production. As 
I have said, evacuation operations are 
going in these villages. But 59 more 
villages are under floods and require 
evacuation operation immediately.

Regarding drought conditions, Kutch 
is facing this situation for the last 
three or four successive years. In the 
same way, Saurashtra—except Juna- 
gar district all other districts like 
Jamnagar, Rajkot, Surendranagar, 
Amroli and Bhavnagar—is facing acute 
shortage of rains; the rainfall has been 
so low that it is hardly sufficient for 
agricultural requirements, sowing ope
rations.

Today Gujarat is under President’s 
rule. For all practical purposes it is 
under the Union Government. The 
administrative government can do 
very little without the help of this 
Government because they have their 
limitations. Now I will tell you what 
happened about fodder. Fodder from 
Bulsar and other districts of south 
Gujarat was allowed to go to other 
States; even though there was acute

shortage of fodder in the other dis
tricts of Gujarat, the Government 
could not check fodder going outside 
Gujarat. Only recently, they have 
banned the movement of fodder from 
those districts to other States. But 
that much is not sufficient. The situa
tion is so acute that the Government 
should arrange immediate supply of 
fodder to Gujarat. Otherwise, our 
cattle-heads will perish without fod
der and there will be a milk famine in 
the whole of Gujarat. This is the si
tuation.

Today, according to the Govern
ments they have employed 94,000 peo
ple in Kutch and some other areas, 
but the requirement is much more. 
Practically, the whole of Gujarat is 
affected by drought. So, they should 
create more employment arid for 
purpose, they will require more funds. 
The position' is this. The Sixth Fin
ance Commission has recommended 
creation or build-up of a reserve of 
Rs. 4.5 crores but this is a very meagre 
amount. Actually, during the last 
drought the amount required to meet 
the situation was of the order of 
Rs. 60 to 70 crores. Now this Rs. 4.5 
crores is nothing. This time the cost 
has gone up. So more funds will be 
required. Therefore, I appeal to the 
Government to make adequate funds 
available to the Government of Gu
jarat so that the situation could be 
met adequately.

The Gujarat Plan for the year 1974- 
75 as part of the Fifth Five Year Plan 
is of the order of Rs. 140 crores. If 
this amount is utilised for the drought 
and flood control measures, then there 
will be no schemes to be implemented 
under the Plan. Therefore, an addi
tional amount is a/bsolutely necessary 
to meet the drought situation in Guja
rat. There are schemes but the 
schemes are not ready for the techni
cal approval or tor the administrative 
approval. So, if the Government will 
Insist to go according to the first year 
plan, then I think the Government 
will fail to render timely assistance to 
Gujarat. Therefore, it is very neces
sary to ask the Gujarat Government
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to put forward their proposal for the 
requirement of the funds. Now, they 
have the limitations. They are not 
coming forward. The Government of 
Gujarat is not coming forward to press 
this Government because they are an 
administrative government and they 
have their own limitations. But the 
Union Government should see what is 
the requirement of Gujarat to face this 
natural calamity. As I said, it will re
quire Rs. 60-70 crores and the work 
should immediately be started.

There is the big problem of drinking 
water in many parts of Gujarat, in 
rural areas as well as in urban cen
tres. My own home town of Bhava- 
nagar is facing a very serious situa
tion. Therefore, the Government 
should immediately act to provide to 
the local self-government all the as
sistance which they require by way of 
equipment, rigs, compressors, adequate 
funds and other things so that they 
can arrange for drinking water before 
it becomes too late. Rajkot is facing 
acute shortage of drinking water. The 
Government at the Centre should ask 
the Gujarat Government to send a pr0_ 
posal regarding three things; fooder, 
drinking water projects and employ
ment. These are the major problems 
and the Centre should give timely as
sistance to Gujarat because there is 
no popular Government there and the 
administration is facing difficulties 
and they have their own limitations. 
There are schemes of minor irrigation 
and soil conservation which should be 
taken up. There is potentialities of 
lignite and coal and these operations 
would be taken up without loss of 
time. I hope that this will help to 
some extent to solve the present situa
tion.

In Bhavnagar district there was 
acute shortage of fodder. It was de
cided in the Coordination Committee 
that Collector should ask for more fod
der for Bhavnagar district. Govern
ment asked the collector to send fod
der from Bhavnagar district to other 
districts. When there is acute short
age in one district the Government

should get from other States; simply 
by sending from one district to an
other the problem is not solved. I 
hope these things will not be repeat
ed in future.

SHRI ARJTUN SETHI (Bhadrak): It 
is unfortunate for me and it is a sad 
reminder to this House when I say 
that I represent a constituency in: 
Orissa which has been affected re
peatedly since 1970 by flood, cyclone 
and this year by drought. The State 
Government report stated recently 
that ‘the district of Balasore popularly 
known as the rice bowl of Orissa is 
the worst affected as the rainfall was 
only 38 m.m. as against the normal 
rainfall of 475 m,m. during the month 
of June and July.' While this was 
the condition, in my district, there 
suddenly came a wave of flood on 13th 
and 14th of this month and as a re
sult whatever remnant of kharif crop 
was there was damaged and now peo
ple undergo great distress and they 
are undergoing endless suffering. This 
was the condition of the people of our 
Slate. Official machinery also added 
fuel to fire. I agree with our promi
nent engineer and ex-Minister Dr. K. 
L. Rao that our officers, are very 
competent and they can make any 
wonders to save the nation. I say, 
they can do wonders if they do not 
quarrel among themselves over petty 
matters as a result of which certain 
projects and schemes are delayed in
definitely. The cost escalation of the 
project rises higher and higher and 
the whole State suffers due to want of 
execution of the project in time.

When there were severe floods last 
year two central teams have visited 
especially my district which has been 
affected like anything. Government 
at the Centre was kind enough. They 
have sanctioned Rs. 18 crores for re
habilitation and repairs. Unfortun
ately, the money was not utilised in 
a proper way. As a result, the people 
are suffering presently because of this 
reason. The Ex-Development Com
missioner, Orissa as a head of the 

% Central Team, also visited the area.
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Be visited the breach that occurred 
on the left bartfc otf the embankment 
of river Baitarrriat Mishr&pur. In 
fact, as a result of this breach in the 
river embankment, in Dhamanagar, 
Cliandbali. Basudevpur and Bansda 
Panchayat samlties areas* all kharif 
crops were washed away. That is 
why the central teams had repeatedly 
reminded the State Government and 
the Engineers concerned to repair the 
preach so that there would be no 
rush of water there and the people 
will not suffer in future. At that time 
the State Government spent a lot of 
money—Es. 40,000 had been spent— 
but still there has been a breach on 
the very spot; this time also the peo
ple have lost their crops and every
thing.

In this context, I would like to 
point out one dr two things, There 
is one major irrigation project called 
Bhimkiihd project which is under the 
consideration of the Central Govern
ment since 1958. But, unfortunately, 
dtie to the quarrel between the two 
Chief Engineers—ohe is posted now 
in' C.W.PlC. and the present Chief 
Engineer of Orissa—over the propos
ed site, the project has been put in 
the coldstorage. And, after so many 
years, this time wheh the team of 
engineers from the C.W.P.C. visited 
the spot, they finalised the site—of 
course, after ten years or 12 years or 
so. In this context also, I request the 
hon. Minister that he should immedi
ately examine this project and take 
up iniplementation' of it immediately. 
These are of course under the consi
deration. If implemented, the fury of 
floods and drought here can be miti
gated to the extent possible.

Lastly I would like to say one thing.
I have repeatedly pointed out and 
even drawn the attention of the Min
ister to this fact, still, a final deci
sion' has not yet beeh taken. That is 
why I agaih would te e  to draw the 
attention Of' the Minister that a bar
rage may be constructed on the River 
Baitarni at Anancfpur. The barrange 
has been cleared by the C.W.’PtC*

24, 1874 Flood and Drought 8o  
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Planning Cominiaskta and everybody. 
Still, thf site for this project has not 
yet been finalised. Es. 30 lakhs of 
money has been spent on this during 
the year 1972-73 and 1073-74, I  do 
not know why. The foundation stone 
for the project has been laid thrice. 
They might have utilised Ra. 30 lakhs 
only for this purpose! I request the 
Minister to see that he takes a deci
sion immediately and implements the 
scheme. The people are very much 
worried about this prolonged delay in 
coming to any decision. Since cno 
decision has been taken. I request him 
to see that something is done imme
diately for implementing the project. 
At the same time. I would urge upon 
him to- Inquire into the matter as to 
why this has been done and how this 
took place at the cost and sufferings 
of the millions of our people. Last 
year they sanctioned Bengali Project 
and money was to be released and 
the execution work was to start this 
year. But, unfortunately, they have 
not yet issued the sanction. I request 
again that he should look into the 
matter and sanction the money so 
that the project can be implemented.

It is correct that droughts and 
floods are basically the two sides Of 
the same coin. Both of them origi
nate because of large-scale erosion 
hazards fh the hills and with integrat
ed soil attd water conservation mea
sures it is possible to sctlve both the 
problems.

I Will end by quoting what Dr. 
Swaminathan said recently:

“It is time We wake up and 
spread throughout the country a 
consciousness of the value of soil 
and importance of scientific land 
use."

f ^ r f f  (ifWWrtfa) :

" j-Sfrfivy ■I’m. — - . j .
%P qwo TT2f H W  
% «rr  ̂T r fflit
£ %  w taPtr w t t  1 1
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SHRIMATI MAYA RAY (Raiganj): 
Mr. Deputy-Speaker, Sir, at the outest
may I endorse the sentiments that 
were expressed by the previous spea
kers in thanking the Speaker of this 
House for giving us time to discuss 
this very vital problem that is facing 
vast areas of India? May I also ex
press my deep appreciation of the
valuable contribution that Dr. Rao 
has made to this debate because I 
cannot forget, the great sympathy that 
1 have had from him in the past when 
we and other colleagues of mine from 
West. Bengal have badgerad him and 
sat on his doorsteps and worried him 
about problems of North Bengal. He 
has treated with such utmost cour
tesy and kindness and, I may also say, 
he has helped me as much in regard 
to the Teesta Banegal project. I am also 
warning the present Minister that such 
a situation may also occur when he will 
the present Minister that such a 
situation may also occur when he will 
find a deputation of West Bengal MPs 
sitting on his doorstep rather more 
frequently than in the past and I am 
giving his adequate warning of this.

MR. DEPUTY-SPEAKER: When
you go through the door, you will not 
find him inside.

THE MINISTER OF IRRIGATION 
AND POWER (SHRI K. C. PANT): 
My complaint is that since I left the 
Home Ministry, they do not come 
often enough.

SHRIMATI MAYA RAY: We shall 
seel to that and put him to the test 
as far as that is concerned.
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We are now Sir, in the. 27th year of 
our independence and yet we are 
faced with the parennial problem of 
drought and floods " and' alternative 
cycles of droughts one year and floods 
the next year,, but this year to and 
behold, in West Bengal we are having 
drought and floods simultaneously. 
One natural calamity after another 
has been befalling us.

Today I am sorry I' am going to 
restrict myself to a very narrow 
field because I feel it is about time I 
spoke of the millions of people that 
I do represent. Therefore, I shall 
digress just a little and speak of the 
hinterland of the area that I repre
sent which is North Bengal compris
ing basically of six district's which are 
Cooch-Behar, Jalpaiguri, Darjeeling, 
Malda, West Dinajpur and Raiganj. 
The total area of these six districts 
excluding Malda is about one-fourth 
of West Bengal and the population 
about one-sixth of the State’s. And— 
this is the most important part that I 
want to emphasise—the contribution to 
the income of the State is one-third, 
that is to say, Rs. 354 crores by way of 
jute, tea, tobacco, forest products and 
dust coal in the Bagrakote area with 
potentialities of lime, dolomite, cop
per and zinc. So, that this is a very 
vital part of the country.

AN HON. MEMBER: Jute also.

SHRIMATI MAYA RAY: I men
tioned that' in the beginning Mr. Das 
Chowdhury. I would never leave out 
jute because I know in the Islaropur 
sub-division, they grow the richest 
quality of jute in West Bengal, and in 
fact, probably in the whole country.

I just want to give a few more de
tails. The average per capita income 
of West Bengal is Rs. 562 while the 
average per capita income of North 
Bengal is Rs. 284.

Then again—and this is the soddest 
part of the whole story—the total out
lay in three Plan periods in West

Bengal was Rs. 687 crores, but what 
of North Bengal? 15 crores.

MR. DEPUTY-SPEAKER: I thought 
we were discussing about floods.

SHRIMATI MAYA RAY: 1 am just 
giving that background and now in 
the context of that, I will now come 
to the question of floods.

MR. DEPUTY-SPEAKER: The Min
ister says that you are complaining 
against your State Government.

SHRIMATI MAYA RAY: I, and I
have every reasons to for the mistakes 
committed by the erstwhile Govern
ment not the present one.

In this context, I now come to the 
subject of this debate. If you go to 
the Library and look up the books, 
there have been discussions year after 
year, there have been statistics churn
ed out by the various Governments 
and departments year after year, 
there have explanations year after 
year. But what do we really need? 
What we really heed is to recognise 
that the whole of North Bengal, parti
cularly Malda, Cooch-Behar and Jal
paiguri are flood-prone districts and 
have been so every year for the last 
twelve years, with very few excep
tions. The la*t most terrible flood was 
in the year 1968 when I personally 
spent time in North Bengal, it was 
one month at a stretch, where we did 
relief work. I can remember personal 
experiences, where the roads and com
munications were completely disrupt
ed; large chunks of the Himalayan 
mountain side fell into the Teesta 
which is one of the turbulent rivers 
that can be in t any part rof the 
country; in fact in 'any part’ o f ’ the
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river does not flow through one State,
world I might say. X remember, 
when communications were totally 
disrupted, we climbed on the back 
of salt trucks to get to Kalimpong 
through military roads. Here, I must 
pay my compliments to the hill peo
ple. They did the finest job by tak
ing us through these precarious roads 
and we got to aur destination and 
spent, as I said, one month there. 
This is not hearsay, and I have ex
perienced this myself in that part of 
the world. I would say this for the 
hill people that they are a very proud 
race because when relief was offered 
to them, they did not take the money. 
They said ‘No, we do not want It that 
way; Give us wool, we will knit gar
ments and sell them; that would be 
our relief. This is something for 
us all to know. I have digressed a 
little, but, I am coming to the main 
point.

in a water tight compartment and 
then stop somewhere else; it flows 
right xi’oni lac North to the South and 
then to the aaa* «nd therefore, all 
these neighbouring States are linked— 
and the Central Government and this 
is where, the hon. Minister of Irriga
tion comes very much into the scene. 
This cooperation and coordination 
should be in anticipation of the mon
soon After all, we have
meteorologists; people who can fore
cast the prospects. I hope we are not 
devoid of any scientific talent or any
thing like that'. Therefore, this should 
be anticipated and this coordination 
should come in. What we need are 
master plans. There should not be 
this tinkering about this piece-meal 
approach or patch work, that all right, 
the last time we had floods was in 
1968 and we will have a couple of 
bunds here. . . .  I am not looking to
wards Mr. Raghu Ramaiah. I am 
looking towards yau, Sir.

To tackle thls*gigantic problem, my 
suggestions are—if I can fit them in 
within the time because I can see Mr. 
Raghu Ramaiah already giving me 
black looks; I must be nearin# 5 
minutes already; anyway, we shall 
deal with him later and I would not 
look that way any more—first we 
should have a new orientation in our 
approach to gr-apple with this gigantic 
problem. Of course, it cannot be done 
in 5, 7 or JO years. 1 know. But. 
whatever has gone on, has gone on for 
far too long. My suggestions are 
briefly this. There should be co
ordination and cooperation as between 
departments, iihat is to say, Irriga
tion. PWD, Railways and most of all 
the Forest Department because this 
is a very vital department to take 
into consideration because of the 
deforestation problem which in its way 
is very ranch linked with floods, soil 
erosion and noil conservation. The 
second part, of my suggestion ia there 
should be coordination and coopera
tion between States inter se, that is to 
say, States—after all, a

MR. DEPUTY-SPEAKER: You lend 
your ears to me and your eyes to 
him.

SHRIMATI MAYA RAY: I will de
finitely not took on that side. He has 
let me down this time. He gave me 
ten minutes and then cut it down to 
five. I Was not able to say half of 
what' I wanted to say. But, Sir, I do 
not wish to incur the odium of either 
the other hon. Members of the House 
who will certainly have more valuable 
contributions to make or Mr. Baghu 
Ramajah’s, whom I shall deal with in 
my own fashion way some time or 
other.

MR. DEPUTY -SPEAKER; Not in 
my presence.

SHRIMATI MAYA RAY: As I said,
I had so much to say and so very 
little'time to say it. I would make one 
last fervent appeal to the Irrigation 
Minister, I saw the Fu&anoe Minister a 
little while ago. He has suddenly dis
appeared at the right time. I see how
ever I .shall leave thtft fcftfemal 
arrangement between the Irrigation
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Minister and the Finance Minis
ter to settle among themselves 
I would make one fervent appeal I 
understand—I am open to correction— 
that there is a project called the 
Ganga-Brahmaputra canal which co
vers the whole areas of Assam, North 
Bengal, Bangladesh and in fact the 
whole of the Eastern Region. I gather 
that this is in a conceptual stage and 
that the files have gathered dust for 
many years. May I plead with the Irri
gation Minis'ter to bring that into as 
implementation stage, after dusting off 
all the dust that has accumulated dur
ing all these years. May be, this will 
give new light. He should throw all 
qrthodox and conventional manners 
to the wind and let us see some 
dynamism which we do expect from 
this new, young and dynamic Irriga
tion Minister of ours.

SHRI RANABAHADUR SINGH 
(Sidhi); Sir, it is almost ritualistic 
and I must say anguishing incantation 
that wo come across every year when 
we discuss either the floods or the 
drought. This year again we Sre at it 
and representing the north-eastern 
part of M.P. I wish to bring before the 
House Its sufferings, because its suff
erings are not so splendid enough as 
to catch attention. If there was a 
flood which would inundate a thou
sand hectares or a drought which 
would drive millions to migrate, that 
draws the attention of the nation and 
remedies are applied. But there are 
regions in this country which suffer 
silently and (because of that silence, 
their remedies go by default I un
fortunately represent one of those re
gions. I*ast year and year before last, 
we faced two very very slender, mon
soon seasons, and being a mainly rice 
growing area, we were deprived of 
our main crop. I tried a number of 
times to draw the attention of the 
House to our predicament and with 
all the efforts that I could muster, all 
that I got was permission from the 
Chair to raise the matter under Rule 
377. And having done that, I  did not 
receive any statement from the side 
o f  tfte treasury benches as to what

was being done for that. I feel that 
my effort to draw the attention of 
Government towards the f&ct that that 
region was suffering without rain was 
not believed* since unfortunately the 
central team that visited Mirzapur 
which borders my area happened to 
be at Mirzapur on those two days 
when the district had its, only rain 
during the monsoon and because we 
were neighbours to Mirzapur, it was 
presumed that the rains were wide
spread enough to cover my area. It 
is only when the Rihand Dam went 
far dangerously low for any electric 
generation that the matter came to 
the attention of the House that the 
rainfall in the catchment of Rihand 
which happens to be my region was 
low. In this context, having lost the 
main crop for the last two years, this 
year we are faced with a situation 
wherein the crops have been delayed 
because of late rains. I have taken 
your time to go into these details only 
because this region has so far had no 
attention whatsoever as far as pro
vision of irrigation facilities go. 
There is only one single hope that 
looms on our horizon in the nature of 
a beckoning star and that is the Ban- 
sagar project. It has been a great 
satisfaction to us of that region that 
our new Minister who I would cer
tainly say plays cricket with a straight 
bat has been kind enough to give us 
to understand that the agreement 
part' of this most crucial project is be
hind us. But I would bring to his 
notice some very disturbing factors 
that are emerging concerning that 
project. One of them is that almost 
all the people who had been posted 
for the construction of the prelimi
nary work of Bansagar have been 
posted out and in spite of the fact that 
there is a whole colony of buildings 
meant specifically for the oeople who 
are going to construct the Bansagar 
dam, they are today standing absolu
tely empty like a ghost town.

Well for those who were looking for 
this dam as a lifeline of prosperity or 
as a lifeline for a lull stomach, this is 
a very gloomy prospect indeed. So, I 
would request the hon. Minister to as-
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sure ua that this ghost town is not 
turned into the tomb stone of this 
project.

*

Again, Bansagar originally was a 
project which should have been com
pleted in about 10 to 15 years of time 
with an expenditure of about Rs. 130 
crores. When this agreement was 
finally agreed to by the previous in
cumbent in this office of the Irriga
tion Minister, who happens to be with 
us today, and to whom we as a people 
are grateful, because be was the first 
man to give us this good tiding, we 
had hoped that the Fifth Plan would 
have provision which would be in 
keeping with the size of this project. 
And in this background, it has come 
as a great shock to us that the finan
cial provision for the Bansagar dam 
for the year 1914-15 is a mere 
Rs. 50,000. This lends itself to a doubt 
on the whole question whether we are 
going to have Bansagar or not. whe
ther that region is, going to become a 
region that would contribute to the 
tune cf 6.5 million tonnes of extra 
foodgrainr. to our nation or whether 
we are going to be a region which 
does not even get the focus of atten
tion of this House, because it is nei
ther too wet nor too dry; yet it is ne
ither hungry nor with a full stomach.

We have had another failure of 
rains in one tehail Sengrauli, which is 
adjoining the Rihand dam. Last year 
they lost their paddy crops complete
ly and this year, because the rain 
came late, they have again been forc
ed to re-sow the seedling. I 
would request the hon. Minister to 
have some sort of arrangement where
by the underground water of that re
gion could be surveyed for possible 
exploitation, because otherwise this 
region which has a very rich soil and 
which does not lend itself to irriga
tion under the Bansagar, cannot be 
developed.

This region, which is a perennially 
drought prone region, has been pro
vided with a DPA programme, which
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comes to about Es. 1 crores to 3 crores. 
But this programme is meant entirely 
to be oriented towards the provision 
of irrigation facilities. That implies 
that funds that are available under 
the programme cannot be diverted for 
roads. But the district of Sidhi has 
only one road running from west to 
east and all the possible project ar:iasi  
unfortunately, do not happen to be 
situated by the side of this road. Un
less* there is provision for the con
struction of roads there is the danger 
of the entire money lapsing because 
this money couid not be utilised for 
road building and without the roads 
there is no possibility of people re
aching those areas and building irri
gation projects. I would say that this 
is a matter which requires the atten
tion of the hon. Minister. He should 
see to it that these liner points do not 
hold up our lifeline by depriving us 
ol water for our irrigation.

In the end, as I said, every year we 
have to live through the anguish of 
either floods or droughts. Very humb
ly I have two suggestions to oll'er to 
our. hon. Minister and, through him, 
to the Government. Firstly, for a gov
ernment sitting in New Deihi, to take 
upon its shoulders the complete re
habilitation, of our people who live in 
the villages, is an impossibility.

As has been rightly said by one of 
the speakers, unless there are people 
from the villages involved in a mean
ingful way to help the Government, 
this burden is going to be progressive
ly impossible. I plead for a closer ex
amination ol the points as to how the 
people could be made to share the bur
dens of this Government. No amount 
of taxation, no amount of foreign aid, 
can possibly help our Minister to face 
meaningfully, and, when I say, mean
ingfully, I mean, to face these pro
blems in the context of a welfare state 
where the smallest man gets the high
est priority and, because this commit
ment is made by the Government, the 
financial implications are beyond the 
reaqh of any Government. Unless the
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people on a basis of equality, on a 
basis of true involvement, share the 
burden with the Government, this tale 
of woe is bound to be repeated over 
and over again in this House and, what 
1 fear most is that if this continues 
and no actual help reaches the villages, 
this would undermine the democratic 
institution of this country.

My second suggestion is: Is it possi
ble that we now consider giving a 
complete stoppage to any investment 
on the industrial field for at least three 
years? We have almost reached the 
commanding heights of our industrial 
society and our investments in that 
region have been far beyond what they 
have been in the agricultural sector. 
Is it impossible for the Government 
to consider whether it would dry up 
all the funds towards industries and 
channel them just for three years 
towards agriculture, towards power, so 
that we might look to a future where, 
in spite of the flood and in spite of the 
drought, the people who live in the 
villages can look forward to a future 
of repleteness.
14.59 hrs.

[S h r i D in e s h  C handRa  G o s w a m i  in 
the Chair]

SHRI B. V. NAIK (Kanara): Mr. 
Chairman, Sir, we are really devoting 
a substantial chunk of time, about 
seven hours, to this debate because 
the proceedings generally take a turn, 
as my hon. friend, Shri Ranabahadur 
Singh .said, to the problems of indus
trial society in this country even 
though they affect a very small portion 
of our population.
15.00 hrs.

The drought in our country is a sort 
of recurrent problem. In my part of the 
country, namely, the State of Karna
taka, it has been as bad as it was in 
the years 1972 and 1973, the worst 
iamine years, which we faced. But the 
areas of districts of Tumkur, Kolar, 
Bangalore, Mandia, the rain-shadow 
.belt from Coorg to Mysore, to Shi- 
,moga are being affected this time. The 
traditional areas of Gulbarga and

Bijapur, what we call Hyderabad Kar
nataka and Bombay Karnataka have 
not been affected. But, in the district 
of Belgaum the principal atl’ected areas 
are the taluks of Athni, Baibagh, Huk- 
keri and Chikodi. Certain suggestions 
were made like the Hippergi dam 
which would solve the problem of 
drought conditions. In this case, I 
would like to say that according to the 
present estimate, about 25 per cent of 
the total cultivated area in the State 
can be provided with irrigation facili
ties, only if the entire water resources 
were harnessed. This is the ultimate 
irrigation potential of the State of 
Karnataka. We could never hope to 
reach the high level of irrigation of 
States like Haryana or Punjab or the 
tremendous potentialities of the States 
of Rajasthan or Andhra Pradesh or 
Tamil Nadu... (Interruptions) What 
1 am trying to say is that with this 
25 per cent of the potentiality the 
present award that has been given by 
the Krishna Waters Tribunal is going 
to take away substantial chunk of our 
irrigation potential.

In this beh ill I I may kindly draw 
your special attention to Direction 117 
given by the Speaker that a private 
Member may lay a papier on the 
Table of the House when he is autho
rised to do so by the Speaker. Two 
days ago 1 have sought the permission 
of the Speaker to lay on the Table a 
statement that was presented by Shri 
Bhaira Reddy, the Advocate-General 
of Karnatka, when the State Govern
ment of Karnataka walked out. I 
would like to bring to the attention of 
the hon. Minister for Irrigation that 
this is unprecedented. Some attention 
will have to be paid. Why is it thpt 
a responsible elected and representa
tive government functioning in a State 
is driven to the wails in such a pecu
liar manner that they had to stage a 
walk-out out of the Tribunal. I, 
therefore, suggest that ‘ this matter 
should be given due and apporiate 
consideration that is necessary. We 
would like to be convinced by the Irri
gation Minister as to what has happen-
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ed with due deference to Dr. Eao, 
our illustriaus former Irrigation Minis
ter, on the floor of the legislature of 
Karnataka even bis fair name has 
been dragged and I thing there is justi
fication for us to know what has hap
pened.

In regard to the irrigation potential 
and its proper utilisation, one of our 
hon. friends from Telangana suggested 
lhat you better nationalise the rivers: 
You see to it that there is an optimum 
utilisation of the water o ' the rivers in 
the country, especially, when they are 
inter-State rivers. I have been plead
ing for this. I have been consistently 
pleading and 1 will still plead, but, let 
us not try to run forward and back
ward at the same time. If you are 
going to treat all the rivers as the 
national asset, then, where is the 
necessity for a tribunal? Let it be 
decided by the Centre. I think that 
the hon. Minister, in view of the man
ner in which this problem has been 
looked at. Will kindly come out with 
a statement and let us know the mind 
of the Centre in this respect.

With his vest personal study, Dr. 
K. L. Rao, draw bur attention to one 
point that 1.3 million people have been 
working on one project in China and 
the floods in the Yellow River have 
been controlled in a fantastically low 
period of about 30-36 months.

With regard to drought and flood 
what is the non-governmental institu
tional framework which we have in 
•this country? What Is the amount of 
money for flood relief or drought re
lief given year after year and what 
are the permanent assets created? Sir, 
we do not have any institutional fram- 
-work and this is the main difficulty 
which stands in the way. You cannot 
do all these things under your govern
mental agencies alone. You should 
iiave institutional framwotfc 'through 
■whitfh 'these 'thhyrs can be attempted. 

■•Dr. Miriftas %as headed a task force

which has expressed the view that the 
drought relief om & tioos and Hie 
methods of financing them h&d not 
«* ly  led to ixrfmetimis expendjtuxe 
*md malpractices hut had encouraged 
unhealthy politics at the State level 
And daeturbiag trends in Centre-State 
relations: I came Jmm a drought 
prone area; drought is regular feature: 
The suggestions made for huliding up 
structure which will be able to create 
viable assets should bp given thought 
to.

I once again urge for a definite 
statement from him regarding Krishna 
Water Dispute.

SHRI VASANT SATHE (Akola): 1 
congratulate Dr. Rao as many others 
have done for his excellent and autho
ritative contribution and I was parti
cularly impressed by these suggestion 
of having an arrangement with China 
to build a dam on Brahmaputra in 
Tibet. May be that can be a beginning 
of new friendship with Chinese Gov
ernment. I would have wished Dr. 
Rao to say something about the Na
tional River Grid which he was trying 
to propagate for some time. What has 
happened to that project? Has it been 
put into cold storage? Have you for
gotten about it? That project would 
have utilised the manpower of the 
country on a massive scale. That 
would have brought about a permanent 
solution to flood problem: Have you 
forgotten about it? I request our young 
and dynamic Minister Shri K; C: Pant 
and his colleagues to say something 
about this project in which even inter
national agencies and United Nations 
were trying to give some help and 
grant.

I come to the problem of my region 
and that is the drought problem. I 
now quote from a report about Inte
grated Agricultural ’Development in 
Drought-prone Areas. This is a re
port by the Task I ’bree on Integrated 
Rt?ral Development. They say about 
"the inatn ^ m ep fs  tff ’the strategy fco 
be attoifeji: They said:

AUGUST 24, 18T4 Flood oatd DrQWM ~ yo
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‘The main thrust of oft'ort will be in 
the direction of restoration of a pro
per ecological balance in these 
areas: Some of the important elec- 
merits which may constitute the 
strategy for such ecologically inter
grated development are listed beclow:
(i) Development and management of 
irrigation resources; (ii) soil and

moisture conservation and affores
tation; (iii) Restructing of cropping 
pattern and pasture development; 
(iv) Changes in agronomic practi
ces (v) livestock development (vi) 
provision of drinking water supply 
(vii) development of rural com
munication and (viii) development 
of small marginal farmer and agri
cultural labour:’ Sir, while saying 
this,- they have suggested as fol
lows:—

“ The Irrigation Commission has 
computed that, at p;esent. about 13 
per cent of the cropped area of the 
drought-affected region is irrigated. 
This is likely to rise to about II) 
per cent when the schemes under 
execution are completed. Even so, as- 
much as 81 per cent of the cropped 
area will remain, without irrigation. 
In the drought areas of Gujarat, 
Madhya Pradesh, Maharashtra and 
Mysore, the position will remain 
much worse. In this background, a 
proper programme for development 
and management of irrigation re
sources in the drought-prone areas 
is of obvious significance.”

They suggest that the priorities 
should be:—

“ (i) Improvement of existing irri
gation works so as to stabilise 
extend irrigation through 
available water supplies;

(ii) Expendious completion of irri
gation projects which have 
already been taken up;

(iii) Investigation of further'possi
bilities of increasing irrigation 
from surface and ground 
water sources.”

1877 LS—5

Then, Sir, in this Report, they envi
sage that a D. P. A. P. project will be 
of the magnitude of Rs. 888 crores. 
They further say:

“This is likely to be supplemented 
by an outlay of another Rs. 300 
crores or so under the Minimum 
Needy Programme. In addition, we 
expect a certain order of institu
tional finance will also be attracted 
to drought-prone districts. Thus, 
without reckoning their share of in
vestment from medium and major 
irrigation plans of the States, an 
investment of nearly Rs. 900 to 1,000 
crores may be directed towards these 
areas in the course of next five 
years.”

My suggestion is this. You have 
such huge funds for the drought- 
prone areas which originally vis
ualised 54 districts. On account of 
contiguous areas, they are not 54 in 
number. I take at about 110 dis
tricts. You have a common drought- 
prone area development authority 
at the centre for all of them and 
pool the entire resources. With 
D P.A P. and all other programmes, 
we can go along with them, and we 
can concentrate our efforts on inten
sive area development.

Recently there was a seminar. I 
quote from the speech of Shri 
Qureshi, Secretaryt C.W.P.C. at a
regional meeting of D.P.A.P. held at 
Lucknow on 11th May 1974 in which 
he made a very valuable suggestion. 
He says:

‘‘As you know, the programme 
was earlier called the “Rural 
Works Programme” . Subsequent
ly, at the time of the Mid Term 
Appraisal of the Fourth Plan, it 
was renamed as DPAR. Its re
designation signifies a basic shift 
from employment and ‘work” 
orientation to an integrated area 
development approach. However, 
as most of the Fourth Plan Pro
gramme outlays had by then been 
committed, the change was more 
conceptual than operational.”
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He further said:

“The new approach lays em
phasis on a permanent solution to 
the drought problem by evolving 
long term strategy of development 
appropriate to !a district. The
Master Plans in the Fourth Plan
have failed to evolve such a stra
tegy and were no more than collec
tion of individual schemes in diffe
rent sectors.”

I would make concrete suggestions.
You are all the time thinking in
terms of machinery-civil service 
machinery: The solution I suggest is 
that for the droughtprone areas at 
least, you should have in each area 
a development programme wherein 
you will be allocating and spending 
about Rs. 1000 crores out of the total 
of the Fifth Five Year Plan. Have 
a Board in each district with M.Ps. 
as head of that drought development 
broad or whatever be the name by 
which you may call it. Have also 
M.L.As and people from Gram Pan- 
chayat, Zila Parishad etc. That 
should be a Board to implement 
your entire programme of drought- 
prone areas development of drought 
prone areas so that you will have 
someone accountable. Today there 
is no accountability in our entire 
effort in the country neither civil 
service is accountable nor your poli
tical cadre is accountable. You must 
hold someone accountable. If you 
take this step and make the areas 
M/s. responsible and ask them to 
report from month to month the task 
they have completed then you will 
get some results as far as drought 
relief is concerned as a permanent 
solution.

SHRI H. M. PATEL (Dhan- 
dhuka): Mr: Chairman, Sir, when
I listened to Dr. Rao this morning I 
asked myself a question—when he 
put forward his very valuable and 
well thought-out scheme for flood 
control-—why is it that he did not

think of all this when he was in
charge of Ministry of Irrigation and 
Power? I am quite certain he must 
have thought of it. He must have 
put this forward but he probably 
got no funds. In other words, really 
what comes in the way of efficient 
flood control and efficient schemes 
for combating drought is the ques
tion of funds. But there again, I 
have reason to wonder. We have 
made quite substantial provisions 
for flood control as well as for com
bating drought in each of our Five 
Year Plans. One of the speakers 
today said how a large sum of money 
which was provided for flood control 
in his State remained unutilised. 
Therefore, we have two kinds of 
difficulties which we are facing in 
this matter. One is that for schemes 
that matter, that is, comprehensive 
schemes, adequate funds are not 
provided; and where funds are pro
vided for States they are not utilised. 
For what reason they are not utilis
ed is a question which ought to be 
examined. If there are worthwhile 
schemes for flood control and they 
arp not implemented, the fault sure
ly lies with implementation. For 
instance, it was mentioned, and I 
know this, right from the day we 
became independent the greatest 
emphasis was being laid on affores
tation of catchment areas. A great 
deal of de-forestation had taken 
place during the Second World War 
and it was realised that this problem 
must be tackled with the greatest 
urgency. And yet to this day these 
areas remain virtually as badly de
forested as they were in 1947 des
pite various schemes that have been 
drawn up and funds provided. 
What is the reason for it? What is 
the good of speech-making? As 
Dr. Rao said we can go on making 
speeches, but they can lead us no 
where. The same suggestions are 
made year after year, but where is 
the implementation. Why not pro
ceed with at least this, one thing 
which is easily realisable namely, 
re-forestation of catchment areas of 
all the major rivers of this country.
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What is there to prevent Govern
ment from doing it? It does not cost 
a great deal of money. It is a per
fectly practical proposition.

SHRI M. RAM GOPAL REDDY
(Nizamabad): Even if it costs, it
is worth it.

SHRI H. M. PATEL: This is one.
Secondly, in regard to flood control, 
why do we not maintain efficiently 
what has already been done to con
trol flood water. This was mention
ed by another speaker. He said
that there was an embankment in 
his state in which there was a 
breach, which resulted in several 
districts being submerged. Why 
did that breach take place? These 
embankments are built to contain 
flood waters, because we know that 
the waters will rise during certain 
periods, and, therefore, they must bo 
controlled. But, these embankments 
require to be watched carefully
throughout the year and patrolled
Constantly to see to it that small 
leaks are plugged as soon as they, 
occur; particularly during the period 
when floods are expected, this pat
rolling has to take place, because the 
moment a small leak develops, 
waters widen it into a wide gap and 
then it is quite impossible to stop it. 
Therefore, this again emphasises the 
point of efficient administration and 
maintenance of that which we have 
built for flood control.

I would like only to emphasise 
that if we wish to face this vital 
problem in an efficient and purpose
ful manner, there is only one thing 
to be done: We must implement
the schemes which we have already 
evolved, carry them out as efficient
ly as possible and as speedily as 
possible.

I do hope that the amount of
money that Dr. K. L. Rao said
•would be needed for the three
groups would he provided. The
amount he mentioned are not very
large. Flood (Control schemes

must be given the highest priority.
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This would he obvious if we bear 
in mind the amount of harm and 
damage that is done year after year, 
not only in terms of money but in 
terms of the loss of lif* and the 
human misery that is caused year 
after year.

Are we onjy wanting to shed cro
codile tears and good saying each 
year when floods over-whelm vast 
areas: ‘How terrible!’ and then do
nothing about it and forget it imme
diately after the trouble is Gver?  
I. think the time has come, not. as 
righly emphasised by Dr. K. L. Rao, 
for making speeches, but for giving 
effect to the knowledge that we 
possess already, to give effect to 
schemes which we know ought to lie 
taken in hand and to be implement
ed and carried through with the
utmost expedition.

In the matter of drought, <n\y I 
say that I come from a State which 
is highly drought-prone. What is 
done about combating droughts7
My hon. friend here suggested that 
there should be a drought-prone 
area authority for the whole of the 
country. Another speaker from the 
Congress said ;also ‘Nationalise the 
rivers’. I think these are suggestions 
which are Commendable but, alas,
they are not practical propositions. 
But they do indicate a basic idea, 
namely, the Centre should under
take the implementation of ihese 
Schemes and projects.

I think that Dr. K. L. Rao also 
suggested the same thing when he 
urged that the Centre should accept 
the responsibility for flood-eontrol 
measures. What does it mean? It 
means a certain amount of suspicion 
of the States. I think there may b'± 
justification for it. But in any case, 
I am all in favour of the Centre 
accepting the responsibility. The in
struments for carrying them out may 
ptill remain the State services, but 
the responsibility should be assumed 
fairly and squarely by the Centre 
for carrying through these schemes 
of flood-control.
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I would like to refer to one other 

matter. Dr. K. L. Rao began by in
ferring to ~t]j,e river Narmada. He 
said how year after year there are 
floods in that river. Now, practically 
they happsn every year. There was 
a time when the Narmada river 
floods used to occur not every year 
but at intervals of five or even ten 
years. Now, since 1964, they are 
almost an annual occurrence. There 
reason for it is not far to seek. But 
what are we proposing to do? While 
the inter-States quarrel goes on, 
mukt we delay even the schemes 
that are necessary to be undertaken 
and would help in Controlling the 
river waters?

Dr. Hao suggested that at least the 
construction of one dam should be 
undertaken—I think it is the Bargi 
scheme Why is that not being under
taken? That is entirely within the 
sphere of Madhya Pradesh. It has 
nothing to do with inter-State quarrels 
or anything. Funds are there. Why 
is it not being implemented? It would 
certainly help Gujarat which is at the 
tail end of the river.

In so far as droughts are concerned, 
hew serious is the Agiieulture Minis
try in regard to dry farming research 
projects? You have undertaken much 
research. . Every now and again we 
read accounts of wonderful results 
having been achieved as a result of 
some research projects on dry farming 
in different; party of the country. What 
are the actual results available that 
are suitable for mass adoption? After 
all. the greater part of this country 
has to live on dry farming. In all 
these drought-prone areas, the greater 
part of the area under cultivation is 
under dry farming. Therefore, greater 
importance should be given to dry 
farming research and such worthwhile 
results as are achieved should be 
passed on to the farmers. Whatever 
funds that are necessary should be 
provided for this purpose,

I would like to conclude by reitera
ting what we should now do in regard

to flood control measures. We should 
draw up a Five year plan, and what
ever funds are ne’cesSary for imple
menting the various schemes that we 
already have, and whidh were outlin
ed briefly by Dr. Rao during these five 
years, those funds should be made 
available There is no need to take 
the heroic step suggested by one hon. 
member that we should give a holiday 
to industrialisation for three years; 
indeed it would be necessary for us to 
have enough funds for providing all 
necessary infra-structure facilities 
such as power. Nevertheless, what
ever funds are necessary for carrying 
through the entire package of schemes 
for Hood control throughout the coun
try should be provided.

It is not only a question of provi
sion of funds. I think the greatest 
emphasis again should be laid on the 
speedy implementation of the schemes 
I think there the Centre should take 
responsibility .for this and use the 
Slates as instruments for seeing to it 
that the various projects are carried 
through With speed and efficiency.
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?̂rr îf?TT | i % «ft
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SHRI MOINUL HAQUE CHOU- 
DHUR'Y (Dhubri): Sir, the problem 
of floods is a very serious one, parti
cularly for the areas which are being 
affected. In 1973 the country suffered 
a direct and indirect loss of Rs. 485.45 
crores due to flood. This year, although 
the flood season is yet to be over and 
there are a lew more months when 
we can still expect floods, the country 
has already suffered a loss of Rs. 49.58 
crores.

In fact a study was made about the 
loss suffered by the country since 1953 
and the team came to the conclusion 
that on an average in all these years 
the flood affected 6.3 million hectares 
of land which 2.3 million hectares 
were the crop area in this country. 
The annual direct damage by floods 
was of the order of 980 million 
in average of which 70 per 
cent would be with regard to crop 
area. The total annual loss, taking 
both direct and indirect during this 
period for a year on an average was of 
the order of 1.260 million. This is the 
situation with regard to loss in the 
country. I need not emphasize, there
fore, that this is a serious problem.

As Dr. K. L. Rao has said, there 
have been quite an amount of study 
about the problems and the probable 
solutions. In fact, we can take it as 
an authoritative statement made by 
him that the solutions to most 
of the problems are ready, but they 
have not been executed. Starting 
with the high-level com
mittee on floods set up in 1957, 
there have been at least 9 committees 
of the Central Government which had 
gone into the problems of flood in one 
part of the country or the other, or the 
country as a whole. One of the most 
important committees was the one 
which was set up in 1964, about which 
a reference has been made by two of 
the speakers before me, namely, the 
Ministers’ Committee on Flood Con
trol. I had the honour of not only 
being a member of that Committee 
but also the Chairman of the Drafting 
Committee, which prepared the draft

1I7  Flood and Drought BHADRA 2,
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report, which was adopted by the Com
mittee and which became part of the 
documents for flood Control and the 
future plans.

I have got to say that some works 
have been done in these years with 
regard to flood control, but most of 
these recommendations have not yet 
been carried out. And whatever has 
been done, has been done in piecemeal 
and, therefore, it is largely ineffective. 
Take, tor example, a measure like 
putting embankments on both sides 
of the river. If you put embankment 
on one side and the other bank is left 
as it is, then it causes much graver 
danger to people in the bank 
which is exposed, because the water 
which otherwise spreads over both 
banks gets diverted to one side and 
causes more damage there. Similarly, 
if you make embankments on 
upper reaches and downstream and in 
between you do not do it, that area 
gets devastated. The same thing has 
happened in most parts of the country, 
whether it is North Bihar, North Ben
gal or Assam.

One of the main reasons for the pre
sent situation is the very low priority 
we have given, so far as flood control 
work is concerned. One of the spea
kers from the other side was saying 
that we have spent a large amount o£ 
money on flood control and still we 
are not getting any result. My grie
vance is in the other way sufficient 
amount of money has not been spent 
on this item.

Where the direct an^ indirect aver
age annual loss of the country was 
Rs. 126’ crores to tackle the problem 
in the First Plan we spent Rs. 13.21 
crores for flood control w’ork. In the 
Second Plan we spent Rs. 48.06 
crores. Is it giving sufficient impor
tance? In fact, from the First Plan 
till March, 1973 the total expenditure 
on flood control in the country is of 
the order of only Rs. 300.44 crores. 
which is not the cost of even a mini 
steel plant. This is the importance 
we have given to flood control. In the 
Fifth Plan the proposed outlay is 
Rs. 281
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crores and God alone knows whether 
the sum of Rs. ‘281 crores would be 
fully and timely available or would be 
pruned down.

This # s sot to be considered in the 
background, as I have said, that an
nual average loss in this country is 
Ks. 1260 crores. In 1973,' it was 
Rs. 485 crores. Can .you stop 
a loss of Rs. 485 crores which took 
place last year by making an invest
ment in the whole of the next five 
years by a paltry sum of Rs. 281 
crores? As compared to the problem, 
it is a paltry sum. What we have 
done uptill now with regard to flood 
control, although they are not com
plete, as 1 have already said, has only 
touched one-third of the areas which 
are prone to floods in this country. 
According to one of the publications 
of the Government of India, even if 
we find money at the rate as 
we did find in the past, it 
will take us to the grace year of 200') 
by which we will be able to cover the 
rest of the flood areas in this coun
try. Lat us think what will be the 
population in the year 2000. whether 
any low-lying areas will remain vacant 
in this country. If not, with the likely 
conditions of agriculture, much more 
people will be ail'ected and there will 
be much greater urgency for us not 
only to give protection to the Agricul
ture in normal areas but also to give 
protection to more low-lying areas 
which will be prone to floods. There
fore, I would most respectfully Submit 
not only to this House but would re
quest the Government to reconsider 
about this problem and about the 
priority that they should give so far 
as flood control is concerned. This is 
what I have spoken about the whole 
country.

j i 9  Flood and Drought AUGUST
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As time at my disposal is very 
limited, I will not touch the problems 
of other States although I do know 
about them as a member of that Com
mittee and, in my capacity, as the 
Chairman of the Drafting Committee.

Since every Member has or will speak 
about their problems, I will confine 
myself only to Assam now.

Assam's problems can be gauged if 
I give only one set of statistics. Last 
year, 1973, in the whole country, the 
area affected was 50.5 lakhs ha«tares of 
which 24.4 lakh hactares were in 
Assam. That means, haif the aifected 
area was in Assam alone last year. I 
am quoting the Government of India 
figures, not mine, that the population 
ail'ected in the entire country was 110 
lakhs and in Assam alone, the popula
tion affected was 21.1 lakhs. The crop 
loss in the country was Rs. 3,800 lakhs 
of which Assam’s share was Rs. 1,131 
lakhs. The total crop and other losses, 
direct and indirect, including utilities 
were to the tune of Rs. 4.958 lakhs of 
which Assam's share was Rs. 1.163 
lakhs in 1973.

These figures will themselves show 
that in terms of the area affected in 
to whole country. Assam's share is 
one-half; in terms oi population, it is 
nearly one-third and in terms of loss, 
it i-3 about one-third. Assam is a very 
poor State with meagre resources. I 
would reouest the hon. Members 
themselves to appreciate what amount 
of troubles and difficulties flood create 
for people Sir, this year’s loss in 
Assam has been very ably given by y ou 
when you were speaking from here.
I am not repeating it. It is estimated 
to be Rs. 60 crores.

According to the Government of 
Assam and me too, two or three serious 
things have happened this time. 
The biggest river island Majuli 
has been partially washed away. 
The Gangadhar bridge on the 
National Highway No. 31. has been 
partially washed away. Thereby, 
Assam has virtually no road link with 
the rest of the country. The river 
Brahmaputra has diverted' at a place 
called Fakirganj and has gone towards 
Jinjiram which flows through Megha
laya, The result is that a situa
tion has arisen today that the 
whole of south bank right from Lakhi-
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pur to Mankachaukar in the Garo hills 
border is likely to fee completely 
washed awa^ if urgent steps are not 
taken, otherwise the river may shift 
to the border of Garo Hills resulting 
in the entire population of round about 
20 lakhs being left with no land or 
house in the South Bank of Brahma
putra unless we can tackle it. The 
Assam Government has askled for a 
help of Rs, 10 crores from the Govern
ment of India. You have already 
pointed out that in view of the Sixth 
Finance Commission's report, not 
only Assam but all the States 
are in difficulties with regard 
to Assistance from Centre 
for flood relief or drought relief work 
about the urgency of which our friends 
have spoken and they have asked for a 
liberal help from Centre. Hitherto, the 
procedure of the Government of India 
was of a set pattern help so that what
ever be the expenditure made by the 
States, there would be a matching con
tribution from the Centre and a team 
of expert? would go from the 
Centre consisting of officials from 
the various Departments and they 
would visit the place and assess the 
damage, quantum of requirements for 
relief and other costs and make their 
recommendations. The Sixth Finance 
Commission has not taken all this in
to consideration and the matter has 
now been left as if bank. To-day 1 was 
jusi reading a report in the Hindustan 
Standard that the Central Government 
has told the West Bengal Government 
that they were not even sending a team 
to West Bengal as in the past a team 
used to be sent to gauge the loss and 
requirements and make its recom
mendations. I would. therefore, re
quest the Government of India to re
consider it.

The Dhubri Sub-division which I 
have the misfortune to represent— 
this is according to me as well as 
the Government of Assam’s report— 
is the worst affected area where- 
from I have returned only 48 
hours back. Nearly half the 
population of the Sub-division is affect
ed by floods and the people of three 
Thanas. viz., Lakipur, South Salm-
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ara and Mankacher are virtually on the 
embankment and on the roads for the 
last two months or so. The Assam 
floods were there for a period of two 
months—from 23rd June, 1974 to 
15th August, 1974. These dates may 
kindly be noted. The Brahmaputra 
river was never below the danger 
mark in the whole of this period. 
The danger-mark is at 94 feet above 
the sea level. So lar as the Dhubri 
area is concerned the Brahmaputra 
was above the danger mark that in 
these two months and it went upto 
97 feet and so. The result was 
the Ahu crop, the jute crop and
all crops have been completely des
troyed and there has been a loss of 
over Rs. 2.22 crores in the area 
I have seen with my own eyes
thousands of people on the em
bankment. I can tell the House 
that till the Times of India sent a re
port about it, the world did not know 
much abrut it But, till to-day, two 
months after' the floods, there are 
thousands of people who are without 
a shelter. There is no tarpaulin or 
any cover over their heads. They are 
drenched by rain and they are under 
the sun. Required tarpaulins have 
not gone. Of the flood affected peo
ple who are to be camped, 
till my coming not even one-third have 
been given any roofing material. They 
are just living under the rains and sun 
on the roadc and embankments 
and I am told that despite repeat
ed requests things have not improved 
as yet.

The other day, I heard my friend the 
Minister of State in the Ministry of 
Agriculture Shri Shinde telling Rajya 
Sabha that there was no shortage of 
food in Assam. He made a statement 
like that.

Apart from high prices what they 
get in Dhubri is only 250 to 500 gram
mes per month. How can they live on’ 
250 to 500 grammes? The Assam Gov
ernment has got to give the minimum* 
requirements of these people. The 
flood-affected people have to be- 
given food, baby food, medicine etc. 
and on the top of it they have to be
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given clothing. Hundreds of nacked 
and half-nacked women are hiding 
themselves in camp houses roofed with 
leaves of plantain trees,—that is the 
pitiable situation there. I know that 
Governmental efforts are not suffici
ent. I appeal to the people of India 
through this august House and also 
to the Press to come to our help 
generously.

I suggest these short-term measures : 
Food must be immediately rushed to 
Assam. In regard to baby food, 
medicines, doctors, etc, necessary 
arrangements should be made. 
The Government of Assam must be 
given adequate financial support to 
meet the situation. Roofing material 
like tarpaulin and Cl sheet should be 
rushed to the place expeditiously. 
Restoration of Gangadhar bridge, 
washed away on NH 31 should be 
taken up and completed expeditiously. 
The repair of the breach of the 
Brahmaputra embankment near Fakir 
ganj shou'd be taken up; it should be 
restored and strengthened. I found 
that sanction for the work on this 
retirement was given =o late that, 
the work was being done in May when 
rains had already started. In such 
a state of affairs the work cf Brahma
putra embnnkment could not be done 
properly. So this money was wasted 
by the breach. Not only that, the 
river got diverted in another direc
tion washing away villages.

My long-term measures are the fol
lowing:

Flood control and soil conservation 
should be a Central subject. Or at 
least, the schemes for these must be 
centrally-sponsored only financed by 
the Centre.

Sir, these gigantic works cannot be 
financed by the States alone. Now 
they have to be financed by loans 
from the Government of India. The 
"State Governments have not got ade-
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quate resources. Further, soil con
servation cannot be effective if done 
in one area only. The catchment areas 
of most of the big river! are in mpre 
than one States or areas. That being 
the case you cannot undertake the 
work in one State alone. You have 
to do it in Assam, Meghalaya, Naga 
hills, in NEFA, Bhutan and all these 
areas for the Brahmaputra and its 
tributaries. For Bihar it is to be done 
in some areas or countries which are 
not even in India; for U.P. the same 
problem is there. My suggestion is 
that the soil conservation should be 
done through Centrally-sponsored 
scheme financed by the Centre. The 
Brahmaputra Commission Act should 
be passed immediately. There are a 
certain places in the Brahmaputra, its 
tributaries and Barak embankments 
where gaps are there and these should 
be immediately completed. In Dhubri 
sub-division particularly in the south 
bank of Brahmaputra some high plat
forms for shelter during flood should 
be constructed. If there are floods 
and more breaches particularly in the 
embankment and the roads on the 
south hp.nk in Dhubri. God forbid, 
thousands of people will be washed 
away. So this is one of the sugges
tions of mine, Sir. for immediate 
action.

16.00 hrs.
Then, Sir, in Assam, no long-term 

work has been done. Some multi
purpose storage schemes had been en
visaged in Aai, Minas, Baki, Pag^adia 
Subansari. Jingimam, Jia Bharala 
Kopilli; Gaddhadhar etc. Some of 
them they should be taken up in right 
earnest and should be done expedi
tiously.

With regard to barak project, I 
shouM say that for this project an 
investigation was done by Dr. K. L. 
Rao when he was an officer. He had 
retired from service after giving this 
scheme as an engineer. He completed 
his task as a Minister thereafter. But, 
even to-day it has not been taken up 
for execution; what we hear is that
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there 4s some objection from Manipur. 
I do not know why. I requested the 
Central Government to mak6 an ar
rangement so that the concerned 
parties like the Assam Government 
and Manipur Government might come 
together under the leadership and ini
tiative. The Central Government 
should initiate some work so that the 
projects could be made. But, it was 
not done. Now a plea has been 
advanced that we are having discus
sion with Bangla Desh. Like this 
quarter of a century—I should say, 
three decades—had passed. So much 
time cannot be allowed for proceeding 
lMsurely, we must ' do somethings 
expeditiously.

One more point and I shall con
clude. In Brahmaputra unless dredg
ing is done, the flood and erosion prob
lem cannot be solved; for that 
matter even erosion cannot be partial
ly tackled. The idea originally was 
that dredgers would be put in opera
tions in Brahmaputra. Orders for the 
same were placed when I was the 
Flood Control Minister. Since then 
it became not possible to bring the 
same from the foreign countries. So, 
it was thought that they should be 
manufactured in India itself. They 
were manfactured in India. One 
dredger was delivered to Govt, of 
Assam in June 73 or so and another 
in November, 1973. Till to-day, al
though one year or so has gone these 
dredgers are lying idle just below the 
Gauhati Circuit House. I can say that 
you must be seeing them lying in your 
constituency. What is the difficulty? 
Why such a costly resource of this 
country spent on these dredgers, 
remaining unutilised. Ag I said, I can 
give the date also. I think it was 
delivered in June 73 and the other in 
November, 1973. They have dredged 
not an inch of Brahmaputra. What is 
the difficulty of Government of India 
or Assam Government? Why the work 
was not started at all?

Therefore, I most respectfully' sub
mit to Government, particularly to 
the ministry that they should kindly

consider these suggestions of mine 
and make efforts to tackle this flood 
problem, quickly. Let us not be asked 
to wait till 2,000. Let they be expedi
tiously completed.

With these words, I conclude.

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB P. SHINDE); 
Sir, I am thankful to you for per
mitting me to intervene in this debate. 
The reply would be given by the 
Irrigation Minister, Shri Pant Ji. I 
am only intervening so far as this 
debate pertains to the problems of 
food and scarcity.

There are large number of hon. 
Members who have already partici
pated in this debate and a number of 
valuable suggestions have been made.

As far as my ministry is concerned, 
only three or four days back, my 
senior colleague. Shri C. Subramaniam 
convened a meeting to consider the 
problems of agricultural production 
arising out of floods. As already men
tioned on the floor of the House, some 
area has been very badly affected by 
floods. And some measures of course 
will have to be taken to provide im
mediate relief. What needs to be 
done for protecting these areas is to 
be done on a permanent or short
term basis. These are matters which 
naturally would be pointed out by 
the Minister of Irrigation and Power. 
But so far as immediate agricultural 
production programmes are concerned 
we have taken a decision—Shri Pantji 
also participated in the deliberations 
—and we are deputing teams of high- 
level officers to the States like Assam, 
Bihar and U.P. which are very badly 
affected by floods and find out what 
could be done to see that the produc
tion does not suffer. Actually, some 
production has suffered. In some os 
the areas, for instance we will havf 
to see that measures are taken so 
that transplantation of paddy is car
ried out early. Perhaps, some of the 
State Governments may not have re
sources. We have in the Ministry
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provided about Rs. 60 crores for ad
vancing to State Governments for 
helping them by way of short-term 
loans so that they can help the far
mers by giving them loans for pur
chasing seeds and other inputs. These 
matters would £>e looked into. In 
some areas we have advised the State 
Governments not to take up late 
transplantation. It does not apply to 
Assam as in Assam the transplant- 
ing is done in August-September. In 
other areas if transplanting is done 
late the formation of grains come late 
and as the winter comes the grain 
formation does not take place and 
thus the yield is less. So, in these 
areas our advice would be to have 
a short-term crop like maize and pre
pare the lands for seed sowing. This 
is our agricultural production strategy.

As far as drought is concerned this 
year, unfortunately, monsoon started 
late by two to three weeks. In the 
beginning—I must frankly share my 
concern—we thought we are in for a 
great trouble but fortunately from 
July onwards very vigorous monsoons 
started in some parts of the country. 
For instance, U.P. today is in the most 
happy position. Very wide-spread 
rains have been received there. Simi
larly, in Maharashtra and North 
Orissa the position has been improv
ing since the las? three to four weeks 
but unfortunately, as Mr. Mheta point
ed out, in some parts of Gujarat, 
namely Kutch and North Gujarat the 
position is not good.

AN HON. MEMBER: Only 10 per 
cent of the area in Gujarat got 50 
per cent of the rainfall and in the 
rest of the area there is no rainfall.

SHRI ANNASAHEB P. SHINDE: 
We share your concern. Some of 
these areas have received very scanty 
rainfall and ag far as Kutch is con
cerned our sympathies really go with 
the people of Kutch. This is the 
fourth year of drought for Kutch. 
You can imagine in an area where

everything depehds on agricultural 
economy, one of the most valuable 
national wealth, that is, cattle wealth 
is located in this region of Saurash- 
tra and Kutch. If the rains are hot 
there you can well imagine the danger 
to our cattle wealth. There are cer
tain parts in South Orissa, very large 
pockets, where the rainfall is not 
normal. It is below normal.

Then, there is the Chota-Nagpur 
area in Bihar and there are also cer
tain other areas which have not re
ceived the normal rainfall. But we 
need not take « panicky view Of f&ese
things, because our country is so vast. 
My experience is that even during 
the past year we had droughts here 
and there. Except for this big chunk 
of North Gujarat and Saurashtra, we 
can manage possibly the other areas, 
and the State Governments will take 
the necessary measures. As far as 
Gujarat is concerned, I think we shall 
have to concentrate our attention on 
providing relief to these areas.
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Regarding Gujarat, I think Shri P. 
M. Mehta was a little unfair to the 
Administration—I hope he would not 
misunderstand me when I say this— 
when he said that because there was 
President’s rule, therefore, the Admi
nistration was not attending to the* 
prob’ ems of drought in Gujarat, He 
may not agree with me, b u t.. . .

SHRI P. M. MEHTA: I said that the 
Administration had its own limitations, 
and, therefore, they could not do it. 
Therefore, it ig the responsibility of 
the Union Government to attend to 
it.

SHRI ANNASAHEB P. SHINDE: 
If that is his view, I am glad to hear 
it. But I must say this in fairness 
to the Administration there. The 
Governor and his officers have been 
very active there, in fact, they have 
been most active, as I have been; 
seeing them; not a week passes whew
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jjjey are not In touch with us or 
tj&ey do not present any problems 
t^fore us, and t must say that they 
have been very active.

Already* in Gujarat, about one 
lakh, people are employed on drought 
Belief operations. Then, they are also 
seeing that the, food problems of 
economy are also attended to in this 
area.

SHRI P. G. MAVALANKAR (Ah- 
medabad): Is he suggesting, therefore, 
that they should continue now for 
years?

SHRI ANNASAHEB P. SHINDE:
I am not suggesting that.

SHRI NATWARLAL PATEL (Meh- 
®ana): Relief works have been started 
only in Kutch. There are many other 
districts in the State where such re- 
lief works have to be started. I 
have received telegrams from Suren- 
dranagar and North Gujarat districts 
making a request that they are not 
given adequate finance to start relief 
works and asking for starting of re
lief works there also___

SHRI ANNASAHEB P. SHINDE: 
Relief measures will be taken up in 
other areas too which are affected by 
drought.

SHRI D. D. DESAI (Kaira): I had 
•ome talk with the Administration and 
I find that those people are helpless 
because there is no money and they 
have to come to the Centre for money. 
In these circumstances, what are they 
to do? What sort of relief work 
can they start?

MR. CHAIRMAN: The hon. Member 
can make his points when his turn 
comes for speaking.

SHRI D. D. DESAI: I have not been 
ab!e to speak, and I have not been 
eble to get the time unfortunately.
1877 LS— 6

Situation (Disc.)
MR. CHAIRMAN: Let him not in- 

terrupt now. Let him speak when 
his turn comes.

SHRI ANNASAHEB P. SHINDE: 
125 scarcity relief works employing
19,000 labourers and 635 departmental 
works employing about 8§,000 labou
rers have been started in this area.

There is also some problem of 
drinking water in some villages.

SHRI D. D. DESAI: May I point out 
that. . . .

MR. CHAIRMAN: Order. This is 
not fair. First of all, he must not 
speak till he gets my permission. This 
is the third time he is doing it. Let 
him not interrupt. I shall give him 
full opportunity when his turn comes. 
Let him not interrupt now.

SHRI ANNASAHEB P. SHINDE: 
I am replying to the points raised 
by hon. Members.

MR. CHAIRMAN: The hon. Mem
ber may not agree with the hon. 
Minister but that does not give him 
the right to interrupt.

SHRI D. D. DESAI: The informa
tion with the Ministry is limited. That 
is what I am pointing out.

MR. CHAIRMAN: Let him not in
terrupt like this.

SHRI ANNASAHEB p. SHINDE: 
I concede my limitations. In 133 
villages, drinking water is being sup
plied by tankers and in about six 
villages by bullock-carts, and this will 
be extended as and when required.

Then, about 77 lakhs k, g, of grpss 
lias been moved to some of these areas 
because thene is some problem in 
this regard. The problem of making 
available adequate quantity of grass 
in this areas is . receiving the atten
tion of the Gujarat Government, and 
we are in touch with them and we
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try to help them, and I_ am quite 
sure that the Gujarat Administra
tion will be in a position to find out 
a solution to the problem of provid
ing fodder to these areas on the basis 
of emrgency movements to these 
areas.

As far as Orissa is concerned, the 
Orissa Government have also taken 
every quick steps. About Rs. 59 
lakhs has been sanctioned for test xe- 
lief works, and about Rs. 25 lakhs 
toccavi loans have been sanctioned to 
the farmers. Rs. 7 lakhs has been 
provided for gratuitous relief in those 
pockets in South Orissa, where 
drought has been developing.

SHRI SURENDRA MOHANTY 
XKendrapara): Not in South Orissa.

SHRI D. K. PANDA: It does not
touch the fringe of the orobJem. Out 
of 15 districts, 13 are in distresss con
dition.

MR, CHAIRMAN: It may not be
sufficient, but he cannot expect the 
hon. Minister to satisfy him here just 
now.

SHRI D. K. PANDA: We have al
ready seen those figures, because 
Government have given ug those paper* 
alieady.

SHRI ANNASAHEB P. SHINDE: 
Did I say this is sufficient?

MR. CHAIRMAN: He himself admit 
it is not sufficient.

SHRI D. K. PANDA; He should re
alise it (Interruptions).

I am warning you. People will be 
‘dying like flies.

SHRI ANNASAHEB P. SHINDE: 
If any hon. member has any sugges
tions, I will take them up with the 
Orissa Government

As far as the food situation in some 
of these States is concerned, I will say. 
a few words. Take, for instance, Guja
rat. We have fortunately a good stock, 
position in Gujarat. Though they hav* 
some difficulties in regard to coarse 
grains, since one vessel is expected to 
arrive at Kandla during the current 
week, we shall be in a position to de
liver a substantial quantity of coarse 
grains to them. As On 8-8-74, the fol
lowing is the stock position in Gujarat:
74,000 tonnes wheat. 18,000 tonne# 
coarse grains and 11,000 tonnes of rice. 
Normally, We have been allotting 
about 50,000 tonnes of foodgrains to 
Gujarat monthly and they were dis
tributing at the level of 25,000 tonnes. 
W? will see that every effort is made 
to help the Gujarat Government in 
times to come.

As far as Orissa is concerned, the 
Chief Minister wag good enough to 
speak to us. She said they are doing 
everything possible to provide relief. 
They have some stocks of rice. We are 
exploring the possibilities of what 
shou'd be done to help them with 
wheat.

One of our senior colleagues Shri 
Moinul Huq Choudhury, referred to 
Assam. He referred to one of my 
statements in the Rajya Sabha. I am 
afraid my statement was totally mis- 
reported by the press. I had never 
said in my statement that the stock 
position in Assam was satisfactory or 
adequate. Only I said that for meet
ing immediate requirements, there 
was some stock. But this has been 
misreported. I would like to dispel any 
wrong impression on this score. I 
have no complaint against the press. 
It is no use entering into a contro
versy. What needs to be done is to 
see how we can find ways and means 
to help the State Government. The 
Chief Minister of Assam is here. He 
has been discussing with us. Three 
days back only we had sanctioned an 
additional 3,000 tonnes of wheat. We 
were usually giving 6,000 tonnes of 
wheat. These 3,000 tonnes are addi
tional.



As far as rice is concerned, we are 
«xp lo ing possibilities end we will do 
€yerything possible and we shall be 
in  a position to issue orders within 
one week for helping the Assam 
Gavcjmment. This is as far the food 
situation in some of the drought and 
flood affected States is concerned.

Many hon. members referred to the 
point that ad hoc decisions should not 
be taken. You yourself made some 
very valuable suggestions for taking 
up operations in drought areas -on a 

aound and scientific footing. You were 
refering to some very valuable docu
ments. In this country, during the 
Fourth Plan itself, the Government of 
India took up for the first time a very 
sound and scientific programme of deve
lopment of drought-prone areas. We 
have identified 54 districts and 18 dis
tricts adjoining these 54 which are 
prone to drought, because we know the 
history of rainfall, we know the eratic 
behaviour of the monsoon in places 
like Rajasthan and Gujarat. A  number 
o f these districts have been identified. 
Actually Rs. 100 crores were provided. 
An expenditure of Rs. 84 crores has 
been| incurred during the last four 
years. Now the Government of India 
propoiB to expand this programme in 
the Fifth Plan. The final exact outlay 
is still under consideration, but ten
tatively it is propose(d that Rs. 187 
crores as against Rs. 100 crores last 
time should be provided for develop
ment o f these areas.

You were very right because it is 
no use making ad hoc decisions. A 
master plan for these districts will 
have to be prepared. As you said, the 
most important things is to see that 
an ecological balance is established 
in these districts.

So very sound programmes are be
ing taken up and I am quite sure that 
during the course of the Fifth Plan, 
these schemes will create impact be
cause they are new schemes and new 
programmes. We have been working 
on these schemes during the last 4 
.year#. Even during the current year,

these programmes are on in these 
districts. Of course, ultimately there 
is no use resorting to these schemes in 
an ad-hoc fashion but, we should have 
a sound, permanent programme for 
these districts so that human suffering 
is minimised to that extent. Govern
ment is already seized of this problems. 
Various suggestions which have been 
made by the Task Force, most of which 
you were yourself good enough to sug
gest in the House, are under the active 
consideration of the Government and 
we will not hesitate to include some of 
these suggestions in our programme.

Sir, you made one suggestion. I hope 
you will not misunderstand me when 
I say this. You suggested that a Cen
tral authority should be established. 
Here, we have to be a little cautious. 
As you know, drought relief is a State 
subject and there are elected Govern
ments in the State. Naturally, we have 
to consider their feelings and we have 
to take their views into consideration.
I think in such a vast country like 
ours, any Central authority is bound ta  
have some drawbacks. Therefore, I 
would humbly submit-----

MR CHAIRMAN: It can play a co
ordinating role. My object was this.

SHRI ANNASAHEB P. SHINDE; 
This is very valid. In fact, unless Gov
ernment of India plays a very effective 
role in coordinating these activities, 1 
think, these will suffer. So far as co
ordination is concerned, may I assure 
you on the floor of the House that we 
will see that a very effective machi
nery is evolved at the Centre for co
ordinating these activities.

I would not like to take more time 
of the House because important points 
regarding floods etc. would be dedt 
with by my colleague, the hon. Minis
ter of Irrigation and Power. I am 
thankful to the hon. Members for 
having given me this opportunity.

(Interruptions)

MR. CHAIRMAN: Please do not ask 
questions. He was only intervening.

(In terru p tio n ?)
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% font *ft w m  # ?  ^  
tfsft | ^  t o  tft f  . . .

sft w ^ r t  srwra m **: ^
#1 *rrr sfto i ^  ^  % *rat sft ^  
¥ 3 r r ^ T f ?  . . (39W H ) . .

w m far *jrftre: smr * t  ^ft f  ®

sf^rr t  ^  ^  f n  i 
fs ?  ?rt f?r*wnr w  qToR i w r  

^ r ^ r r ?  v t 'r^ft & ^ i 
OTft v<  t>T tt? % t o  err
£rt ampft i *TFR^r f?F% 
sr: x| ^ri m  m K  e, 7 *rt»r w m  

«[®* m  f t  5TR t i k  ^  ^  W2T *r # , 
?rr «r3T ^ ir o r  ^ n w  1 fair 

w m  fe re  ^ r i> w  3ft 
?rFr r̂t f t  g t f ^ r r  1

sfr 5ettt ^  jfhfrr f*ra^ ^rar | 
3?r * m  sft ^;=rr ^r| ^  1

Please do not convert this debate 
into a debate on food,

*ft m m  5 R *  t o  :
m t  sfr «r^r t  ^  srrs sfh: % m , z p ft 

'jx  1 1 frrer ^  *>r c t t ^ t  *r | 
^  srto 1 1 srsr ^  ?tr frt ? w t -  
w r  *trr *rter ^ r  f*r#»rr ? w  art §*r 
W tm  q m  % SF^TT it 3WTT ^ T  
s tw t  sr# »t?

wmrfsr n $ ta r : ^ r  ap*r jr z z
*p t t r im  | sm ft w s  f a f e r *  % 

?rff *mrr 1 f r a r  % f f f r o  
ir»fafo£tor ^  «rfr ?^r f  1 eft

TO  tft ^  3RTf %ij i ^  
tw rt^ t ff»r m  < R in ^  ftrg r t  ^  - 

5R R  q T crs fr^ -^  1 5r$t<ww ^r ? r r w r ' 

jtorrg'JT ^  ^ n m ft  ^ F t  *ft  ^ r  1

SHRI SAMAIt GUttA (Contai): 
In reality, today’s debate ^esiHy con
cerns not the Minister 0f  Irrigation 
and Power, who will be dealing with 
the long-rangcl problems of floo<* 
control, but the Minister of Fodd 
who has to deal with the immediate 
issue of giving seed, wheat and food. 
The whole discussion should h*¥* 
been divided into two immediate issue 
and long-term issues.

MR. CHAIRMAN: Mr. Shinde has 
told me that he has to fly at 5 O’clbck 
to atend an importnt meeting. I have 
said that the Government is jointly 
responsible. Don’t insist that he should 
remain.

«ft g t o w r a  (^cTT) :
7 «rt ^  ^  jjfr  #  '̂ rraf i vfff^  

w k  ?»»rrd srr?f vt fr  w rw f  
B ?T f̂t ^ afm^ spt ^ftf
'iT^cT 1 1

SHRI SHYAMNANDAN MISHRA: 
Such a serious subject should not have 
been treated so lightly by the Govern
ment. What is more important than 
the discussion in Parliament?

SHRI ANNASAHEB P. SHINDE; 
Sir, I am not going. I will remain.

MR. CHAIRMAN: He is not going. 
You have had your pound of flesh.

SHRI SAMAR GUHA: Mr. Chair
man, Sir, I am really sorry for creat
ing personal inconvenience to my hon. 
friend, Shri Shinde, but I could no* 
help it, because he is responsible for 
feeding the helpless millions Of peoplo 
who have been affected by drought, 
flood and cyclone. So, I apologize to 
him personally.

Sir, in the area from where I have 
been elected as the representative of 
the people, during the last eight years 
there have been six major Qoods, one 
drought and this year both floods and 
also the devastating cyclone. Dr. Rao



Knows the history of that coastal belt 
‘pf. Midnapore and a part of Balasore 
%  Orissa and what horror Itfa ced  
'ipr ih e  ’ j îst eight yeatp. ’ This year 
these have been tidal bores and 
cyclone Ih the area Which devastated 
the people and according to the press 
reports about five lakhs of people have 
t>een rendered hotttetess/20,000 people 
Isave lost t^eir residential hbiises and 
200 cattle are missing. In the back
ground of this the District Magistrate. 
Midnapore, asked the West Bengal 
^Government! to send 10,000 tarpaulins 
■but only 100 have been sent and 
•nothing more; only some food and 
clothing has been sent. It will not 
cover even one per cent of the people 
•who have been the victims of flood 
and cyclone. ^

This is an area which can be called 
the rice bowl or the granary of South 
Bengal because it is a surplus area-- 
although it is producing only one crop 
a year. Now in that very area rice is 
selling at Rs. 4 a kilo. In the area 
which was known as surplus area and 
a granary of Bengal are now most ot 
them almost beggars. Starvation and 
famine have become the common 
feature there. Not only that, for the 
last eight years they have taken so 
many Central loans, so many State 
loans, as a result loans after lonns. 
debts after debts, have piled on them 
and they have been crushed under 
the Government loans. I do not know 
what relief is going to be given to 
these people. Their economy i3 
•shattered.
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In this House speeches after speeches 
have been made. This House has 1 een 
flooded by angry speeches. I want to 
know from the hon. Ministers, parti
cularly the Minister of Food and the 
Minister of Irrigation, to what extent 
these angry floods of speeches will 
peririeate into their heart and per
colate in the form of immediate 
relief in the form of food, shelter and 
other perquisites. Here I am hot talk
ing of long term plans but immediate 
4ghort term relief measures.

The immediate problem before the 
country now, especially in Assam, 
North Bengal, Bihar, UP and other 
places is .to provide food, plolhipg, 
Shelter and medicine to the flood and 
cyclons victim?, then the top-rppst 
priority should be given to providing 
seedlings io all the areas which have 
been inundated by floods, because 
within the next 10 to 10 days t&e 
water? will recedf. then the cup - 
vators will be hungry to get seedji^s 
So that replantation can be done. It 
is the duty and the responsibility of 
the Food Minister to get the proper 
seedlings from the agricultural farms 
that are under their command and, if 
need be, transport them even by aero- 
planes so that they could reach the 
flood-affected areas in time for re
plantation the moment the flood waters 
recede.

The second priority should be given 
to cattle fodder. The people will 
somehow manage. But if a cultivator 
loses his cattle, he loses everything. 
Therefore, the second priority should 
be given to cattle fodder in the flpof? 
affected areas. Thirdly, we have to 
provide them food and shelter.

In this matter, I know what is the 
position of the Government. Last 
time, almost 12 districts in West 
Bengal were flooded and there was ft 
drought in three districts and, recently, 
there was a survey conducted which 
showed that about 80 per cent of the 
people of Purelia district are suffering 
from the near-starvation. There is a 
report from my district that the people 
are dying of starvation. But I know 
what the Government will say. They 
will say that they died of gastroen
teritis. That is the usual reply given 
by the Government. I now that.

There is a request from the West 
Bengal Government to send a team to 
assess the requirement of relief and 
other measures. The Central Govern
ment dare not send The reason is 
Obvious. As soon as they send a flopd- 
assessment team, naturally, the 
ponsibliity will be on the Central

1898 (SAKA) Flood and Drought 13 ’
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(Government to provide all financial 
resources to the State. At the mo
ment, neither the Central Government 
'nor the State Government has financial 
resources. I know the position. They 
are levying taxes after taxes to fill up 
the budgetary deficit. Even the Rail
ways have increased the freights and 
tares by 20 to 25 per cent.

I want to make a few concrete 
suggestions to the Government. Let 
the Government do what they want. 
Yesterday, I met 8 or 9 major inter
national relief organisations that are 
operating in India. I made an appeal 
to them, “Why don’t you help the 
flood affected areas in the country, 
naturally, in my area also?” - Do you 
know what is the reply? The Catho
lic Relief Association of America said. 
"We had thirteen thousand tonnes of 
food grains at our disposal for relief 
work. But the Food Corporation 
snatched away, took away that food 
■from the Calcutta port for their pur
pose.” Then, they further said. “ We 
have got a request from the Govern
ment of Bangladesh; we have got a 
request from the Pakistan Govern
ment. But the Government of India 
has not made any request to any 
international organisation. If we get 
a request from the Government of 
India, we can also write to our coun
tries for help in the form of food- 
grains.”

139 flood and Drought AUGUST
Situation (Disc.)

I want to make a suggestion to the 
Government to immediately write to 
*11 the international organisations 
whom they have allowed to operate 
in this country, to provide as much 
relief as possible to our country and 
get food and other material from 
their countries. The difficulties are 
there. In fact, our national pride may 
be pricked. But when the people die 
of starvation, when the people die of 
hunger, when the people die for want 
of food, the question of pride should 
be kept in the cold storage for the time 
being.

My second suggestion is that in tlacr 
private companies, in almost all the 
big houses, they have got trust funds. 
Let the Government take a decision 
about it. Let them call a meeting of 
all the Directors of all these private 
companies who have a trust funds and 
ask them that a portion of the trust 
fund be diverted to relief work.

My third suggestion is this. ThUr 
time, all over the country there are 
floods. Is it possible that both in the 
public sector and in the private sector 
organisations a call may be given that 
all the officers and the workers should 
contribute their one day’s salary to
wards relief funds.

These are some of the concrete sug
gestions that I want to give to the 
Government to help them. I know 
their position we cannot afford that 
our people should die of starvation. 
But I know what will be the Govern
ment response.

During the last occasions, each time, 
in Contai area about 7000 to 8000 peo
ple have offered satyagraha. This time 
I do not know what t0 do. Even last 
year, the people offered satyagraha. 
After that, a trickle of relief per
colated there. After satyagrah, what 
next? I want to know. They do 
nothing. I know what happened last 
year.

ME. CHAIRMAN: This time, you
start relief work.

SHRI SAMAR GUHA: Hundreds of 
volunteers, thousands of volunteers 
are there. But I know that even if 
we start a Satyagraha and even if we 
start a movement, the relief will not 
come either from the Centre or from 
the State Government. I want to 
give Mr. K. C. Pant a warning,..  ,

SHRI SHYAMNANDAN MISHRA: 
Which he very much deserves.

SHRI SAMAR GUHA. ...that we 
will not wait, the hunger cannot wait-
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People can wait for your long-range 
flood control or drought-con trol mea
sures but hunger cannot wait.

At least, I know my constituency 
end I give you advance warning. I 
do not want to create trouble lor you- 
I do not want to play with the people 
on the issue of food and relief but if 
the situation develops and if the Gov
ernment do not take any relief mea
sures and if the Government do not 
come forward with the help for the 
people, certainly we will not see that 
the people die of starvation and 
hunger, we will start a movement, 
whatever be the cost, to compel the 
hands of the Government to provide 
relief, food and shelter to the people.

- I will not make a foolish exercise 
on the long-range programme of flood 
control as the Government have 
enough documents. Dr. Rao has said 
about it. I want to draw your atten
tion only to one or two points. Dr. 
Rao knows about the Barachowka, 
project. It was a project of Rs. 33 
lakhs but the government during the 
last 8 years alone have spent Rs. 57 
lakhs by way of relief work in that 
area and the loss of crops amounted 
to Rs. 2 crores, but they could not 
spend Rs. 33 lakhs by which the flood 
could have b o «  controlled, the crops 
could have been saved and relief work 
would have been unnecessary.

Then, there is the Subarmarekha pro
ject which is one of the causes of 
misery to the people of Orissa as also 
Midnapore. The work was started 
there and it was approved by the Cen
tral Government as also by the State 
Government. The work started but 
what happened? Somebody objected 
and immediately, a new orientation 
was given. What kind of wisdom Js 
this?

The problems of flood of Assam, the 
problems of floods of Bangladesh and 
the problems of floods of Notth 
Bengal end the problem of supply of 
water to Farakka Barrage to save the 
Calcutta port can be secured to the

satisfactory resolution of all the pro
blems, as I mentioned, if the Govern
ment here had a master plan for con
necting Brahmaputra with the Ganga. 
If this had been done, much of the 
problem of Bangladesh and the North 
Bengal could have been solved and if 
only the Government had the courage 
of at least undertaking one single pro
ject in that direction, they can solve 
all the problems of this vast area.

SHRI B. K. DASCHOWDHURY 
(Cooch-Behar); I have been listening 
with rapt attention to, the speeches 
delivered by the hon. Members. One 
thing is that the Members from all 
States have become very much agita
ted andi rightly so, over the ravages 
and damages and misery caused by the 
floods and drought in the country. Bt>t, 
with one exception. Probably my 
friends from the Punjab have not yet 
started talking anything in terms of the 
damages caused either by the floods or 
the drought. Do you know the reason? 
Because, the question of floods has been 
totally controlled in the Punjab and it 
is controlled in the Indus Basin. Here 
is the question and here is the answer.

Whether it is possible to control 
nature’s fury and save the country from 
the floods and the resulting loss of 
hundreds and hundreds of crores of 
rupees—it is possible and it has been 
proved by the gigantic schemes under
taken in the Indus Basin as a result of 
which to-day Punjab and Haryana are 
the granaries of the country. Irriga
tion facilities are there. Floods have 
been controlled. It is possible and con
sidering that aspect, is it not possible 
t0 control the damage of the floods In 
the course of a few years? It is pos
sible, But, what are the steps so far 
taken by the Government? It has 
been amply stated by some of the hon. 
Members that if only a very small part 
of the amount that is spent to offset 
the losses caused by the floods and the 
losses caused and the damages done in 
various States, Is expended in this 
direction, the floods could have been 
controlled. That amount Is not being 
sanctioned by the Government, Sfr,
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on an average, taking all aspects into 
consideration inbiudfftg'housed wastoed 
or“ (damaged of turned1 to t iie  tfrOund, 
the loss Of cattle i&d other tilings/ this 
amount Sorites ‘to tiettrly R& 80 0 to 
Rs, 600 crores. But, corresponding to 
that, what is the aihouht spent in the 
Ffrst Five Year f»teri? Afc ©he hon. 
Member V?iH "‘it* is Rs. 49 or Rs. 4C 
crores. In the second Plan it is a 
little better; in the Third Plan a little 
ihorfe (bfett’et, Even in the Fourth Plan 
this Was Rs. 130 koresi In the Fifth 
plan Whicii we are taking up it is pro
posed* to spend nearly Rs- 300 crores 
whereas thte an vuail^s-s itself is very 
much more. Flood plays havoc in my 
fbhstituency and the area that I re
present is the worst-i Her ted, Sir. Out 
6f  1313 sq. miles of my area, 700 sq. 
miles are 'affected. In 264 villages the 
people fere rendered homeless. 60,000 
people are effected and the most inter
esting feature is this. In 1961 census 
the cultivable land was reported to be 
seven lakh acres and more. In 1971 
census the cultivable land in my dis
trict h a s  come down and it is now 6.57 
lakh acres only. You see the damages 
done by the flood if y°u understand 
that each and every year the total 
number of cultivable land is reduced. 
In the country from year to year the 
total number of cultivable land gets 
increased because fallow land and un- 
cultivable land are Drought under culti
vation and that is why such increase 
takes place; but if you take a very 
realistic approach of the whole country, 
you will find that the amount of land 
u n d er cultivation as a whole, is decreas
ing year ktter year and this is due to 
floods.

Our production in the country of 
loodgrains is over 110 to 112 million 
tonnes. 10 per cent or at least It) to 
12 million tonnes of foodgratns are 
damaged due to floods. We are im
porting 3 miljton, 4 mftlion 6r 5 million 
tonnes as required from time to time 
casting about Rs 400 t i  Rs. 500 crores.

siave foreign ex<§hang6 to the 
fxtent of $$ 460 or $i. SOO'erpres if

we will be in a position to control the 
flood dainages even partially. This 'S* 
my point, ’

There is no national plan to that 
effect We have £6̂  tiketi i&to con
sideration an integrated ^atppniach ‘<of 
t|be natiohai plahV <Mnf-flood
protection," irrigation' ’ialcf'' ?

Water is a wealth which is a boon 
to eyttryon* but’ ih out* country wftter 
wealth hatf not been taMerf is  vMtfHi 
proi&riy; Flood devastation*occurifed 
four times in Assaim. -W  the *cal«r <bf 
North Bengal it occurred three time*, 
Vtfhy should we not have ahaliortal 
integrated approach, a national ptin, 
consisting Of flood protection; ‘ irrifar 
tion and power? ■

Why do we not consider as to how 
to check these breaches in the em
bankments? Why do we not t&ke 
sufficient measures to repair th« dam
aged embankments and' increase th* 
number of embankments? The Gov
ernment, I know, have already con
structed embankments to the extent of
8,000 k.m. in the course of these 
twentytwo years. To-day we need 
much more. What is more damaging 
is that there are certain embankments 
which are known as the embankments 
Controlled by the Department of Fin
ance or the Revenue—-Revenue Em* 
bankments-—I am afraid none of the 
hon. Members mentioned anything 
about this in this House—and these 
embankments were constructed even 
long before the partition or even after 
Independence. After certain embank
ments having been taken up by the 
Department of Irrigation and Power as 
a control measure, why they have not 
been able to check up the floods havocs.
I do not krtoW why such a plan has not 
been taken On hand: Why have we
not had a sort of schemes so that we 
may have a sort of flood protection to 
our flood affected people who have 
been Annuidly and habitually affected 
by floods? WeH, that is our policy 
that after giving a sort o f perennial 
source of irrigation, we may Impose 
a certain levy or a fee on aarictrtufal
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farmers as an irrigation levy. There 
le no bar to resort to this small levy 
on farmers they will be " prepared to 
pay this lee provided their agricultural 
lands are protected. 'So, why can’t 
ykti h&ve a measiii« o f flood controls? 

Ctethe top of all this, Iw oufi like to 
mention one thing. That is finance is 
really coming ^n the way of this pro
blem- S6mehow we have to tackle 
this problem.

MR. CHAIRMAN: Mr. Das Chow- 
‘dhtl^, kindly conclude.

SHRI B. K. DASCHOWDHURY; I 
am finishing without having a dia
logue. '

MR. CHAIRMAN: Do not have a 
dialogue with me. Instead of five 
minutes, I have given you eight min
utes.

SHRI B. K. DASCHOWDHURY: I 
am finishing. For a gigantic scheme 
even if a few thousand crores of 
rupees are necessary, let them not, 
hesitate to seek the international as
sistance. Spell that out first consi
dering the programme as a long-term 
one. Is it not possible to seek the in
ternational assistance for these spec
tacular schemes? These are possible. 
My apprehension is this. The Minis
try concerned has not made an ap
proach to this aspect of the problem. 
Sir, the other day there was a ques
tion of linking the Ganga with Brah
maputra. The reply came from the 
Minister that the scheme is still under 
the conceptual stage. How many more 
years will it take for its full concep
tion?

As a matter of fact, I would refer 
you to one uhstaired question No. 922 
on 21st March, 1972. Kindly allow 
me to read that out.

MR. CHAIRMAN: And with 1bat, 
you will end your speech.

SHpl B. K, DASCHOWDHURY: Sir, 
ihe Question wirtf

“Will the Minister of Irrigation 
and Power be pleased to state:

(a) a brief outline of the scheme 
to link Ganga with Brahmaputra 
and Its present position; and

(b) when the final report is 
expected to Be red% t

(a) and (c). A  scheme called the 
the ‘Tista Multi-purpose Barrage 
Project’ was prepared by the Cen
tral Water ahd Power Commis
sion. It envisaged the construc
tion of 3070 feet long barrage 
across the river Tista near GajAl- 
dobe, in West Bengal, with two 
main canals takfng off from either 
side of the river and linking with 
the Brahmaputra on the left side 
ahd the Ganga upto Farakka on 
the right side. Besides providing 
navigation facilities, it was to 
afford irrigation to an area of 22.8 
lakh acres (CCA) in the States of 
Bihar, West Bengal and Assam. 
Hydro-power generation to the 
extent of 64 M W. (firm power) 
was also to be developed at power 
houses located at the principal 
field's along the main canals. As 
the estimated cost of the scheme 
was of the order of Rs. 357 crores, 
it was proposed to implement in 
suitable phases, with the irriga
tion aspect as a first priority.

The Government of West Ben
gal conducted further investiga
tions in regard to the irrigation as
pect of the project and submitted 
in project report on the *Tista Bar
rage Project, (Phase I). The first 
phase is estimated to cost Rs. 44.6 
crores and will Include a barrage 
across the river Tista at Gajal- 
dobe with a link canal to the 
Mahan and a river and a second 
barrage across the Mahananda at 
Sbnapurhat with a canal system 
to irrigate 7.5 lakh acres (CCA-). 
The report has been technically 
examined by the Central Water 
and Power Commission. A reply 
of the State’ Government on these 
comments is awfelted."
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While replying to this particular ques
tion on 21st March, 1972. the Minister 
of Irrigation and Power said that the 
scheme has already been prepared. It 
would be done in a phased manner 
and the total estimated cost is Rs. 357 

-crores. ,

Due to heavy floods and the nature’* 
fury we find rivers’ course do change 
but here we do not know whether it 
is on account of nature’s fury or the 
Minister’s fury. Now, they say it is 
still at conceptual stage. I want a 
specific reply on this question. In 1953 
Dr. Rao wrote to me a letter stating 
that the first-phase programme ha3 

. already been’ completed and a , little 
discussion between West Bengal and 
Bihar is going on and that this will be 
finalised and the scheme will have a 
go-ahead. Here we find the whole 
scheme has been scuttled out and it 
is still in conceptual stage. I would 
like to know how long this conceptual 
stage will continue. Sir, when this 
multi-purpose project is completed—
It will produce 64 MW of power and 
22.8 lakh hectares of land will get 
irrigated.

MR. CHAIRMAN: Mr. Daschow-
dhury, you must cooperate. I have 
already given you more time. You are 
quoting book after book. It will not 
end.

SHRI B. K DASCHOWDHURY: This 
scheme was prepared in 1924 when Sir 
John Gripps was the Chief Engineer 
of Waterways Irrigation and Naviga
tion Department and later on in' De
cember, 1946 when Mr. A. N. Khosla 
was the Chief Engineer of Waterways 
Irrigation and Navigation Department. 
The same scheme was finally prepared, 
signed and sealed and the blueprint 
was made ready. Now. they are say
ing it is in conceptual stage. I would 
urge Upon the hon. Minister consider
ing all these aspects this particular 
scheme should be given a top priority 
and all steps should be taken to expe
dite execution of the Tiesta Barrage 
multi-purpose project and to link 
Ganga and Brahmaputra.
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| tfsR- fa r  sWr *rr«r ‘
% t * ?  $  vfr f  f%. 

f i  fcfr 5T#r I  
w t  s k  ^  1 1  ?pt%

& 5TRT *fr |  
ertalf ^  .TOflf g1

^  m m  n  m  
% faq  $  w m  ^nr j m  $  i f  *r 
^  ^  ft? w f  p r  fW r #
W  f w  t  I ?r*iw

fWFT SPTfSfnj f  I

f t  qwr 11 f  s> grw W  J
f% facrar m  w  |  ^ f r r  srfrzfrr

f t  TF/f I ,  ^  fw r w
i? 15 r <373 % g7!  % f-TTR^r % fcrq 
n f i  ?fr f ®

r4i ’EfFMT T O  f ,  fiRFft*
w ^ ’f f  m . t  ^  i

fo r t?  fo r stffarct f t  ? £ t  f  r  
*fr tr-f; F R ^rr |  1

t  ^  T̂cr ^  ^  TnTPTH 
% w - w x  i* «ft?t ^Tffrr 1

^TRT ^rr STFcr |
M m  jtttt spt tm m z  f  i «rsr
r̂f«r-trFT ^Tcrr f  m i  ^ rf

Weft I  I w  ^  f̂r T W T H  % 20 

f^ r f  |  g^rr |
«ftr ^  6 f a r  ^  t  Of 3f> irn n r
^  1 1 ^  t  w  ^

t  %  ^r? «rrt I  *»£
^  STfrir f  r

jT!TGjff vfv Tjf -^^1%
^  ^ f t  ^

i t  | i f e  ShT? #
?rqfjrr I  ^  TO. ^

ttjii % °TRr m m  ^  1 1
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11.ee lum.

” wrfcT 3  srtstt

..tEPTO ^V.̂ fRFWT <R *T*TRT WT̂ rTT g1 
STFcT w 5 l f  *F^t? W l< {t *r It 

95 w m  sfn: 14143
^ I <T?t T̂tfrT '(^1%

. % f^ r  er»rtif«fr K̂Trft
<tf *ft 1 vrf)w r ^ srY

v’fezTT «TTf ^T% SRtfR  TT5TC«rH *R*TR
10 wOt* vd t  £, srfa? m  frnr 

B R  I, k> tffe-^rrrs
% 'fa^  4 0 9>xtf '̂ TOT ^ 4  '?fVlT, 

3ft £HRt I 'm  *R3PR % gft sfR 
T jfi £1 f?R  S rt %r=ftq- tr ^ p r  $r 

| fa  5*  *n*Fr if sr̂  jr-^rc 
'*Rt f w  ■tffPKTT ^>1

^rr> q ? i THt #  ^  P: Sffa*
*TFf> f m i m  k; tfrsrff *rV ^ fr
TRV^TR TF WfT 5 ^  3
q\fer |, f̂T m^w  % jt̂ j r  % frfr 
ftrrt Tr^fR |;f? stptft % tn?r *tfta 
<(t $ivT*rrc t̂cI "Fttctr; ^
f^f'T ^Trff W  T§\ % % Sri faft?T
S rtY  s frr  fsrfsr?r T^yfr t  .%$

?rt m r n : *tr% ^  ^jfc-r *r^rnc ^Yf 
sRiir oTfa ^T T  

% f'T^ ^  faqfa SFtr f w ^  f t  *1% I 
trK f̂t *r**R q f f  £ fa  373T *(% ^7 ^ttspt 
I ,  s f^  ^  %fatr ^ r  s r m R  3fr 
w ?r  | fa  grarr ^ r  s r ^ - f l T ^  îc*r 
t  ^*n?r ^ r  snfrr §• s r
ftrm f t  ^rirr ^  ^  f  1

T W  WrTT i  fa  t t ^ ' ^  tr
^  ^  f e t  7 - 8  f ^ r  m r %
«r^ fflTST̂T, TT9FT7, TCdT̂ ?, ’T^rf

«nfa ? r̂% ^t> ^  
m  js m  # f? r r  % r ? s w  % «w*nr 

^ W W '-TOij fa  % '■^T
*m  ti|5T * r & sm V  wr$r f^ ?rm  
% r̂m?r * r r % ,

% **?% M  68 w<te w r  ^  zfrsprr
5Rlf I, TT f  fT ^  |IT | r5‘^%

^  ? r ^ r r  r̂ t o t  wto

r̂nPTT I 3fgt r̂ T sr# ?j^rt f^-fr |—  
«r?t^T t'̂ 7 ^ % fc^  68 T̂̂ 'TS
w t t  trzt j t v t r  ^  ^r r̂r sn^srR 
faTT % \ ?rfa?r frf^r 5 - 7  fo=ff Jr 

t¥ f 5PT w  ^  f̂tfrr ^  f  grfe- 
w r t  m f  I  ?fh! "d^T 5qT̂ 9T I
fa  #  ^ r  *t ?  1 5TFT jtr ^ r  irr^t^ 

¥t -t f ,  fRsrtsftsT wrfr It 
f '^  v i  €t -< irfa--f ^ i  f^ ? f t  
r̂r f̂ r̂ fTT f>rr ?t, sfrnff % faJr

^T IT TR-'ft ^  ^ f t  ^T%ri i
zr^ rr ^ r % f«r^ 

g?rr fsmr %, r̂irr̂ T wfkT 
3,7 t  ^  qr^.08 #;<V
^r ^  -;n  ^  ffr^~r $ nfr 
m  t u  Jif^jr ?r t ?
3TPTJTTI T m  ^  fT^ IT  ?t

«t<^t ^rfrrr f  fa  3ft f t  y i  
fWFT ^ zi v?ra'

?‘T T̂t p  qTff-TT 3)7̂
mfa ■^Tir^rR t o 't r  ^  
fr%i

fo ^ r  f^ff rT ^  XW«TT’T if 
1 57  w r r  ^  fa^R^r % f?m- 

f t  t̂wt % -(•far *r«r rr̂ rr, 
^sfq icr  sfrimr «r  ?§r# ?r?t f^qr r 

?TH f^TT r if  %)?.

0 1̂% fPT n-51 if ; 5 Z*r? wr wzw#
1 ?rfâ T % 15 %wrr. frr fsr^ft stfct 

^  rfm  1 1 ^^>f^7=fY
f m  r̂Trfr rft ^53% *rwTr ^c7r2R ^|rf 
5r? «rr v fo  i? r  ^  ^rr 
ifT «rr 1 n qfer 
m^r r̂, fsR% % fafrmc
€t f ^ w d f ,  ^ f t s r  sprcTT f  fa  # 
tr^t ? r ^ r  ^  jtht# ir »
facft ^  I  ^r% f?w sirnr^
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«rfcw ^rrf ?m, ^  f*r *m  vt 
srtt m'% T̂«r 3f 

% an * t f  STOlfaft *WT#, aft *ft 
^  f«T5T̂ y

sŝ r TR**rr* ^ 5  *rr ^nr 
*jcr ?r*# Sr ^rarr m  T^r % \ 
$  ^-srt f ir #  & fo  f ^ r  #■? **r «ft3r?n
% f<T̂  106 T>ftt ^  ^
f<f?«r fqr 5Tt T̂̂ TT ^ T|T I  W$ nftqj
T W ^ a  % frpt 11 5»* TfT?ft

*sff sr?ft $ at trforr i^srrira w  
fPr*TT 1 *r fa#s?r ft rrf^r

vr  w  h$w$<n *zf |
fa 3?TT m  mm %rr %, ^
W<T cTT fattR !ft ^^TT I Sff fafc $

srq?* ^
t̂r̂ rr *pt *k?*snr % vnr % fa*  

sfr *rf* ott 5* w  *>
sp?T rft T R ^  ^  *Tt*T sr^TSJ 

351ft wtr 5T%̂ T TRWR OTT 
URcT Tt T̂’TTST fasrr STAffT ff— $<pft
stjmt frRT̂ “ fasurf *  | . *r»rrcr f r̂rvr 
iR frr t . ^crr f„ 3r*frr ro<?^ 
«mr t, ^  tf*** fto  srw art ^  T?r 
wrw gr r̂r 1 1 f<ra$r fori ^  sfarw 
IT? «PT^ *'197 sHi |«ri SrPra i*t 
* a *  f+rRT - ^ 5  m, «r? ^|f fo?n i 
srrr tft ^ w , ^<r^t 
w  $  ^ r m .  ?n% f>

if,
£r ̂  ^t «ptst̂  ^t m *  ffrr 

gfiff % ^?r |. cr̂ f ^  <r?r yr
T̂5TT rf̂ lr |t*lT; m  5TV 7pft 

srr W T O  #  ^n ?^»it sftr wrr 
sr^nx ^pcrr arrcnrr 1 m  f #  f r w  
• I f f  i w f « i f t w f t

W f  3ft 1 06 «f?d? ? w  ^  r̂r f  
^ f f t  w$x %■' %  fW f tr? f#
y t i f  ?wr 4 f  iyf?T ’ ^*3ftv,̂ or 
T R W r  St %$ i£t # a ^  ?ft %  
^»Tfit «?ftw It yftlT fc^rw i :’

SHRI SURENDRA MOHANTY: It i« 
a matter of deep regret th»t in ^ t o  
of four Five Year Plan% tiie Gov<Sm~ 
meht has not been abltf f c  y i t  td Re
deem the people from the twin scour 
ges of Indian life, namely, flood and 
drought. According to the publishod 
figures, during 1955—71. the cotanlry 
has suffered a total loss of Rs. 2,400 
crores on account of floods excluding 
government revenue losses due to re
mission of land revenue etc. In 1971 
alone, the flood damage was Rs. 631 
crores. In spite of such colossal losses, 
so far only one-third of the total flood- 
prone areas has been brought under 
protective schemes and it would toot 
be before the end of the century that 
the remaining flood-prone lands would 

be covered by protective measures. 
This is what the Government’s ttftti 
cipations are. Similarly about drought, 
according to government calculations, 
about 72 districts in 18 States have 
suffered from constant droughts. Yet 
this Government has done precious 
little to redeem the Indian people from 
these floods and droughts.

Since the launching of the first Five 
Year Plan till March 1974, according 
to my calculation, about Rs. 351 crorei 
have been spent. Out of this, Oriisa** 
share is a paltry sum of only R& 9 

crores. Similarly, in 1974-75, the pro
vision under flood control programme 
amounts to Rs. 34.46 crores out ol 

which, Orissa’s share, which is con
stantly ravaged by floods, is tmly 
Rs. ;70 crorfes. Sir, wfiilfc Dr. Hao wm 
the Minister, to control the floods of 
Brahmaiji, the foun4atlon for Ren|taU 

dam was laid by the Pdme Mimlter. 
lu t, I am lorry  to say flbAf was done 
more as a political 'ftunt, -tor tote
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cstchini than for the purpose of really 
ebhstructin'gf a dam. As yet, I regret 
to say, nothing has been done to con
struct the dam, whose foundation was 
l$d about two years ago. Similarly, 
to. control another trubulent river. 
Bailarani. the Bhimkund projiect has 
been conceived and I am sorry to say 
that silos are being changed, one site 
after another and nothing has been 
done about the Bhimkund project. 
Similarly, to control Subarnarekha, 
another river of sorrow of Orissa, 
the project is in doldrums.

This has been all the achievements 
of the Government as regards flood 
control and the less I say about pro
tection to drought prone areas, the 
better. Sir, this reminds me of what 
an eminent international expert on 
Food and Agriculture had commented 
on Government of India’s professions 
about prolection to the people affected 
by drought and floods. Sir, Dr. Nor- 
nian Borlaug is an eminent Interna
tional expert on agriculture and he 
had suggested that Ministers and 
policy makers—Mr. Pant, I would 
request you to listen to this; this is 
meant for you—should be starved for
6 fortnight and they should have no 
water to drink for 4 days before they 
are allowed to handle policy matter 
of State:

“Delivering the Coromandel Lec
ture on 16th March, 1974 on 'Con
quest of hunger’ here (here means 
New Delhi), the world renowned 
agricu ltural scientist blamed politi
cians end policy makers, who never 
experienced the agony of hunger, 
for mishandling of agriculture, flood 
and food problems.”

I would like to add this post script to 
Dr. Normar Borlaug prescription. The 
Ministers will have also to live in flood 
marooned areas before they come to 
realise what are the pangs and agonies 
of the flood stricken people. Only 
tfeap. not through this debate, one can 
look forward to some meaningful solu
tion to the profolem of flood and 
drought.

situation (juisc.)
Sir, I will say a few words about 

my own State and then I will end. 1 
do not find the ever optimist great 
green revolutionary, Mr. Shinde here. 
He was trying to paint somewhat a 
complacent pictrue about Orissa’s 
drought situation. This year, Orissa 
has been struck bath by floods and 
drought, first by drought and then by 
flash floods. As a result of this, the 
districts of Balasore, Sambalpur, Sun- 
dergarh. Pulbani, Ganjam, and Cuttack 
have been struck with drought of an 
unprecedented nature. According to 
the Government, 864 gram panchayats 
have developed acute scarcity condi
tions. What has the Government done 
in regard to rendering relief and 
succour. A sum of only Rs, 37 lakhs 
has been granted; out of this Rs. 55 
lakhs only for test relief, Rs. 25 lakhs 
for taccavi and Rs. 7 lakhs for gratui
tous relief. Sir, you are a man of 
concience. I would ask you, while 
millions of people in these 864 gram 
panchayats are suffering this agony, is 
this amount of Rs. 87 lakhs enough? 
Therefore, I would plead with the 
hon. Minister that he should see that 
more sums are released from the Cen
tral fund, so that these people get 
some kind of succour.

In thig context, I would like to make 
a suggestion. The sixth Finance 
Commission has rejected the Idea of a 
National Fund for rendering relief to 
the distressed areas and has recom
mended dovetailing it into the overall 
five year plan of the States. This is a 
very dangerous recommendation which 
the Government should over-rule be
cause the States have slender resour
ces and they cannot face such situation: 
of such magnitude. I noticed in the 
press that the West Bengal Govern
ment has released a sum of Rs. 12 
crores for rendering relief to its flood- 
striken people, but the Chief Minister 
has said this is at the cost of the 
developmental expenditure of the State 
So, I think this recommendation of the 
sixth Finance Commission is a very 
dangerous one and I beseech the Gov- 
vernment that they should reconsider 
it and render adequate relief to these
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people, particularly when this Govern
ment is pledged to the slogan of 
garibi hatao.

DR. HENRY AUSTIN (Ernakulam): 
Sir, it is with a certain emotional in
volvement that I participate in this 
debate. Coming as I do from the 
coastal belt of Kerala, from my child
hood I have experienced the tremen
dous devastation wrought by the sea 
erosions almost every year. In fact,
I  was drawn into public life as a 
result of the annual or biennial occur
rences of these devastations due to 
sea erosion. As you know, Kerala is 
bordered on the eastern side by the 
Western Ghats and on the western 
side by the Arabian Sea. The people 
and land are sandwitched between the 
mountains and the seas and when 
rains start, there are floods and sea 
erosions. In those days, when Maha
rajas ruled Kerala, nobody used to 
bother. We used to make represen
tations even to the Dlwanst and Maha
rajas, but they never bothered and 
used to say, “Nature will take its own 
course.” Huge deposits of ilmanite, 
monazite and other rare earths basic to 
the manufacture of atomic devices 
have been' washed away by the sea 
and nobody took any care. When Dr. 
Rao was minister, he was conscious of 
this tremendous waste of the country’s 
natural resources and Re said that 
both short-term and long-term sche
mes should be taken up to prevent the 
sea erosion. The main’ purpose of it 
was to have a sea wall wherever there 
is the possibility of sea erosion. He 
said that if we invest Rs. 40 crores we 
could completely protect the entire 
.coastline of Kerala.

It is the duty of the Government 
'tnd also of the people to protect, pre
serve and defend our territory. We 
are raising an army to protect our 
Jborders from our enemies. We should 
«how equal concern for protecting our 
^and from natural fury. Since my 
State is afflicted by a natural calamity,
1 hope necessary relief measures will 
he undertaken there.

'1 do not want to cuuuin* 
sion to my State because this is a na
tural phenomenon all over the coun
try. Because of our geographical fea
ture and the vastness of the area 
every year we have got some kind of 
drought, flood or cyclonic situation in 
one part of the country or the other. 
So, it is high time that we conceived 
both long term and short term mea
sures to control floods and, if possible 
prevent them. A discussion of this 
nature should be utilized for bringing 
out both long range and short range 
solutions to the problem.

It is true that this is a colossal pro
blem and the financial implication is 
quite huge. But unless we bestow 
attention on this problem it will be a 
tremendous disaster because we are 
losing crores of rupees every year be
cause of these natural calamities. 
Take, for example, Brahmaputra. It 
is in spate almost every year. This is 
a country where we have chronic 
food shortage. If we could find out 
some mechanism to preserve the 
water which is flowing into the sea 
and divert it to arid land for culti
vation. we could solve our food pro
blem. In the same way, if we could 
prevent cyclones, cloud burts end 
landslides we could free ourselves 
from natural furies. Now that modern 
technology has advanced and develop
ed so much I think it is possible to 
predict, identify and take adequate 
precautionary measures against these 
calamities.

Since people in most of the States 
are suffering on account o* these cala
mities the immediate problem is to 
give relief and rehabilitation to the 
suffering people. 1  hope necessary at
tention will be paid to that. Since I 
have dealt with this subject on an 
earlier occasion, I do not waht to re
peat my suggestions. 7

vft fwqfo t o  (sftftfR t) : %*TC- 
HTff, SM 5TC? TZ

t  srer itt?
. srer* t o t



T O J n f^ -a m lV  I  fa  
3STT *F¥T j f ?  I "5ft f«T T *t

*f 3 3 3 8. 2 fa^fa'teT t r f w  $  %

1 0 4 5  faafWteT m  if "ftfe<r 1 1 1 7 . 2  

*rra sft*r |fa<Tif ft 4 .8 8  3T3 sitor 
^pt^t 1 srot

*t W  fa  *faTTT fa x  ^ T R i  ^  5fT<? SfT 
*r£ | fa s  If g>r «ft*TPT 1 1 w r t  

’̂ TPTTTTf ir «ft S?T<rr V'TTOT % *T>T 
«rr$ ft qYfVcr 11 w  jt4V ft 3̂ $  m at 
| sw ft wft % m*r qVf?cr |t ^ x  ^ rV  
^ t|  «r*r *n? 1 1 vrFTjT ^fs^r ft m  3rr$ | 
3rft% 5r>5?rfr5nif «r r ^T%3r?r*rcif 1

W  5TT$ ^  fT™T q^TR |, % Tffft
% f?rq tjr «r|t 1 1 sto %o ti^o tpt 
#3 f ,  ftt *T?t 3?> srT| srrat | 3<m  

s f  | fa  *rrm q-Rt w it f  ?rfr ^r 
OTTT t  I '^^Tvvf zxyrn
ft tft q-nft ^ t  | ^  ^r ft ft msnr
“TRT W R  SR $>TT | I S m  W f  =T*t
q^ i*r 5W forr r̂rn eft ft at stt? 
*T|f $m»i> s ir  snrn t r > w  srrq^r 5ft 
fft^r$ % sr*- | 1 ftfaer *R^rr 

■is t k  ft¥ ti mft 1 1

gTf splf T̂T̂ ft | ? \WW ̂  T O  tft 
3T| | fa  3R>T 5F> Vjq % ^TTW oft ^T5T 
U fR  *JT * t  qftfi ft ̂ t.T f<=TTT I fTcfrsiT
^  fa  w$tw w  m r 1 *n?Fu
ft **T VX 53JT7 *T$r fa*TT I SHTT ^TTW
*f% | fa  ft? faft % gj> | f lk ^ r s r
n  r̂> ^ | ^  httt « r  | fsrff %
spTmr «nsff -r.T ^  -;t* VT̂ r I  JTT TfT| 
SRi? q-RT fsr̂ TT a  ?TRTT |
«?> «rrf <h7 f̂TT ^TTI I fcNT sftitf 

sftft t  I f  ?T% f̂ fTT ? r ^ R  5Ft 
v w r  r̂ «TTcT ^T% lj?T5rr*T SRTT

?r ?r v i  1 srmvr 
^7*RT ^ i t  %(tx
W3Z*!Z sFrr̂ V fciff srft fsr^% vr? m *  

■1? «Tpft w  ^rrm'|«jTr»rNlfJf w

ârrcfT 1 1 qr̂ ft * f  sr^r inr m r  ( f  ?r?> 
»?> t o t t t  apt r̂rf%T» 1 
3i<t ^ t  |  <ft t r >  ^ t w r r  t $ n
’srrf̂ cT f̂ r?T r̂ «trV P t^ t  s% i ^ft 
smnrt % ?ft ̂ r<r %■ m «r ?rr«r
^ TRt ^  f«T^'V % fwer ^T2T ir^%.T

*t$ fa® &  snrf ^  ^  ^ktt
|  m  q'tTt t  cl 7 q-Rt ^ '■'% % «TTi 
m  «rra> 11 ^ rr fa m  % arrsr vx
| f^cRt <Tfoqi | '̂THT §  |t WX ̂  f5T% 
% ^Tcfrf 1 % ?rTr^T iTfirr-7, w rrm dt,
tinx t, T̂TW HfcTTT I  ^  %
l^ r r  <TRt ?rrerr |  fa  srr ̂ x  % ?nrf at
%x *r srt^ qrft ^r r̂rcrr 1 1
’Rwm  »i<nr ^  TfT |,
fs rn  q ^ f w  s q r * ^  ^  ^ zT ^ |t t^ t  
| *ft % 10 siqy | w  % m  
?r wsbwt I '1 fa^r %
^fr f?rfrf f ^  % ^>it ir 1 1

STo %0 q?To TTf ^T 
^  x t^ ^  sTsf-r ^  <t|t 

or  ̂ ^  M it  q- ar v t
*rrnr it ^  ?rr  ̂ 1 | fa  13

m g  5fWf % ^n'TT 3r<T;7 T̂HTT
^  ̂ Titrr ̂  ^ m T  ci't ̂ Rer € t  ? r ^ t t  
<trrr ^ w  <r|t fa  I  eY ??>*r sr r̂srt?
^t ^cTT I  fa  pTTT ffTOT ®FR*TT 
^ 1 «rf 57:5rri r̂r? ?rrat |  aft »ro %o
qwo rr^ srrfr «t qf^ar ^  vft ^  
%fa»T %rx q'er * t  'f^r t̂q, ^  inct 
w m  % smrr 1 *7  % 3rr% % sfrqT
%t I®  TT̂ cT fa.Tclt I «T̂ 5rT ^ | f a

v tx  ?TJrp> spt q»H?r «r«ar $t «rf 1
fRTt | fa
^F X tv it  |>  I  ? fa;T*3T % q -^
59FcfT| cf̂ T I fFTWT #  ^Yvnlt 3T|r |t<ft 
'STfr ?X fsTTT̂  r̂ Tf3> Tf tfTT | I ^ faff 
^  ^rq>r #  r̂ r̂ arr* % <rrit % wwt 
|  ¥ |r  t t-r it  *t^7 ^t ?r^3> 1 ? r-
9TT7 $ t  ? ¥  % x i t  % ^5T 3f>T ^cT^nr
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4>tt i sreq f* $ T  ft ?rsn? $ i 
eq fsr  i tft w ? m  fft*r

f t ^ f ^ s r i ^ f t ^ f l Y  ^ Y f t  *f$t 
<jto qm  ^ Y  t  V i ^  ^  1

^ / R ^ r t f a  f a r  ff|T | zrgt «?t ̂  | far 
forr f̂ r̂ rr £ i «rar ftx  i'z x  % *»ri 

if '^ tff qr? i »f»T3rT«Tsrftforr§ *tt^  i

srra mft *ft ^  ^  f t  | far
«rR> *FT 3J> ^RT t ^ T 7  ^^T3T?
qsY f t  *r£ 1 1  qpft fa w Y  ^t *ft 
TRcTT qr ^TC»Y sfftfif ft i?T spr ^  5̂  
ftrq |  *n #cr srrfc w  f  i s r  t r Y 
8pT aft 4^T5r I  ^  sf? gr m i
cTr ^nRY «rTcT t  TRY WRT qrriTTT eft
«R^r r̂q^TT i ^ r  ftx  *rm ft sitr  %*rr 
r̂rf^n i

if 5 r̂ *rt fau  qft ^  ft *m? 
«rnfr sr^f f w  i ;?**% «rre ?r *r Y %
iffa- k  f r̂n f t  qfipft ^  ft f̂ TvfT I HcftWF
q ^ lO T f^ ^ t w r ^ fta z n r fs r r  i * r  ^  
w ;  *ft <trY v m  sft-*: stt^ptrY tr Y  
§?rr f t  ̂ tttt siYsrr sft f t f t  ft m m  m  z z  

i
wft *trt w  q- m s  §> mr t sttM  

| *tt? *rraY | m  m  f t  
s rm r  sm*r s?r?Y (Tvt> | tt^ct 
m fc  5fwf *pY 'JiTcfT | ftfasr 5 tr  r̂ 
*T«r v r  ^  ifT ? i ^  cR  ̂
ft ffosfi *r m  qY?r i^ V  I  ? f t  <r*| 
ft irm > %% t o  qkr |MV |  f tx  srrc 

ft r̂rT i f r  3jt^ f  i q?rr ^  ^tm
^rf|n i u m Y ?R w  m  ^  I s
r̂r*rr srrf^ i fvfq m r^ t ^r% r

f^  m  q v  qt^trr
*p ra fN «^ i«T T r^ m r^ T O  w r^ crr  
^ fr r ^ r f^  *rrf$q %  ?^ r
f^ ff ^  w ,? i*r .v >  <p:r ^»r i
w r  srrc fwifTrr w$ f t x  * m  r̂

Situation (Disc.) 

sn^t € i  i>p«iw  ?r mzfcstrf % r%
| I

f m  w>t ^
^  | m f t  JT̂ f ~ ;ft

11 i l l  ^  ^ ? r r  | f^  < ift ^  srta 
r̂rar stttj f t  Ir «t4> f f r ^ Y  |
r̂ gfsiT ^  i f* n ^ 5 r ^?t t  ^  ^  

ff f^ ra t l qtu pf t̂ srtaj w r  i 
^ T ifw  ^  ^  % m  w:t *r<t j p f ^ -
^ > ft ^  fw r r  ¥tst ct̂ > i ?mr 
w r«r w r  ^ rV  rrfeilf ^r qr^r men | 
^  ^  q*r? q^r m  km  | farcer *m -  
fe n  ’TO^nrT N̂VNV, T ^ ?r , m  cr f:rxf, 
a m , f t s j  ^ fr , | r̂trrO

t  3TTJ m  3TRft | ftT  T̂r
^srtht | qrrqCt îfcT ^ r Y 

q^?ft | i

17.33 hrs.

[Shri Nawal Kxsiiore Sinha in the 
Chair]

jfl% ^  T̂TT srtg | c!>
’ i f  'M T  $t f̂TrTT I  I SF.'iT ft 3TET ^T-TT
3?r  ̂ ^  ci> q?rr ^ Y  |V r i r R’cfYjn 
?rf Ŷctt | %  3»qr ft ^  f f̂rrsrq- qfr?

JffeTf ft t r Y  qicrr 1 ^ T f f  m  w,x 

W f  r ?rr ?ctt | i <rt ^ Y  q-f ^  ?rr 
sTs’fe fa^  r f !m  1 1  *I?t 3T^r i f t f m r  
q  qtT ? i m  b^Y  *Tf | • 3Tf eft 
f e r n  |t »ix» 11  m x  ?rr ^ >  wtv ^nrTW 
§Y qr m x  ft v̂ -qTT ?ft% ePT 5RT̂ T *rYt 
# iY  cRq> % ?ftm spt i ?rrq%
^?rr f^Y f w  i f t *  «rsr «rr̂ f wrtr

■V
sr «

«rrqr qv . ^ r Y wr im«T ^tnq i ^  
if #5?r w f t ?  % q>5rf f i fs n R  % ?r>*r 
x% i »r € '^  % $r«i $  t f x  *r ^  #  ^r«r 
ft srf^  ^  ft *ff
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m i  W (  ^  i f  i
mn ^  w  t  ^

«r Tvig# * p r  T p r  t
*flrolr $■ arf srcr qft f t  *a*r & ft 
1 1  ^ w -* w ft e Y %  ••!*?% ^rfr fr o %  
% fwq v m  *r$ *>f*n?T<T smnr sta: w %  
f ^ W f r  w *r f it  ^  fa r  s ? #  <ror

t ^  5{> srw I < m  vJ *{m
s ftr <rra>ffr f%^rrf % wrm w  v t  smrr r̂r 

i *r$ spf«f9r«T *r*r $> qjsfa't 
?r^rr

*rr?«? ^  3 ^ 4 ^  3ft

I f̂ FSfcfV #  sr?V fcaR^ 1 1  

4  *4 4 **% h  '< *'$$| *4%m*- +

3f|?r ww %*rr *r | i srr*?r 

fafrn; wit 5TT̂  fsrsr̂ ft «rt 3 i fasral 
i*T cfr f«r|R cmr f r j j  n f w  ^t 

^  w r r  i

o$%c.i |$% cd%% *  R*j«' w%e% *:%*; 

^  1 1  sft fW ff 3r§rrq?nr

t  i ?rnff> g s fe  srr ^r?ft ^rf^q i 
?prc m  1974 n  <r$Y smnft m  ^tt 

1976  ^ srrq*ft ? if ^rfcrr g f f  197 6 
% ri$<k m  §V «rf smV "̂r $$*.=r

«FT #' I ^ 37^ *i‘ gffflf ^T

•sfT icnsmr ^  i i w f t  feynr ^t £ i 

3F*fY |  •j^T t w K  i 
3h*< '* c€*•% 1  v'- ' ^ *< 4 - - 1  4 < < 

■ w  sftx *}§' st| anr w r  fa^> 

| t fk  %% *»t* *<t *fY fw -rr ^ f ^ r  | i 

fctmT %%m4%% 4  s %̂% : '4 j 

*31# | »t  w fe  pf 4 w  % ^ f ^  t

■flfw «rni ^hr mr i
1877 l s —7

17.35 hrs.

St a t e m e n t  r e . r a il w a y  a c c T-
E>®NT -BETWEEN .YADUGRAM
BLOCK HUT AND GURPA 

STATION OF EASTERN 
RAILWAY

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MOIID. SHAFT QURESHI): Sir, I re
gret to inform the House of an acci
dent Which took place on the Grand 
Chord section of the Eastern Railway 
on 23rd August, 1974.

At tibout 05.30 hours on 23rd August, 
1974, while goods train No. 1211 Up 
was approaching the Up distant signal 
o£ Nathganj station on the Grand Chord 
section of Dhanbad Division of the 
Eastern Railway, 10 of its wagons got 
derailed blocking both the Up and 
Down lines. After the clearance of all 
infringements on the Down line at 1700 
hours, the relief trains including the 
cranes were to be removed from the 
Down line for the passage of 9 Down 
Doon Express. The first part of the 
assembly comprising of Gaya based 
Accident Relief Train and 120 tonne 
crane left the site for Gurpa at 18.10 
hours. However, the second part of 
the assembly comprising of Gomoh 
based Accident Relief Train, along 
with three re-railed wagons could not 
be despatched to Dilwa on account of 
the engine of this Accident Relief 
Train having failed. Consequently 
another engine was called for from 
Gujhandi. While coupling up this 
engine with the second assembly, the 
latter rolled towards Gurpa because of 
a steep falling gradient. This rolling 
assembly collided with the first Acci
dent Relief Train assembly between 
Yadugram Block Hut and Gurpa sta
tion at 1900 hours.

As a result of the collision, 15 rail
way staff including Assistant Security 
Officer, Dhanbad, were killed and an
other 7 injured of whom 2 sustained 
grievous injuries. A sum of Rs. 500 to 
the next of the kin of each of the dead


